FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

TECHNOFAB ENGINEERING LIMITED OPERATING ENGINEERING AND
CONSTRUCTION COMPANY, SERVING THE POWER, INDUSTRIAL AND
INFRASTRUCTURE SECTORS IN INDIA AND OUTSIDE INDIA

(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN/

CIN/ LLP No.

Technofab Engineering Limited

CIN: L74210DL1971PLCO005712

Address of the registered office

913, Hemkunt Chambers 89, Nehru Place New Delhi,
South Delhi -110019

URL of website

https://technofabengineering.com/

4. | Details of place where majority of fixed assets are located [Plot No. 5, Sector 27 C Mathura Road Faridabad 121003,
Haryana
5. | Installed capacity ofm_é'iﬁ_products/ services (The company is having 15 important ongoing projects at
various location.
6. | Quantity and value of main products/ services sold in last [As per latest available financial statement for Financial
financial year Year 2022 - 2023:-
Quantity-NA, Value — 12849 Lakhs
7. | Number of employees/ workmen 40 Employees
8. | Further details including last available financial statements [Available at https://technofabengineering.com /
(with schedules) of two years, lists of creditors are available
at URL:
9. |Eligibility for resolution applicants under scction 25(2)(h) |Available at https://technofabengineering.com /
of the Code is available at URL:
10. | Last date for receipt of expression of interest 06.11.2024
I1.| Date of issue of provisional list of prosp_cé:ti-vé resolution |16.11.2024
applicants
12.| Last date for submissim—{“(nz’mdb_iections to provisional list  [21.11.2024
13.|Date of issue of final list of pl'ospl‘zti{f'é resolution |01.12.2024
applicants
14.|Date of issue of information memorandum, evaluation [06.12.2024
matrix and request for resolution plans to prospective
resolution applicants ] .
15.| Last date for submission of resolution plans 06.01.2025
16. | Process email id to submit Expression of Interest cirp.technofabengineeringltd@gmail.com

Place: Delhi

= W_’},
Atul Mittal

Resolution Professional for Technofab Engineering Limited

Reg. No.: IBBI/IPA-001/IP-P00439/2017-18/10762
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IN THE

NEWS

DISNEY NAMES
JAMES GORMAN
AS NEW CHAIR

WALT DISNEY
SAID on
Monday it
would appoint
a new chief
executive
officer in early
2026 and named James
Gorman as its chairman.
Gorman, executive
chairman of Morgan Stanley,
would step down from that
role at the end of 2024 and
take on the position at
Disney in January. He would
succeed Mark Parker, who is
leaving the media giant's
board after nine years.

PERPLEXITY IN
TALKS FOR $9 BN
VALUATION

PERPLEXITY Al, AN artificial
intelligence company
building a search product
that aims to compete with
Google, isin early talks to
raise funding from investors
at a valuation of about $9
billion, according to a
person familiar with the
matter. The company is
seeking to raise more than
$500 million in the funding
round, the person said.

UK FINES VW
UNIT FOR UNFAIR
PRACTICES

ABRITISH
REGULATOR has
fined Volkswagen's
UK financial
services unit 5.4 million
pounds ($7 million) for unfairly
treating customers between
2017 and 2023. Volkswagen
Financial Services (UK), which
has agreed to pay over 21.5
million pounds in redress to
around 110,000 customers
who may have suffered, also
took cars away from
vulnerable customers without
considering other options.
AGENCIES

NANCY COOK
& JOSH WINGROVE
October 21

FOR DONALD TRUMP, the
closing 15 days of the presi-
dential campaignwill see a fre-
netic blitz of splashy events
and unconventional media
appearances designed toreach
voterswho might not normally
tune into politics.

KamalaHarris,forherpart,is
zeroing in on defending the
Democrats’“Blue Wall” of Penn-
sylvania, Michigan,and Wiscon-
sin, with new targeted messag-
ing aimed at the few remaining
persuadable voters who could
makeorbreakthe 2024 election.
She’ll hitall threestates on Mon-
day, part of a series of events in
critical suburban counties.

The approaches underscore
the fundamental differences
between the candidates — a

Republican whose decade-long
grip on the nation’s politics has
been fueled by his mastery of
spectacle and the press,and a
Democrat whose rapid trajec-
tory has been underpinned by
her deliberate and methodical
approach — but also a shared
underlying reality: that the
2024 election appears as close
asanyin the nation’s history.
Campaign officialsand polit-
ical operativesareanticipatinga
jump-ball election, decided at
the margins in seven battle-
ground states bywhichevercan-
didate can turn out the most
supporters and infrequent vot-
ers. The final two weeks will
highlight Trump’seffortstolock
down the votes of young men,
Black men and Latinos — his
campaign’s strategy datingback
tothe Republican primary.
Harris will spend her time
trying to shore up her support

Republican presidential nominee and former US President Donald Trump works behind the
counter during a visit to McDonalds in Feasterville-Trevose, Pennsylvania on Sunday.

Meanwhile, McDonald's said it doesn't endorse political candidates

among suburbanwomen, Black
voters and with moderate
Republicans, who traditionally
havebeen turned off by Trump’s

record and rhetoric.

“The races come down to a
pointorlessinourstatesand so,
of course, the polls are going to

Sanofi in talks with CD&R
over sale of

DOMINIQUE PATTON
Paris, October 21

FRENCH DRUGMAKER
SANOFI said on Mondayit had
entered exclusive talks tosella
50% controlling stake in its
consumer health business
Opella to US private equity
firm Clayton Dubilier & Rice
(CD&R).

French public investment
bank Bpifrance is expected to
become a minority share-
holder, taking a stake of
around 2%, said Sanofi in a
statement,and giving the state
aseat on Opella’s board.

Sanofi, which is joining a
growing number of drugmak-
ers shedding consumerrelated
businesses, said Opella had
been valued at around 16 bil-
lion euros ($17 billion), or 14
times estimated core earnings
(EBITDA) for 2024.

Reports that an Opella sale
was close triggered criticism

- il

DEAL DETAILS

B The drugmaker said
Opella had been valued at
around 16 billion euros
($17 billion), or 14 times
estimated core earnings
(EBITDA) for 2024

W Sanofi had reached an
agreement on terms of the
deal after providing Paris
with guarantees on
maintaining jobs and
production in France

from government opponents
inrecentweeks over the poten-
tial loss of a strategic asset,
prompting workers to strike
andrival bidder PAI Partners to
make a renewed offer for the
business.

| ® LUONG IS VIETNAM'S NEW PRESIDENT

|

Vietnam's newly elected President Luong Cuong (left) Prime Minister Pham Minh
Chinh, General Secretary of the Communist Party To Lam and Chairman of the
National Assembly Tran Thanh Man pose together for photo in Hanoi on Monday AP

Pakistan cuts
Chief Justice's
termto 3 yrs

PAKISTAN ON MONDAY
enacted a law, capping the
Chief Justice’s tenure to three
years and setting up a special
commission toappoint the top
judge from three senior-most
judges of the Supreme Court,
amid opposition from the
jailed former prime minister
Imran Khan’s party.

President Asif Ali Zardarion
Monday gave his assent to the
Constitution (26th Amend-
ment) Act, 2024, after it was
passed by both Houses of Par-
liament — the Senate and the
National Assembly.

With the 26th Constitution
Amendment Bill becoming
law, the government can now
block Justice Masoor Ali Shah
from succeeding the current
ChiefJustice QaziFaezIsa,who
is set to retire on October 25
after reaching superannua-
tion,which is 65 years.

The original idea of extend-
ing the retirement age of
judges from 65 to 68 was not
part of theamendment.

On Sunday, the bill was
greenlit by the Senate with a
two-thirds majority. The gov-
ernment needed 224 votes to
passtheamendment. —PTI

Boeing’s proposal |

likely to add over
51 bn to wage bills

BOEING IS EXPECTED to book
more than $1 billion in wage-
related expenses from its pro-
posed labour contract, analysts
said,althoughits sharesrose 3%
on Monday on hopes of an end
toacrippling strike.

About 33,000 workers will
vote on the contract proposal on
Wednesday after a more than
month-long work stoppage,
which has halted production of
models including its best-sell-
ing 737 MAX narrowbodyjets.

The vote also coincides with
Boeing’s third-quarterresults,in
which it is expected to report a
heftyloss.“Weviewthe proposal

asapositive step,”Ben Tsocanos,
aerospace director at ratings
agency S&P Global, said in an
email to Reuters. “Resolving the
strike quicklyiskeytoimproving
the company’s financial position
and supporting therating”

The new contract proposal
announced on Saturday
includes a 35% pay hike over
fouryears,a $7,000 ratification
bonus, a reinstated incentive
plan and enhanced contribu-
tions to workers’ 401(k) retire-
ment plans, including a one-
time $5,000 contribution plus
up to 12% in employer contri-
butions. —REUTERS

French government
sources said late Sunday that
Sanofi had reached an agree-
menton terms of the deal after
providing Paris with guaran-
tees on maintaining jobs and
production in France.

$17 bn Opella

The proposed transaction,
still subject to definitive agree-
ments, social processes and
statutory  approvals, is
expected to closeinthe second
quarterof 2025 at the earliest,
said Sanofi.

The company  also
upgraded its earnings per
share (EPS) guidance, saying it
expectsits 2024 EPS excluding
Opella to increase by at least a
low-single digit percentage at
constant exchange rates.
Including Opella,itwould have
upgraded its EPS estimate to
between stable and low single-
digit percentage growth from
previously stable, it said.

Speaking to reporters on
Monday about its choice of
buyer, chief executive Paul
Hudson said, “We chose the
group with the best capabili-
tiesand people that would help
us enable the long term suc-
cess of the business.”

—REUTERS

Forvia gets new deals with BYD, Xiaomi

FRENCH CAR PART supplier
Forvia has secured new
deals with Chinese
automakers BYD and
Xiaomi, it said on Monday,
sending its shares up nearly
10%. The world's seventh
largest car parts supplier by

EQT, others to
buy Nord Anglia

SWEDISH INVESTMENT
FIRM EQT has formed a
consortium with Neuberger
Berman Private Markets and
the Canada Pension Plan
Investment Board to take
ownership of international
schools operator Nord
Anglia Education for $14.5
billion including debt.
—REUTERS

revenue, whose Chinese
sales account for a quarter
of total revenue, is hoping
new contracts with Chinese
manufacturers will offset
ailing auto demand from
domestic manufacturers.
—REUTERS

' JAB to boost stake

in JDE Peet's

GERMAN CONGLOMERATE
JAB has agreed to acquire
Mondelez's 86 million shares
in Dutch coffee maker JDE
Peet's for €25.10 per share,
amounting to a total of €2.2
billion($2.4 billion).
Following the transaction,
JAB's stake in JDE Peet's will
increase to 68%, JAB said.
—REUTERS
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show that it’s a point or less.
That’s just how it is,” said Penn-
sylvania governor Josh Shapiro.

Shapiro, along with Michi-
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Harris, Trump scrap for few undecided voters

Trump sued for defamation by
exonerated '‘Central Park Five'

DONALD TRUMP IS facing
a defamation lawsuit over
comments he made during
the September presidential
debate about five men who
were wrongly convicted in
the 1989 jogger rape case
and came to be known as
the“Central Park Five.” The
men, who were teenagers
when they were arrested,
said in a lawsuit filed on

gan’s Gretchen Whitmer and
Wisconsin’s Tony Evers — all
Democratic governors in the
critical Blue Wall — barn-
stormed the states in a bus tour
over the past week. In inter-
views,all expressed optimism to

Monday in federal court in
Philadelphia that Trump
defamed them by saying
during the debate that they
had pleaded guilty when
they hadn’t. Trump also
made erroneous com-
ments during the debate
suggesting someone had
been Kkilled during the
1989 incident.

— BLOOMBERG

some degree for Harris: Shapiro
said flatly Harris would win his
state, Evers said he feels “confi-
dent”in his and Whitmer said
she’d rather play Harris’ hand
than Trump’s in Michigan.

— BLOOMBERG

China banks cut lending
rates to boost economy

BLOOMBERG
October 21

CHINESE BANKS CUT their
benchmarklendingratesafter
easing by the central bank at
the end of September, part of a
series of measures aimed at
reviving economic growthand
halting a housing market
slump.

The one-year loan prime
rate was lowered to 3.10%
from 3.35%, while the five-
year LPRwasreduced to 3.60%
from 3.85%.

The size of the cut is at the
upper bound of the 20-25 basis
points range forecast by People’s
Bank of China governor Pan
Gongsheng in speeches since
late September,and bigger than
the 20 basis point reduction
projected by all 17 economists
surveyed by Bloomberyg.

The cutstothe LPR —which
is set by a group of big Chinese
banks — come after the PBOC

ONE-YEAR LOAN PRIME RATE CUTTO 3.10%

Move follows PBOC interest rate cuts (%)
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Source: People's Bank of China, Bloomberg

outlined steps last month to
encourage households and
companies to borrow money.
The measuresincludelowering
interest rates and unlocking
liquidity to encourage bank
lending. “The larger cuts con-
firm the PBOC’s stance of eas-
ing monetary policy more
quickly, and echo the Polit-

buro’s statement of cutting
rates more forcefully,” said
Beckly Liu,head of Chinamacro
strategyat Standard Chartered.

The offshore yuan was
nearly flat at around 7.12 per
dollar.Thirty-year government
bond yield was little changed
at 2.3% amid thin trading in
the morning.

Syngenta seeks $3-bn ESG
loan, Asia’s biggest this yr

LORRETTA CHEN
October 21

AGROCHEMICALS GIANT
SYNGENTA Groupisseekinga
$3 billion sustainability-linked
loan, in what would be Asia’s
largest dollar facility linked to
environmental,social and gov-
ernance-related metrics so far
thisyear.

The Sinochem-owned
company has mandated Agri-
culture Bank of China, Bank of
China, China Construction
Bank, Credit Agricole Corpo-
rate & Investment Bank,
Industrial & Commercial Bank
of China and DBS Bank on the
loan, said the people, asking
nottobeidentified asthe mat-

terisnot public.Theborrowing
issplitinto three- and five-year
tranches, the people added.
Sustainability-linked loans
are making a
comeback in Asia
after  volumes
dropped last year.
Companies in the

Proceeds raised
will partially
refinance a $4.5
billion three-year

the company didn’t immedi-
atelyrespond toan email seek-
ing comment. Proceeds raised
will partially refinance a $4.5
billion three-year
sustainability-

linked loan from
2022, the people
said. The previous

region keen to sustainability- financing  was
boost its decar- linked | f among the largest
bonisation efforts inked loan from facilities linked to
have raised $46 2022 ESG metrics from
billion-equivalent I Asiaat thattime.

of suchfacilities sofarthisyear,
a 28% jump from the same
period in 2023, Bloomberg-
compiled data shows.

Calls to a Singapore-based
media representative for Syn-
genta went unanswered and

The new loan carries an
unspecified greenshoe option,
said one of the people, which
allows the size to increase
beyond $3 billion depending on
market demand.

—BLOOMBERG
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A Government of India Undertaking

Together We Can

below offices:

We wish to inform that the Tier I/ll Bonds issued by Canara Bank and erstwhile
SyndicateBank (amalgamated into Canara Bank w.e.f. 01-Apr-2020), are listed on
National Stock Exchange of India Limited on various dates. Notice is hereby given to the
Bond Holders, Beneficial Owners, Depository Participants and all concerned that the RTA
of the Bank has been changed from M/s. Canbank Computer Services Ltd., to
KFin Technologies Limited ('KFin') (SEBI Regn No. INRODDD00221) with effect from
21.10.2024 (date of shifting of electronic connectivity to the new RTA)

For any inquiries pertaining to Tier | / || Bonds issued by the Bank, kindly contact

Unit: Canara Bank

Hyderabad-500 032

Toll free: 1800 309 4001

REGISTRAR & TRANSFER AGENT

KFin Technologies Limited

Selenium, Tower B, Plot No. 31 & 32,
Financial District, Nanakramguda,

Email: einward.ris@kfintech.com

Website: www.kfintech.com

Email 1D :

CANARA BANK

Domestic Settlement Section,

Canara Bank, Integrated Treasury Wing,
6th Floor, Canara Bank Building, C-14,
G-Block, BKC Bandra (E),

Mumbai-400 051

Ph: 022-26725121/5142

Fax: 022-26725133

tidsettmumi@canarabank.com

The said details are also available on the Bank's website as well as updated on the
wehsite of the Stock Exchanges

Please Note: There is no change in Registrar and Transfer Agent of the Bank for equity
segment, which remains same as KFin Technologies Private Limited, Hyderabad.

financialexp.epapr.in

S B Pk T B Liveea| | D2te +22.10:2034 For CANARA BANK

e 0, S50MUEON Frofessional tor 1Ecnnora TGRS LAmILe %

Place: D Regn. No.: IBBINPA-DO1/1P-PO0438/2017-18/10762 Place : Bengaluru Company Secretary
Ahmedabad
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Harrls and Trump scrap for few undecided voters

Republican presidential nominee and former US President Donald Trump works behind the
counter during a visit to McDonalds in Feasterville-Trevose, Pennsylvania on Sunday.
Meanwhile, McDonald's said it doesn’t endorse political candidates

REUTERS

Sanofi in talks over
sale of $17 bn Opella

DOMINIQUE PATTON
Paris, October 21

FRENCH DRUGMAKER
SANOFI said on Monday it had
entered exclusive talks to sell a
50% controlling stake in its
consumer health business
Opellato US private equity firm
Clayton Dubilier & Rice (CD&R).

French public investment
bank Bpifrance is expected to
become a minority shareholder,
taking a stake of around 2%,
said Sanofi in a statement,and
giving the state a seat on
Opella’s board.

Sanofi, which is joining a
growing number of drugmak-
ers shedding consumer related
businesses, said Opella had
been valued at around 16 bil-
lion euros ($17 billion), or 14
times estimated core earnings
(EBITDA) for 2024.

Reports that an Opella sale
was close triggered criticism
from government opponentsin
recent weeks over the potential
loss of a strategicasset, prompt-
ing workers to strike and rival
bidder PAI Partners to make a
renewed offer for the business.

French government
sources said late Sunday that
Sanofi had reached an agree-

WELL-SET ON ALL FRONTS,
to step into a New Decade

I
I-
B
i

DEAL DETAILS
M The drugmaker said
Opella had been valued at
around 16 billion euros
($17 billion), or 14 times
estimated core earnings
(EBITDA) for 2024

' M Sanofi had reached an

agreement on terms of the
deal after providing Paris
with guarantees on
maintaining jobs and
production in France

ment on terms of the deal after
providing Paris with guaran-
tees on maintaining jobs and
production in France.

The proposed transaction,
still subject to definitive agree-
ments, social processes and
statutoryapprovals,is expected
toclose in the second quarter of
2025 at the earliest,said Sanofi.

The company also up-
graded its earnings per share
(EPS) guidance, saying it ex-
pects its 2024 EPS excluding
Opella to increase by at least a

(FIGURES - Q2 FY 25) [

low-single digit percentage at
constant exchange rates. In-
cluding Opella, it would have
upgraded its EPS estimate to
between stable and low single-
digit percentage growth from
previously stable, it said.
Speaking to reporters on
Monday about its choice of
buyer, chief executive Paul Hud-
son said, “We chose the group
with the best capabilities and
people that would help us en-
able thelong term success of the
business.” —REUTERS

NANCY COOK
& JOSH WINGROVE
October 21

FOR DONALD TRUMP, the
closing 15 days of the presi-
dential campaign will see a fre-
netic blitz of splashy events
and unconventional media ap-
pearances designed to reach
voters who might not nor-
mally tune into politics.
Kamala Harris, for her part,
is zeroing in on defending the
Democrats’ “Blue Wall” of
Pennsylvania, Michigan, and
Wisconsin, with new targeted
messaging aimed at the few
remaining persuadable voters

who could make or break the
2024 election. She’ll hit all
three states on Monday, part of
a series of events in critical
suburban counties.

The approaches underscore
the fundamental differences
between the candidates — a
Republican whose decade-
long grip on the nation’s poli-
tics has been fueled by his
mastery of spectacle and the
press,and a Democrat whose
rapid trajectory has been un-
derpinned by her deliberate
and methodical approach —
but also a shared underlying
reality: that the 2024 election
appears as close as any in the
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Atul Mittal

nation’s history.

Campaign officials and po-
litical operatives are anticipat-
ing a jump-ball election, de-
cided at the margins in seven
battleground states by
whichever candidate can turn
out the most supporters and
infrequent voters. The final
two weeks will highlight
Trump’s efforts to lock down
the votes of young men, Black
men and Latinos — his cam-
paign’s strategy dating back to
the Republican primary.

Harris will spend her time
trying to shore up her sup-
port among suburban

women, Black voters and with

dolel d® Canara Bank <@

helow offices:

moderate Republicans, who
traditionally have been
turned off by Trump’s record
and rhetoric.

“The races come downtoa
point or less in our states and
so, of course, the polls are go-
ing to show that it’s a point or
less.That’s just how it is,” said
Pennsylvania governor Josh
Shapiro.

Shapiro, along with Michi-
gan’s Gretchen Whitmer and
Wisconsin’s Tony Evers — all
Democratic governors in the
critical Blue Wall — barn-
stormed the states in a bus
tour over the past week.

In interviews, all expressed

optimism to some degree for
Harris: Shapiro said flatly Har-
ris would win his state, Evers
said he feels “confident” in his
and Whitmer said she’d rather
play Harris’hand than Trump’s
in Michigan.

Still, the Harris campaign
feels a real sense of urgency
as her post-presidential de-
bate polling bump has evap-
orated. Former House Repub-
lican Denver Riggleman,who
appeared with Harris last
week at an event urging anti-
Trump Republicans to back
the Democrat, called the race
a“dead heat”

— BLOOMBERG
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KFin Technologies Limited ('KFin') (SEBI Regn No. INRDO0000221) with effect from
21.10.2024 (date of shifting of electronic connectivity to the new RTA)

For any inquiries pertaining to Tier | / Il Bonds issued by the Bank, kindly contact

Together We Can

Unit: Canara Bank

Hyderabad-500 032

Toll free: 1800 309 4001

REGISTRAR & TRANSFER AGENT
KFin Technologies Limited

Selenium, Tower B, Plat No, 31 & 32,
Financial District, Nanakramguda,

Email: einward.ris@kfintech.com

Website: www.kfintech.com

Email ID :

CANARA BANK

Domestic Settlement Section,

Canara Bank, Integrated Treasury Wing,
bth Floor, Canara Bank Building, C-14,
G-Block, BKC Bandra (E),

Mumbai-400 051

Ph: 022-26725121/5142

Fax: 022-26725133

tidsettmum{@canarabank.com

Date :22.10.2024

Place : Bengaluru

The said details are also available on the Bank's website as well as updated on the
website of the Stock Exchanges

Please Note: There is no change in Registrar and Transfer Agent of the Bank for equity
segment, which remains same as KFin Technologies Private Limited, Hyderabad,

For CANARA BANK
Company Secretary

Season's Greetings!

May this festive season bring you
happiness, peace and prosperity.

Credit Line on UPI |

TRUST AND EXCELLEMCE
1904-2024

UNAUDITED FINANCIAL RESULTS FOR THE QUARTER / HALF YEAR ENDED SEPTEMBER 30, 2024

Sl

Particulars

Quarter ended | Half Year ended
30.09.2024

30.09.2024

Quarter ended
30.09.2023

(¥ in Lakhs)

Year ended
31.03.2024

' Deposits (Unaudited) (Audited)
< 57,369 Cr -9% 1 | Total Income from operations (Net) 166026.63 324103.98 | 148611.44 601222.04
2 | Net Profit / (Loss) for the period (before Tax, Exceptional and / or Extraordinary items) 35817.71 69266.74 33061.25 123073.09
4 Advances \ 3 | Net Profit / (Loss) for the period before Tax (before tax after Exceptional and / or Extracrdinary items) 35817.71 69266.74 33061.25 123073.09
' 4 | Met Profit / (Loss) for the period after Tax (after Exceptional and / or Extraordinary items) 28517.71 54966.74 28061.25 101573.09
2 "H'?zz Cr- 11% 5 | Total Comprehensive Income for the period (Comprising Profit/(Loss) for the period (after tax) and . . . :
Other Comprehensive Income (after tax) Mot Applicable Mot Applicable | Not Applicable | Mot Applicable
f OP. Profit 6 | Paid up Equity Share Capital (face value of ¥1/- each) 7406.72 7406.72 | 740416 7406.72
T | Reserves (excluding Revaluation Reserve) 832736.43
14628Cr-M% B | Securties Premium Account Not Applicable Mot Applicable | Mot Appllcable Not ﬂ.pplrcable
= 9 | NetWorth 883808.0] 883808.01 785868.19 837423.37
ROA 10| Paid up Debt Capital/Outstanding Debt (%) Nil Nil | Nil Mil
1.59 % ' 11| Outstanding Redeemable Preference Shares il Ml | il Mil
4 12| Debt Equity ratio* 0.20 0.20 | 0.09 011
s 13| Earnmings per share (before and after extraordinary items) (of ¥1/- each) (not annualised)
f NIM " - Basic 3.85 7.42 | 3,78 13.72
3.67% - Diluted 3.82 7.37 3.75 | 13.62
| 14| Total dEbt to total assetﬁ{‘?{.]** 3.57 35?| 6,71 | B Eﬁ"
F 15 Eapital Hedemmmn Reserve - . )
Gross NPA ' 16| Debenture Redemption Reserve .
\. 3.54% 17| Debt Service Coverage Ratio MotApplicable
18| Interest Service Coverage Ratio
MNet NPA = Debt represents borrowings with residual maturity of more than one year =+ Total Debt represents Total borrowings of the Bank
‘ 1.62% Note; The above is an extract of the detailed format of Quarterly / Half Year ended financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/Year ended Financial Results are available on the Stock Exchange websites
' N BSE: hittp://www.bseindia.com, NSE: http:/fwww.nseindia.com and Bank website; http://www.cityunionbank.com By Otder:of the Board
RoOE ‘ ‘.. Dr. N. KAMAKODI
! 12.93 % 4 Place : Chennai MD & CEO

~ Dated: 21* October 2024 DIN: 02039618

CIN No. : L65110TN1904PLC001287

Regd. Office: 149, T.S.R. (Big) Street, Kumbakonam - 612 001.

i @ BENGALURU
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FINANCIAL EXPRESS

das 3ty asicr
Bank of Baroda

B

Raj Nagar Branch, C-98, RDC, Raj Nagar, Ghaziabad-201001

Email : rajnag@bankofbaroda.com

and Bid Increaza Amount are mantioned balow -

Rule 6 {2) & B (6) of the Security Interest (Enforcement) Rules, 2002,

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES "APPENDIX- IV-A [See proviso to Rule 6 (2) & 8 (6}]

E-Auction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to

Motice is hereby given to the public in ganeral and in particular to the Bormower (5), Mortgagor(s) and Guarantor (5] that the below described immavable propery martgagedichanged to the Secured Cradiar, possession ofwhich has been taken by the Authonsed Officerof Bank
of Baroda, Securad Creditor, will be soid on "As is whera 87, *As is whal is”, and “Whalaver there 15" basis for recovery of dues in below mentioned accountis, The delails of Bomower!s!/Martgagon Guarantor/sSecurad Assalis/Dues/Resene Pricale-Auction date & Time, EMD

- 1. Reserve Price- Property

Sr Mame & address of Borrower's [ Give short description of the Immovable property Date of e-Auction . Status of ,
Mo. Guarantor! Mortgagor s with known encumbrances, if any Totai Duss Time of E-auction g m:g‘;ﬂ’mn:ﬁ’" Possassion d':;ﬁm_
1, |Borrower: Prashant Buildteck Pvt Ltd, Reg. Of - 325, Mayur vinar, | Equitabla Mortgage of Residential Property of CA/018, | Rs. 1,53,81,594.64 (Rs. One Crore | 27.11,2024 | 1. Reserve price Symbolic 22.11.2024

Phase-1. Delhi-91 Corporate Office; D-42, 3rd Floor, RDC, Raj Nagar | Avantika Residential Colony, Situated at Ghaziabad |Fifty Three Lakhs Eighly One| Timngs0200#M | Rs. 3,06,00,000/- & 10.00 AM

Ghaziaabad-201001.  Director 1. Mr. sudhir Chaudhary, Director 2. | measuring in East 30 meters, west 30 meters, North 14 | Thousand Five Hundred Ninety Four Ity 0600 PM 2 EMD fo 2,00 PM

Mrs. Sujata Chaudhary, Both are Rio CA-18, Avantka Colony, | Meters, South 14 meters admeasuring total area 420 sq. | and Paisa Sixly Four only) as on 15- Rs. 30,60,000/-

Ghaziaabad-201002. Gaurantor 1. Mr.Deepak Kant Gupta, Rio R-5/114, | meters, standing in the name of Mr Sudhir Chaudhary | 05-2023 plus unserviced interest, 1 Bid Increase amount

ROC, Rapagar, Ghaziabed-201001 Gaurantor 2 Mr. Vivek Bhali, Rio R- | 8o Lt ShriBhopal Singhand Mrs. Sujata Chaudhary. unapplied interest and legal & other Rs. 5.00.000/-

2229, Raj Nagar, Ghaziabad-201001 charges thereon. i

For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.infe-auction.htm and online auction portal https:/lebkray.in
Also, prospective bidders may contact the Authorised officer on Mobile 8007602296

Date : 18-10-2024, Place : Ghaziabad

Authorised Officer, Bank of Bareda

Reglonal Office North Delhl, DP 10-11,
I Fioor Local Shopping Centre, Opp,
Maurya Enclave, Pitampura, Dalhi, 110034,
Emall: ronrecdelZcanarabank.com

II'Id['-_l Beank

POSSESSION NOTICE [SECTION 13(4)]

(For Immovable Property and Movable Property)
Whereas, the undersigned baing the Authorized Officer of the Canara Bank under
Securiization And Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 (Act 54 of 2002} (hereinafter referred foas the Act’) and in éxercize of
powers conferred under Section 13 (12) read with Rufe 3 of the Security Inlerest
(Enforcement) Rukes 2002, issued a Demand Mofice dated 22.07 2024 calling upon the
borrower Ms Aton Sunlogics LLP, Pt Mo TTA Mew Indusirial Area Kandron, Bain
Attanan Indusirial Area, Kangra Himachal Pradiesh 176402, Mis Aton Sunlogics LLE, Mo.
58 NPX Lirblech, Plot No.C1, Sector 153 Gautambudh Nagear, Noida, Uittar Pradesh -
201308, 5ri. Ravi Bangal 5/o Lata | P Arya, 6104 ATS Grean Paradize Soclety Sector
CHI 4, Greater Noida Gautam Budh University, Kasana UP 201310, Smt Manisha Bansal
Dio Vijender Kumar Singhal, 6104 Ats Paradise Society Sector Chi 4, Greater Noida
Gautam Budh Magar 201306 io repay the amount menboned in the nolice, be Hs.
1,61,65,266.52 (Rupees One Crore Sixty one lacs Sixty Five thousand Two Hundred
sixty six and Paisa Fifty Two onkly) within 60 days from the date of receipt of the said
notica.
The bomower having faded to repay tha amount, nobca |2 hareby givan o the bormower and
the: public m general that the undersigned has taken possession of the propery descnbed
hergin below in exercisa of powers conferred on him { her under section 13 {4) of the said
Act, read with Rude 8 & 9 of the sald Rule on this 19 Day of October 2024,
The borrower in particular and the public i general are hereby cautioned nol o deal with
the property and any dealings with the property will be subject to the charge of Canara
Bank for an amount of Rs. 1,61,65,266.52 (Rupees One Crore Sixty one [acs Sixty Five
thousand Two Hundred sixty six and Paisa Fifty Two only ) and interest thereomn.
The borrower's attention s imvited to the provisions of Section 1318) of the Act, in respect of
lime avadable, loredeem the secored assats,

DESCRIPTION OF THE IMMOVABLE PROPERTY

Allthat Part and Parcel of Plot Ho. TTA, Mew Industrial Area Kandrord, MohtaliIndara
Road, Revenue estate of Mohali-Bari. Distt Kangra, HP , measuring 1800 sq meter.
Khasra no.371/221172 Khatoni no.156/8 having the boundaries herein under
mentioned, Bounded: East: Front (Road), West: Back Plot Mo, 84, North: Plat Mo. 7B,
South: Plot Mo, 77

DESCRIPTION OF THE MOVABLE PROPERTY
Automatic Lay-up machine for layup the strings Jigs and fixtures (Bussing tables,
inspection tables)
Solar cell tester, EL tester, Pnumaticait compressor with buffer tank, 30HP, ATW
Dual track tab & stringer, Semi-Automatic Solar Panel Laminator, Solar Cell Laser
Dicing Machine, Solar Module Tester, Solar Panel Framing machine, Soldering Iron,
Semco Multi-function cell sorting machine, Cone pulley light duty Lathe machine,
Accessories to lathe machine, Hydraulic press maching, Hydraulic shearing
machine, Drill MIC with Rac and Pinion, Packing Loding Charge, Hand pallet Truck,
Wooden partical board Almeria, Computer table, Office Chair, 250 Lir. RO System,
AJC ZTN with inverter, LRD Batten 20W, GOOMM Wal! Fan Industrial, Electronic
Testing Boarding for Solar Panel and batteries, Diesal Gen-set, 19 computers, 17
computers, DVR channels/cameras, Printer 136NW, Printer 3290W, 10KV UPS
Battery, Battery Racks

Atul Mittal
Date - 22.10.2024 Resolution Professional for Technofab Engineering Limited
| Place; Delhi Regn. No.: IBEINPA-D01IP-PO04357201 7-18610762 |

Date : 19-10-2024, Place ; Kangra (HP) Authorised Officer, Canara Bank

HANDOVER —RECPDCL

RECPDCL handed over a project specific SPV. viz, Rajasthan-IV
H-1 Power Transmission to PGCIL recently at Gurugram. PGCIL
emerged as the Transmission Service Provider through Tariff-
based Competitive Bidding process conducted by RECPDCL,
the Bid Process Coordinator, for development of the above
transmission project on Build, Own, Operate & Transfer basis.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

TECHNOFAB ENGINEERING LIMITED OPERATING ENGINEERING
AND CONSTRUCTION COMPANY, SERVING THE POWER, INDUSTRIAL

AND INFRASTRUCTURE SECTORS IN INDIA AND OUTSIDE INDIA

{Under Regulation 364 {l:'} of the Insolvency and Eankmgitw Board of India
(Insolvency Resolution Process for Cnrp-::ral:e Farsuns:u agulations, 2016

RELEVANT PARTICULARS

1. Name of the Corporate Debtor | Technofab Engineering Limited
along with PAN/CIN/LLP No. I!.'.‘Ihl L?ﬂimDUE?IF‘LCWﬁHE

2| Address of the registered office | 813, Herbwurt Chambers B3, Nehru Place,
| Mew Dedhi, South Dalki-110019

3 URLof website .hnps IMechnofabengineering.com/
' Details of place where majnrllj.-' | Piot No. 5, Sector 27 C, Mathura Road,

|

|of fued assets arelocaled | Faridabad 121003, Haryana
5| Installed capacity of main | The company is hEi'-'II‘Iﬂ! 15 important
products! services |engoing projects at various location.

B. | Cluantity & value of main pn:uductsf Ag per |atest available financial statement

| senvices sold in last inancial year | for Financial Year 2022 - 2023:-

| | Quantity-NA, Value — 12849 Lakhs

| Number of employess/ workmen |40 Employees

Furthar details including fast Ewaulme Available at

financial statements {with schedulas) | htlps iftechnofabengineering.com /

of Iwo years, lists of cradiors,

relevant dates for subsequent avens

| of the process are available at URL!

o | Elgibility for resolution applicants |
under section 2502)(h) of the

| Code is available at URL:

10, Last date for rev:e-;:-i of expressnn u5,1 1.2024

_ ofinterest .

11| Date of issue of provisional st of | 16,11.2024
prospective resolution applicants

U-I-I:

Available at
| hittps:/itechnofabengineering.com [

12/ Lasl date for submission of | 21.11.2024
_ | Objections to provisionalist |
13 Date of issue of final list of (01.12.2024

Ipmspecwe resoiution apphcants
14, Date of issue of information '06.12.2024
memorandum, evaluation matrix |
and requ&alfm resolution plan to
Ipmsp&uwa resolution applicants
15, Last date for submission of
_|resolutionplans
{6, Process emall i to submit
| Expression of Interest

|06.01.2025
cirp.technofabengineeringltd@gmail.com

FLIEILIE NOTICE
;'IT!TPI g8, Third Fiaar, FP-12, TP-50, O
G nghwa:.r Bn#hdav AHMEDABAD-380058
Muofice i5 hereby given that the cerificate(s] for
B under manlionsd I‘:th' Sharas of the
Corrpany have been lostimisplaced and the
hu:uk:'ser[s' I purchaser{s) of the said Equy
Shares hava apglled 1o {he Company o issue
duphcate Share Cartificate|s].
Ary person wha has a dalm in respect of the
sdid shares should lodge such the claim with
the Company at its Fagisterad Ofica within 21
days from ihis dale eise the Company wil
proceed o issue duplicate cerificatels] withaut
an!,-1ur|hEr|nI|rnah'|:m
Folio No.: 022370

m [ Hoaf |

‘Shares Distincsive Nos. ilurtlftmrm
AM. Johart = GHEHME:Iu"GEJEE‘?iES 115E"E|
| 50 [oesssth o ORS00 15550

Date: 210,204 ”Hmnﬁlﬁfgmmu

EERGEE & Indian Bank

£, W

TONAL OFFICE GURGAON,
Plot No. 18, IRCON Tower, 4th Floor, Sector-
32, Gurugram-122003
Corporate office: 254-260, AVVAI shanmugam
Salai, Royapettah Chennai-600014

The General Public is hereby informed that
in Sale nofice published on 11-10-2024 in
this newspaper at S.MNo. 1 Borrower WIS
DTS Die Casting, The Amount
Outstanding should be read as
Rs.58.24 320/- as on 09.10.2024 with
further interest, costs, other charges
and expenses thereon from 10.90.2024..
instead of Rs, 59,24 320/- as on
08.10.2024 with further interest, cosis,
other charges and expenses therson from
091002024,
All Other matter of the advertisement
will remain unchanged.

Authorized Officer, Indian Bank

Bank of Baroda

3 Name of the Date of | Qutstanding
No. Borrowers/Guarantors Description of Immovable Property D,?.;‘:,,";;"' Amount

POSSESSION NOTICE (For Immovable Property)
(As por Appendix IV read with rule 8{1) of the Security Interest (Enforcemant) Rules, 2002)

Whareas, the undersigned baing the Authorized Officer of the BANK OF BARDDA, under the Securitization and Reconstruction of Financial Assets and
Enforcement of security Interest Act, 2002 and in exercise of powers conferred under section 13 {12) read with Rule 3 of Security Interest (Enforcement)
Rulez, 2002, issued a demand notice calling upon the Borrower!Guarantors as given below to repay the amount mentioned below within 60 days fromthe
receipt of the said notice. The bormower having failad to repay the amount, natice is hereby given ta the Borrower/Guarantors and tha public in general that
the undersigned has taken possession of the property described herein below in exercise of powers conferred on himd her under Section {4} of section 13
of tha act read with rule 8 of the securily interest Enforcemant rules, 2002 on the date mantioned balow against their names, The Borrower/Guarantors in
particuiar and thie public in general are hereby cautioned nof to deal with the property, and any dealings with the property will be subject to the charge of
BANK OF BARODA MATHURA ROAD HATHRAS BRANCH for the amaount detalled below and interest together with expenses thereon. The
B-unuwer'l- attention is invited to provisions of Eul}-iectm-n 8 of section 13 of the Act, in respect of time available, to redeem the secured assets.

fgz Karnataka Bank Ltd.

Your Family Bank, Across India

Asset Recovery Management Branch Phone ; 011-40591567(Ext-240)
8-B, First Floor, Rajender Park, E-Mail : delhiarmi@kikbank.com
Pusa Road Website : www. karnatakabank.com
New Defhi-110 060 CIN : LBST10KA1924PLCO01128
ALE NOTICE OF | PROPERTY

E-Auction Sale Notice for Sale of Immovable Assats under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002
read with provision ta rule 8(1) of Security Interest (Enforcement) Rules, 2002,
Motice is hareby given to public in ganeral and in particutar to Borrowsr (s} and Guarantor
(g} thal the below describad Immovable properly morgagedicharged to the secured
Creditor, the Physical Possession of which has been taken by the Authorised Officer of
Kamataka Bank Ltd, the Secured Craditor on 20.05.2022. will be soid on “As is Where
is", “As s What is" and "Whatever there is" on 27.11.2024, for recovery of
Rs.1,16,21,775.07 (Rupees One Crore Sixteen Lakhs Twenty One Thousand Seven
Hundred Seventy Five and Paisa Seven Only) L. (i) Rs.98 46,076.83 under Overdraft
Account No.18397T000100446001 along with future interast from 01.08.2022, plus cost,
(i) Rs.17,75,698.24 under Bill Discounting Afc No.1896300200000301 along with
applicable future interest, due to the Karnataka Bank Ltd, Daryaganj Branch-Delhi, 82,
Ground Floor, Dayananda Road, Daryaganj, Delhi-110002, the Secured credibor from
(1) M{s Versha Traders, Represented by its Proprietor-Mr. Jagdish Prasad Singhal
addressed at: F-196/1, Dilshad Colony, Shahdara, Delhi-110085 (2)Mrs. Santosh
Singhal Wio Mr. Jagdish Prasad Singhal Residing at Fial No.G-3, Leeta Homa, Piol
M. 23 Seclor-V, Vaishah, UP-201012 being borrowers/ guarantors/ co— obligants.
DESCRIPTION OF THE IMMOVABLE PROPERTY:
All that Part & parcel of Basement of property Mo. F-196(Flot No.198, Block-F), Out of
Khasra No 10765715, measuring 634.50sqft siluated at Village-Filminess Tahirpur,
Dishad Exten Mo, Dilshad Colony, Naga-Shahdara, Dalhi-110085, belonging 1o
Mrs.Santosh Singhal Wio Mr. Jagdish Prasad Singhal {common security for Mis Shanti
Trading Corporation) Boundaries: East: Road, West: Part of Property Mo, F-186, North:
Plot Mo.F-197, South: Part of Property No F- 196
Reserve Price | Upset Price below which the property may not be sold:
Rs.27,00,000.00 {Rupees Twenty Saven Lakhs only)
Earnest money to be depositeditendered: Rs.2 70,000.00 (Rupees TwoLakhs Ssventy
Thiousand Only)
(The bomower simorigagor's attention is invited to the provisions of Sub-section (8} of
Section 13 of the Act, in respect of time available to redeam the secured asset).
(This Notice shall also serve as Notice under Sub Rule (1) of Rule (9) of Security
Interest Enforcement Rules-2002 to the Borrower/Guarantors)
For detailed terms and conditions of sale, please refer to fink in Karnataka Bank's
Websile |e.www_kamatakabank com under the head "Mega E-Auction on 27,11.2024".
The E-auction will b conducted through poral hitps:\bankauctions.inf on 27.11.2024
fraem 1130 A.Mio 12:30 P.M with unimited extansion of 05 minutes. The intending biddar is
required fo regisier their name at https:/bankauctions.in/ and get the user id and
password free of cost and gl onling fraining on E-auction {lematively on 26.11.2024) from
M's dcloswre, 60SA, fith Floor, Maitrivanam, Ameerpet, Hyderabad-500038, contact
Mo.040-23836405, mobile 8142000809 and info@bankauctions.in,

Date: 21.10.2024 For Karnataka Bank Ltd
Place: Delhi Chief Manager & Authorised Officer

Branch: Mathura Road, Hathras

U.P- 204101

V.F.- 204101,
Date : 21.10.2024

2041017 Guaranter: Mr. Ramash Chandra Sio M
Dl Ram, MIG 3753, Avas Vikas Caolony, Hathras)

1. Borrower: Mrs. Yogesh Kumari Wio Mr. Ramesh Equitable morgage dated 18.07.2023 of plot situated al 5/14, |[22.07.2024 Rs. 15.34,718.10
Chandra, MIG 3153, Avas Vikas Colony, Hathras, Awvas Vikas Colony, Hathras UP- 204101, (Area- 162.00 Sq. Mir.)
U.P- 204101, Guarantor: Mr. Ramesh Chandra S/o | standing in the name of Mr. Yogesh Kumari W/'o Mr. Ramesh
Mr. Devi Ram, MIG 3/63, Avas Vikas Colony, Hathras Chandra. Bounded & Butted as: East Rasta 12 Mir wide, Weast:

Plot No. 5/13, North: 3 Mir Rasta wide, South: Rasta 12 Mir wida.

+ inberast and other
charges woel,
22.07.2024

Datn
17.10.2024

2. Borower: 1. Mis Alok Singh URF Golu Building Equrtahl& Murtgage dated 24.11.2022 of residential house situated 22.07.2024 Rs. 20,85,363.29
Malarial (Firm), MIG 3/53, Avas Vikas Colony, Hathvas| at MIG 3/53, Avas Vikas Colony, Hathras, UP- 204101, (Area-
U.P-204101. 2. mr, Yogesh Kumari Wia Mr. Ramesh 144 50 sq. mir.) standing in the name of Mr, Ramesh Chandra
Chandra, MIG 353, Avas Vikas Calony. Hathras UP- o0 wee pey| Ram. Bounded & Butted as: East; House No, 3/52,

West: Housa No. 3/54, North: 7.50 Mir Rasta Wide, South: House |

H 3160,

Place: Hathras

+ interest and other
charges w.ef
ol 23 (17,2024
17102024

Authaorised Officer, Bank of Baroda

CORPORATE BRIEFS

| CONCLAVE— IREDA

PROGRAM— SCOPE

FE

PK Das, CMD, IREDA, participated in two pa-
nel discussions at the Brainstorming Conclave
organized by the Central Electricity Authority.
The conclave focused on shaping the “Indian &

CELEBRATION —NTPC

Every year, the NTPC Township at Noida
transforms during Durga Puja to indulge
everyone in the festive vibes. During the
29th yr of the Pujain Sector 33 of Noida, - :
the NTPC Township received many visitors from different parts of Delhl-
NCR. Each year, it is an opportunity to spread different relevant social
messages through distinct themes, wherein the theme of this year was
Green Power.

Power Sector Scenario by 2047,” where CMD
addressed the topics of “Financing the Energy
Transition by 2047” & “Capacity Planning &
Regulatory Framework for Renewable Energy
by 2047.” During the discussion, Das underscored IREDA's leading role in promoting and making inn-
ovative renewable energy technologies such as Ethanol, Electric Mobility, Battery Storage, Pumped Sto-
rage, Floating Solar, Green Hydrogen, & Green Ammonia- financially viable.

APPROVAL - PFC

PFC Infra Finance IFSC Ltd. has
received approval from Inte- -d

rnational Financial Services Cen- ’_-,'3.* ]

tres Authority to commence bu- gi‘j I / h

siness as a Finance Company in ABS 58 M8

IFSC GIFT City Gujarat. PIFIL will be the first finance company in IFSC
dedicated to power and infrastructure lending.

ASSOCHAM

Sanjay Nayar President ASSOCHAM, said, the PM
GatiShakti National Master Plan is a perfect example
of leveraging technology for real time monitoring and
implementation of national infrastructure projectsin
crucial sectors such coal, steel, fertiliser, ports, food
and public distribution. In recent conversations with global stakeholders,
three years of this transformative initiative highlights the incredible
infrastructure story of India and showcases the potential for India to
make for India and the world.

SCOPE organized Eudaimonia (Living Well, Faring Well) - emphasizing overall
wellness through the integration of financial stability, holistic health & inh-
eritance planning at SCOPE Convention Centre. The program was addressed
by Atul Sobti, DG, SCOPE & Member, Governing Body, ILO; Dr. Mohit Gupta,
Professor of Cardiology, GB Pant Hospital; CA Anil Chopra, Group Director,
Bajaj Capital Ltd. & KK Rai, Senior Advocate, Supreme Court of India.

-
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MOU—NBCC

NBCC signed an MoU with Navodaya Vidyalaya Samiti to embark on
a transformative educational initiative, aimed at constructing three
new permanent campus facilities in Delhi & implementing solar and
electric water heating systems in 331 Jawahar Navodaya Vidyalayas
across India. The MoU was signed by KV Reddy, GM, Navodaya
Vidyalaya Samiti & Anil Kumar, Chief General Manager, NBCC.

MOU—RITES

RITES signed an MoU with Etihad Rail, the developer & operator of
the UAE National Rail Network, to explore cooperation & synergize
strengths in developing railways & related infrastructure services in
the UAE & wider region. The MoU was signed by Shadi Malak, the
CEO of Etihad Rail, & Rahul Mithal, the CMD of RITES Ltd., during AL S et

the Global Rail Transport Infrastructure Exhibition & Conference held in Abu Dhabi. The partnership aims to
explore collaborative opportunities for supply/leasing of rolling stock, consultancy & project management for
railway projects & services such as repairing of rolling stock & operation & maintenance of railway infrastructure
to ensure more efficient & modernized rail services in the UAE & across the region.

T P

CELEBRATION — TERUMO INDIA

Terumo India celebrated Terumo Patient’s Day 2024 to connect with its
Group Mission of “Contributing to Society through Healthcare”. The
celebration, which coincides with the founding day of Terumo Corporation
globally, reflects the company’s deep commitment to putting patients at
the center of every innovation, partnership, and initiative it undertakes. H
Samejima, CEO, Terumo Corporation attended the celebrations.

INAUGURATION — UTTARAKHAND GRAMIN BANK

Chief Secretary, Ms. Radha Raturi, inaugurated the new premises of
Uttarakhand Gramin Bank's Dehradun Main Branch, located opposite
MKP College. This branch is notably managed entirely by women staff.
Ms. Raturi appreciated the bank's efforts to enhance customer
convenience & commended the display of products promoted by Self-
Help Groups in the current premises.

MEETING—WAPCOS

RK Agrawal, CMD, WAPCOS called on H.E. Ibrahim UW-
IZEYE, the Minister of Energy, Water Resources & Mines,
Government of Burundi. During this meeting, Agrawal bri-
efed about the status of projects being handled by
WAPCOS in Burundi. H.E. Brig. Gen. Aloys BIZINDAVYI,
the Ambassador & Senior Officials of the Government of
Burundi and WAPCOS were also present in the meeting. WAPCOS has provided engineering consultancy
services to various clients since incorporation, in over 75 countries & has developed a global presence,
particularly in South Asia & across Africa, in areas of water, power and infrastructure sectors.

ACQUISITION—POWERGRID

POWERGRID has acquired three Project Special Purpose
Vehicles (SPVs) to execute Inter-State Transmission Projects
related to transmission of renewable energy. These SPVs are
‘South Olpad Transmission Ltd.,"Jam Khambhaliya Trans-
mission Ltd., which have been acquired from the Bid Process -
Coordinator PFC Consulting Ltd. & the SPV ‘Rajasthan IV H1 Power Transmlssmn Limited* has been
acquired from the Bid Process Coordinator RECPDCL. These projects have been won by POWERGRID
after competing with various private sector players & emerging as successful bidder in TBCB process.

HSCL has been awarded a project for the campus development of
Gondwana University, Gadchiroli, Maharashtra. The project, valued at
Rs 1000 Cr., will establish a modern educational & administrative
setup, transforming the university into a centre for advanced learning
and innovation.

UTTARAKHAND TOURISM Perched away from the hustle of city
life, Jadung a tiny hamlet on the Sino-Indo Border in the Uttarakashi
District of Uttarakhand is a village where time seems to have stopped.
Inhabited originally by the Jadh Bhotiyas, a semi-nomadic tribe, the
village was evacuated in 1962 during the India - China War & since
then, the inhabitants have migrated to nearby villages & even to farther
cities like Dehradun, Haridwar & Rishikesh in search of work.

SC DAV Public_School,
Noida, organized & hosted DAV
UP State level Sports tournament
from 17th to 19th OCT, 2024.
Inaugural ceremony graced by
the presence of Chief GuestJaswant Singh Saini, IVIOS Parliamentary
affairs UP Govt., industrial development, VP (DAV CMC ), Dr. NK Uberoi
(Chairman of the school) & Dr. Alpna Sharma (RO, DAV schools,UP
& UK Zone). Principal Mrs. Chitra Kant expressed her gratitude towards
the guests & all participating schools. The ceremonial torch was lighted
& students took oath. Programme ended with National Anthem.

VIGILANCE AWARENESS— BANK OF INDIA

Bank of India is organizing Vigilance Awareness Campaign from 15.09.2024 to 15.11.2024. Various awareness
activities are being organized by the BOI Dehradun Zone & 38
branches of BOI across the State. V Tiwari, Zonal Manager, info-
rmed that as the precursor of VAW, all the Rural & Semi-Urban
Branches of the Zone have organized 116 Awareness Gram Sabhas
in Villages.

KOREA TOURISM ORGANIZATION INDIA SIGNS MOU WITH IRCTC SOUTH ZONE

The Korea Tourism Organization (KTO) India office has [~ -

signed a significant MoU with the Indian Railway Catering & - j -
- I\\ | .r

India and South Korea. The MoU was formalized by Myong '

Kil Yun, Regional Director, India & SAARC countries, KTO, - —ﬁ ""

and Tourism Corporation (IRCTC) South Zone to promote
& P Rajalingam Basu, IRTS, Group General Manager of IRCTC South Zone on October 10, 2024 in Chennai.

INNAGURATION — NAGAR NIGAM GHAZIABAD

The inauguration for the development and beautification of
roads was done by Sunil Sharma (Cabinet Minister & chief
guest), Mayor Smt. Sunita Dayal, Commissioner Vikramaditya
Singh Malik and other officers recently, wherein Airport Road to
Nag Road was in focus alongside the construction of pav-
ements and sitting areas.

cross-cultural tourism and strengthen travel ties between

ﬁ-ﬂ*'u.

b ‘&.LJ

EVENT —SOCIAL WELFARE DEPARTMENT

The Department of Social Welfare celebrated World Mental Health Day,
2024 & organized a mega event on this occasion by holding sessions on
the theme, “Mental Health at Work Place” by Dr. Santosh Sah, Psychiatrist
& Dr. Amrita Sahay, Assistant Professor, Clinical Psychology. Aman
Sehrawat, Paris Olympic Bronze Medalist (57 kg wrestling category) was
felicitated on the occasion.

Blind Relief Association’s organising Diwali Bazaar, more
popularly known among Delhiites as the "Blind School Diwali Mela",
this iconic festive event is one of Delhi's oldest & most eagerly awaited.
The Bazaar has been consistently held for 44 yrs, with the sole
exception of 2020 due to the pandemic. This yr's Bazaar is again a
week-long event, scheduled to take place from 22nd to 28th Oct 2024,
from 10:30 a.m. to 8:00 p.m. at the Association's premises on LL Rai
Marg/ Lal Bahadur Shastri Marg, near The Oberoi, New Delhi.

INTELLECTUAL PUNJABI CHAMBER OF COMMERCE

Dr Mandeep Singh Chhatwal, Co Founder & CEQ of Intellectual Punjabi
Chamber of Commerce met & presented IPCC Coffee Table Book to H.E.
Diana Mondino, honorable foreign minister of Argentina who was on her
first official trip to India. A luncheon reception was hosted by H.E Mariano
Caucino, Ambassador of Argentina to India. Dr. Chhatwal had constructive
discussion with the Argentinian delegation led by their foreign minister.
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Harrls and Trump scrap for few undecided voters

Republican presidential nominee and former US President Donald Trump works behind the
counter during a visit to McDonalds in Feasterville-Trevose, Pennsylvania on Sunday.
Meanwhile, McDonald's said it doesn’t endorse political candidates

REUTERS

Sanofi in talks over
sale of $17 bn Opella

DOMINIQUE PATTON
Paris, October 21

FRENCH DRUGMAKER
SANOFI said on Monday it had
entered exclusive talks to sell a
50% controlling stake in its
consumer health business
Opellato US private equity firm
Clayton Dubilier & Rice (CD&R).

French public investment
bank Bpifrance is expected to
become a minority shareholder,
taking a stake of around 2%,
said Sanofi in a statement,and
giving the state a seat on
Opella’s board.

Sanofi, which is joining a
growing number of drugmak-
ers shedding consumer related
businesses, said Opella had
been valued at around 16 bil-
lion euros ($17 billion), or 14
times estimated core earnings
(EBITDA) for 2024.

Reports that an Opella sale
was close triggered criticism
from government opponentsin
recent weeks over the potential
loss of a strategicasset, prompt-
ing workers to strike and rival
bidder PAI Partners to make a
renewed offer for the business.

French government
sources said late Sunday that
Sanofi had reached an agree-

WELL-SET ON ALL FRONTS,
to step into a New Decade

I
I-
B
i

DEAL DETAILS
M The drugmaker said
Opella had been valued at
around 16 billion euros
($17 billion), or 14 times
estimated core earnings
(EBITDA) for 2024

' M Sanofi had reached an

agreement on terms of the
deal after providing Paris
with guarantees on
maintaining jobs and
production in France

ment on terms of the deal after
providing Paris with guaran-
tees on maintaining jobs and
production in France.

The proposed transaction,
still subject to definitive agree-
ments, social processes and
statutoryapprovals,is expected
toclose in the second quarter of
2025 at the earliest,said Sanofi.

The company also up-
graded its earnings per share
(EPS) guidance, saying it ex-
pects its 2024 EPS excluding
Opella to increase by at least a

(FIGURES - Q2 FY 25) [

low-single digit percentage at
constant exchange rates. In-
cluding Opella, it would have
upgraded its EPS estimate to
between stable and low single-
digit percentage growth from
previously stable, it said.
Speaking to reporters on
Monday about its choice of
buyer, chief executive Paul Hud-
son said, “We chose the group
with the best capabilities and
people that would help us en-
able thelong term success of the
business.” —REUTERS

NANCY COOK
& JOSH WINGROVE
October 21

FOR DONALD TRUMP, the
closing 15 days of the presi-
dential campaign will see a fre-
netic blitz of splashy events
and unconventional media ap-
pearances designed to reach
voters who might not nor-
mally tune into politics.
Kamala Harris, for her part,
is zeroing in on defending the
Democrats’ “Blue Wall” of
Pennsylvania, Michigan, and
Wisconsin, with new targeted
messaging aimed at the few
remaining persuadable voters

who could make or break the
2024 election. She’ll hit all
three states on Monday, part of
a series of events in critical
suburban counties.

The approaches underscore
the fundamental differences
between the candidates — a
Republican whose decade-
long grip on the nation’s poli-
tics has been fueled by his
mastery of spectacle and the
press,and a Democrat whose
rapid trajectory has been un-
derpinned by her deliberate
and methodical approach —
but also a shared underlying
reality: that the 2024 election
appears as close as any in the

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

TECHNOFAB ENGINEERING LIMITED OPERATING ENGINEERING
AND CONSTRUCTION COMPANY, SERVING THE POWER, INDUSTRIAL

AND INFRASTRUCTURE SECTORS IN INDIA AND OUTSIDE INDIA

(Under Eegulation 364 (1) of the Insolvency and Bankruptey Board of India
(Insolvency Resolution Process for Corporate Persons) Eegulations, 2016
'RELEVANT PARTICULARS

'.| Name of the Corporate Debtor Technofab Engineering Limited
1 (CIN: L74210DL1871PLCODST12
Z | Address of the regmlered office 913, Hamkunt Chambers 89, Nehru Place,
Mew Delhi, South Delh - 110018
hitps:/Mechnofabengineenng.com/
4, | Detadls of place where majority  Plof No_ 5, Sector 27 C, Mathura Road,
Faridabad 121003, Haryana
The company 1 having 15 important
_ angoing projects at vanous location
f | Quantity & valse of main products’. As per latest available financial statement
services sold in lasl inancial year  for Financial Year 2022 - 2023:-
| Quantity-NA, Value — 12849 Lakhs
7. | Number of employees/ workmen 40 Employees
B. | Further deta®s including last avatable Avaitable at
| Fmancial statemants (with schedules)  https:/ftechnofabengineering.com /

alang with PANICINILLP No.

3 | URL of website

of fved azsats ane located

5. | Installed capacity of main
products’ services

| of two wears, lists of creditors,
relevant dates for subsequent events
of the process are avaiable al URL!

5 | Eligibility for resolution applicants - Available at
https:/itechnofabengineering.com /

lunder section 25{2)(h) of the
IE.:u:IE is available at URL:

10, Last date for receipt of expression  08.11.2024

{of interest

11.| Date of issue of provisional listof  16.11.2024

| prespectve rasolubon applicants

12| Last date for submission of  21.11.2024
:'ElbjEGiﬂl'IE to provistonal list

13 Date of issue of final st of 01.12.2024
| prospectve _resululim applicants

. Date of msue of information 06.12.2024

memorandum, evaluation malrix
iand request for rezolufion plan fo
| prospective resalution applicants
15| Last date for submission of
| mesoiution plans
.| Process email id to submit
| Expression of Interest

Diate 22,10 2024
Place: Dethi

06.01.2025

cirp.technofabengineeringltd@gmail.com

Rezolution Professional for Technofab Engineering Limited
Regn. No.: |IBEBIIPA-001/IP-PO0439/2017-18110762

Atul Mittal

nation’s history.

Campaign officials and po-
litical operatives are anticipat-
ing a jump-ball election, de-
cided at the margins in seven
battleground states by
whichever candidate can turn
out the most supporters and
infrequent voters. The final
two weeks will highlight
Trump’s efforts to lock down
the votes of young men, Black
men and Latinos — his cam-
paign’s strategy dating back to
the Republican primary.

Harris will spend her time
trying to shore up her sup-
port among suburban

women, Black voters and with

dolel d® Canara Bank <@

helow offices:

moderate Republicans, who
traditionally have been
turned off by Trump’s record
and rhetoric.

“The races come downtoa
point or less in our states and
so, of course, the polls are go-
ing to show that it’s a point or
less.That’s just how it is,” said
Pennsylvania governor Josh
Shapiro.

Shapiro, along with Michi-
gan’s Gretchen Whitmer and
Wisconsin’s Tony Evers — all
Democratic governors in the
critical Blue Wall — barn-
stormed the states in a bus
tour over the past week.

In interviews, all expressed

optimism to some degree for
Harris: Shapiro said flatly Har-
ris would win his state, Evers
said he feels “confident” in his
and Whitmer said she’d rather
play Harris’hand than Trump’s
in Michigan.

Still, the Harris campaign
feels a real sense of urgency
as her post-presidential de-
bate polling bump has evap-
orated. Former House Repub-
lican Denver Riggleman,who
appeared with Harris last
week at an event urging anti-
Trump Republicans to back
the Democrat, called the race
a“dead heat”

— BLOOMBERG

A Government of India Undertaking

We wish tu infnrm that the Tler I!II Bunds |ssued hy Eanara Eank ﬂnt:i erstwhile
SyndicateBank (amalgamated into Canara Bank w.ef. 01-Apr-2020), are listed on
National Stock Exchange of India Limited on various dates. Notice is hereby given to the
Bond Holders, Beneficial Owners, Depository Participants and all concerned that the RTA
of the Bank has been changed from M/s. Canbank Computer Services Ltd., to
KFin Technologies Limited ('KFin') (SEBI Regn No. INRDO0000221) with effect from
21.10.2024 (date of shifting of electronic connectivity to the new RTA)

For any inquiries pertaining to Tier | / Il Bonds issued by the Bank, kindly contact

Together We Can

Unit: Canara Bank

Hyderabad-500 032

Toll free: 1800 309 4001

REGISTRAR & TRANSFER AGENT
KFin Technologies Limited

Selenium, Tower B, Plat No, 31 & 32,
Financial District, Nanakramguda,

Email: einward.ris@kfintech.com

Website: www.kfintech.com

Email ID :

CANARA BANK

Domestic Settlement Section,

Canara Bank, Integrated Treasury Wing,
bth Floor, Canara Bank Building, C-14,
G-Block, BKC Bandra (E),

Mumbai-400 051

Ph: 022-26725121/5142

Fax: 022-26725133

tidsettmum{@canarabank.com

Date :22.10.2024

Place : Bengaluru

The said details are also available on the Bank's website as well as updated on the
website of the Stock Exchanges

Please Note: There is no change in Registrar and Transfer Agent of the Bank for equity
segment, which remains same as KFin Technologies Private Limited, Hyderabad,

For CANARA BANK
Company Secretary

Season's Greetings!

May this festive season bring you
happiness, peace and prosperity.

Credit Line on UPI |

TRUST AND EXCELLEMCE
1904-2024

UNAUDITED FINANCIAL RESULTS FOR THE QUARTER / HALF YEAR ENDED SEPTEMBER 30, 2024

Sl

Particulars

Quarter ended | Half Year ended
30.09.2024

30.09.2024

Quarter ended
30.09.2023

(¥ in Lakhs)

Year ended
31.03.2024

' Deposits (Unaudited) (Audited)
< 57,369 Cr -9% 1 | Total Income from operations (Net) 166026.63 324103.98 | 148611.44 601222.04
2 | Net Profit / (Loss) for the period (before Tax, Exceptional and / or Extraordinary items) 35817.71 69266.74 33061.25 123073.09
4 Advances \ 3 | Net Profit / (Loss) for the period before Tax (before tax after Exceptional and / or Extracrdinary items) 35817.71 69266.74 33061.25 123073.09
' 4 | Met Profit / (Loss) for the period after Tax (after Exceptional and / or Extraordinary items) 28517.71 54966.74 28061.25 101573.09
2 "H'?zz Cr- 11% 5 | Total Comprehensive Income for the period (Comprising Profit/(Loss) for the period (after tax) and . . . :
Other Comprehensive Income (after tax) Mot Applicable Mot Applicable | Not Applicable | Mot Applicable
f OP. Profit 6 | Paid up Equity Share Capital (face value of ¥1/- each) 7406.72 7406.72 | 740416 7406.72
T | Reserves (excluding Revaluation Reserve) 832736.43
14628Cr-M% B | Securties Premium Account Not Applicable Mot Applicable | Mot Appllcable Not ﬂ.pplrcable
= 9 | NetWorth 883808.0] 883808.01 785868.19 837423.37
ROA 10| Paid up Debt Capital/Outstanding Debt (%) Nil Nil | Nil Mil
1.59 % ' 11| Outstanding Redeemable Preference Shares il Ml | il Mil
4 12| Debt Equity ratio* 0.20 0.20 | 0.09 011
s 13| Earnmings per share (before and after extraordinary items) (of ¥1/- each) (not annualised)
f NIM " - Basic 3.85 7.42 | 3,78 13.72
3.67% - Diluted 3.82 7.37 3.75 | 13.62
| 14| Total dEbt to total assetﬁ{‘?{.]** 3.57 35?| 6,71 | B Eﬁ"
F 15 Eapital Hedemmmn Reserve - . )
Gross NPA ' 16| Debenture Redemption Reserve .
\. 3.54% 17| Debt Service Coverage Ratio MotApplicable
18| Interest Service Coverage Ratio
MNet NPA = Debt represents borrowings with residual maturity of more than one year =+ Total Debt represents Total borrowings of the Bank
‘ 1.62% Note; The above is an extract of the detailed format of Quarterly / Half Year ended financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/Year ended Financial Results are available on the Stock Exchange websites
' N BSE: hittp://www.bseindia.com, NSE: http:/fwww.nseindia.com and Bank website; http://www.cityunionbank.com By Otder:of the Board
RoOE ‘ ‘.. Dr. N. KAMAKODI
! 12.93 % 4 Place : Chennai MD & CEO

~ Dated: 21* October 2024 DIN: 02039618

CIN No. : L65110TN1904PLC001287

Regd. Office: 149, T.S.R. (Big) Street, Kumbakonam - 612 001.
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%j das 3T asicr e Raj Nagar Branch, C-98, RDC, Raj Nagar, Ghaziabad-201001 %ex Karnataka Bank Ltd. i€
L i ) Your Family Bank. Across India.
- -1 . Asset Recovery Management Branch | Phone : 011-40591567(Ext-240)
Bank of Baroda , Email : rajnag@bankofbaroda.com ik ey Mmgouri Poer. ‘AL
Fusa Road Website : www. karnatakabank.com
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES "APPENDIX- IV-A [See proviso to Rule 6 (2) & 8 (6}] New Delhi-110 060 CIN  : LBS110KA1924PLCO01128
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to SALE NOTICE OF IMMOVABLE PROPERTY
Rule 6 (2) & B (6} of the Security Interest (Enforcement) Rules, 2002, E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and
Notice s hereby given to the public in general and in parficular to the Barrower (=), Mortgagor (2) and Guarantar {z) that the below describad immovable property mortgagedicharged to the Secured Creditor, possession of which hag bean taken by the Autharised Officer of Bank Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002
of Barada, Secured Creditor, will be soid on "As is where 8™, *As s whatis”, and "Whatever there is™ basis for recovery of dues in below mentioned account/s. The details of Bomower's/MartgagorGuarantor/sSecured AssetisDues/Reserve Pricale-Auction daie & Time, EMD read with provision to rule 9(1) of Security Interest (Enforcement) Rules, 2002.
and Bid Increase Amount are mentioned below - Motice Is hereby given 1o public in general and in particutar to Borrower (s) and Guarantor
] . e — (5] thal the below described Immovable properly morigaged/charged o the sacured
Sr Mame & address of Borrower's / Give short description of the immovable property Total Dugs Date of e-Auction E. e Status of s p:tinn Creditor, the Physical Possession of which has been taken by the Authorised Officer of
No. Guarantor/ Mortgagor s with known encumbrances, if any Time of E-auction [ 5~ o 00 e e oo | Possession | ZFSE Kamataka Bank Ltd, the Secured Creditor on 20.05.2022, will be soid on “As is Where
- ; z i8", “As is What is" and "Whabtever there is" on 27.11.2024, for recovery of
1. |Borrower: Prashant Buildteck Pyt Ltd, Reg, OF - 325, Mayur vihar, | Equitable Mortgage of Residential Property of CA/018, | Re. 1,53,81,594.64 (Rs. One Crore | 27.11.2024 | 1. Reserve price Symbolic | 22.11.2024 Rs.1,16,21,775.07 (Rupees One Crore Sbcteen Lakhs Twenty One Thousand Seven
Phase-1, Deihi-21 Corporate Office: D-42. 3rd Fioor, ROC, Raj Nagar | Avantika Residential Colony, Situated at Ghaziabad | Fifty Three Lakhs Eighty One| Timings 02.00PM | Rs. 3,06,00,000/- & 10.00 AM Hundred Seventy Five and Paisa Seven Only)ie (i) Rs.98,46,076.83 under Overdraft
Ghaziaabad-201001, Director 1. Mr. sudhir Chaudhary, Director 2. | measuring In East 30 meters, west 30 meters, North 14 | Thousand Five Hundred Ninely Four ts 0600 PM 2. EMD fo 2.00 PM Account No.1897000100448001 along with future interes! from 01.08.2022, plus cost,
Mrs. Sujata Chaudhary, Both are Rio CA-18, Avantka Colony, | Meters, South 14 meters admeasuring total area 420 sg. | and Paisa Sidy Four only) as on 15- Rs. 30,560,000/ (i) Rs.17,75,698.24 under Bill Discounting Afc No.1896800200000301 along with
Ghaziaabad-201002, Gaurantor 1. Mr.Deepak Kanl Gupta, Rio R-5M114, | meters, standing in the name of Mr Sudhir Chaudhary | 05-2023 plus unserviced interest, 2B incraasa amount applicable future mterest, due io the Kamataka Bank Ltd, Daryaganj Branch-Deihi, B2
ROC, Rajnagar, Ghaziabad-201001 Gaurantor 2. Mr, Vivek Bhat, Rio R- | Slo Lt Shri Bhopal Singh and Mrs. Sujata Chaudhary. unapplied interest and legal & other Rs. 5.00.000/- Ground Floor, Dayananda Road, Daryaganj, Delhi-110002, the Secured creditor from
2229, Raj Nagar, Ghaziabad-201001 charges therean. S (1) M/ Versha Traders, Representsd by its Propriator-Mr. Jagdish Prasad Singhal
For detailed terms and conditions of sale, please referlvisit to the website link hitps://www bankofbaroda.in/e-auction.htm and online auction portal https:/lebkray.in ;?:;ﬁ:r:;:;ﬁlﬁ;‘h%mﬂ gﬁ:‘;ﬂ&;ﬂhfamﬁgﬁﬁ ‘LEg;iTI‘-I ;Th;f;
Also, prospective bidders may contact the Authorised officer on Mobile 8007602296 No.23 Sectar-1V. Vaisnall, UP-201012 being borrowers! guarantors/ co - obligants.
Date : 18-10-2024, Place : Ghaziabad Authorised Officer, Bank of Baroda DESCRIPTION OF THE IMMOVABLE PROPERTY:
All that Parl & parcel of Basement of property No. F-196(Plot No.196, Block-F). Out of
’ Khasra No 10TH/RET15, measunng 634, 50s0fl stuated at Village-Fiminess Tahirpur,
ST i a Rl | Ditshad Exten Mo, Dilshad Cofony, lllags-Shahdara, Delni-110095, belonging to
£ ALLAHABAD Mrs.Santosh Singhal Wio Mr. Jagdish Prasad Singhal.(common sacurity for M's Shanti
Tradi i ies: - ; P P F-186, :
Regional Office North Dalhi, DP 10-11, | FORM G PUBLIC NOTICE ZONAL OFFICE GURGAON, Pﬁtdr',:f ;‘: Tﬁﬁﬁ?gmﬁ?“ E“f: F;“fgﬁwe’t LR Ry it HaRh
SR 45 q’&. SRR i Fioor Local Shopping Centre, Opp, e Symahony House, Third Floar, FP-12, TP-50, OFf| | Plat Na. 16, IRCON Tawar, 4th Floor, Sectar- b B OIS ERIULENCP Y oL el
- P Maurya Enclave, Pitampura, Delhi, 110034, INVITATION FOR EXPRESSION OF INTEREST FOR 8.6, Highway Bodakdev, AHMEDABAD-38005% 32, Gurugram-122003 ' Reserve Price / Upset Price below which the property may not be sold:
== Email: ronrecdetficanarabank.com . TECHMOFAB ENGINEERING LIMITED OPERATING ENGINEERING tr'j]'f't"-“-ﬁ 5* “'E"'at'!-'h!!'f‘;‘?' that the ¢ "é’rfgﬁﬂmifﬁ] f"?" Corporate office: 254-260, AVVAI shanmugam Rs.27,00,000.00 {Rupees Twenty Seven Lakhs anly)
AND CONSTRUCTION COMPANY, SERVING THE POWER, INDUSTRIAL [ S LR vl bRl Salai, Royapettah Cheanal-600014 Earnest money to be depositeditendered: Rs 2,70,000.00 (Rupees Two Lakhs Seventy
POSSESSION NOTICE [SECTION 13(4)] AND INFRASTRUCTURE SECTORS IN INDIA Company have been kslimisplaced and the  Royd
AND OUTSIDE INDIA holderfs] | purchaser(s) of the said Equity CORRIGENDUM Thousand Only)
(For immovable Property and Movable Property) (Under Regulation 364 (1) of the Insolvency and Bankruptey Board of India | [Shares have applied 0 the Company to issue m (The bomower'simorigagor’s attention is invited to the prowisions of Sub-section (8) of
Whereas, the underssgned being the Authorzed Officer of the Canara Bank under | (Insolvency Resolution Process for Corporate Persons) Regulations, 2016 duphﬂeﬁhafﬂemﬁcﬂeh] The General Public is hereby informed that | | sactian 130ftheAct, In respect oftime available to redesm the secured asset),
Securitizafion And Reconstruction of Financial Assets and Enforcement of Security | Ary person wha has a claim in respect of the| | s Sala notice published an 11-10-2024 in is Notica shall i Nati dor Sub Rule (1) of Ruls (91 of Securi
| S HIHE RELEVANT PARTICULARS saidl shares should lodge such the clam with| | (This Notice shall also serve as Notice under Sub Rule {1) of Rule (3} of Security
rierest Act, 2002 (Act 54 of 2002} (hereinafter referrad Yo as “the Act’) and In exercise of TN 1 |ine Com fits R 4 Offica within 21| | this newspaper at 5.No. 1 Borrower MIS B
‘ - : : - ame of the Corporate Debtor Technofab Engineering Limited the Company &t its Registered Offica within 2 : Interest Enforcement Rules-2002 to the Borrower!/Guarantors)
powers conferred under Section 13 (12) read with Rule 3 of the Securty Interast days froen this date &ise the Company wil| |DTS Die Casting, The Amount
(Enforcement) Rules 2002, issued a Demand Notice dated 22 07 2024 calling upon the| |- along with PANICIN/LLP No. | CIN: L742100L1971PLCODST12 | [procesd to issue duplicate corlficatels] without| | Outstanding should be read as For da!alhd terms and conditions of sale, please rfhr to link |n_|-|:amauka Bam:.s
borrower Mis Aton Sunlogics LLP, Plot Na T7A New Indusirial Area Kandror, Bain| | 2| Address of the registered office | 513, Hamkunt Chambers B9, Nefvu Place, any furherintimation F BEDE I e oy DI B ]| [ oL Y T Bl g UK AR A MR- Pt ol L2934
Alanan ndusirial Area, Hﬂﬂgr’ﬂ Him-?l'lzhm Pradesh 176402, M's Aton S'Llll"l;lgll:ﬁ LL.IF Mo, L r"m'ﬁ' Ded, South Delhi -110019 | Folio No.. uzza?n T furthgrr |'I|'||E|'Eg| casts ﬂ‘thﬂf -gharg.e_g The: E-auction will be ﬁmu'.l'ﬂ-tﬂd ""II'U’UQ’h pmal htmﬁ:fmﬂmumﬂn&.mf mz?'ii'znu
58 NPX Lirbtech, Plot No.C 1, Sector 153 Gautambudh Nagar, Neida, Uttar Pradesh -| | 3| URL of websile hups_ffmngrahgngmmmg mm,f rE:ﬁuEhm: Distnctie Fas. Bartrﬁmm ahid axpenses therean from 10:10,2024. from 11:30 A.Mio ’IE:E-IJF_‘.M'AIlHﬁurHﬂnl!EI:I ?rﬂensmnnﬂlﬁ rinutes. The intending bidder is
2011308, $ri. Ravi Bansal S/o Late | P Arya, 6104 ATS Green Paradise Society Seclor] |4 | Delails of place where majorily | Plot No. 5, Sector 27 C, Mathura Road, M. Johart 200 [(I4369426 In Of34G6%25 115'3 T linstead of Ra, 5924330/ az nn| |T2Guired to regisler lneir nams at hitps:ibankaucions.ini and gel he user . and
CHI4, Greater Noida Gautam Bugh Universiy, Kasana UP 201310, SmtManishaBansal| | | of fixed assets are located 'Farldat_:g-_:gj 21003, Haryana | 500 |ocessazsi o C06sei00 1156s0 | | 08402024 with further interest, costs,| |Password free of cost and get online raining on E-awction (tentatively on 26.11.2024) from
Dio Vijender Kumar Singhal, 6104 Ats Paradise Society Sector Chi 4, Greater Noida| |5, |nstalled E:Epat:ﬂ}' of main | The company is having 15 important Date: 22.10.2024 "amﬂﬁfﬂﬂ*‘lﬂ‘“ ather charges and expenses thareon from | | M/s.4ciosure, BO3A, Gih Floor, Maitivanam, Ameerpel, Hyderabad-300032, contact
Gautam Budh Nagar 201306 to repay the amount mentioned in the notice, be Re.| | | products/ services \angoing projects &l various location. {9, 10,2024, No.040-23836405, mobile 8142000809 and info@bankauctions.in,
1,61,65,266.52 (Rupees One Crore Eirrlyluna lacs Sixty Five thousand Two Hundred | | g | Quantity & value of main .pr.nductﬁf As per |atest available financial statemeant All Other matter of the advertisement | |Date: 21.10.2024 For Karnataka Bank Ltd
sixty six and Paisa Fifty Two only) within 60 days from the date of receipt of the said services sold in |ast inancial vear |for Financial Year 2022 - 2023:- will remain unchanged. Place: Delhi Chief Manager & Authorised Officer
nobice. | Quantity-NA, Value — 12849 Lakhs Authorized Officer, Indlan Bank
;f:bﬁwﬂhavin?lmm ﬁgari_gi:dn‘ﬁ:n:. kﬂﬂbﬂﬂ iﬁhﬁﬁ{hrﬂifﬁﬂmlhﬁbnﬁﬁ“ﬁtﬁ}:g. | Number of employees! workmen |40 Employees ]
publicingenera @ undersi = faken possassion of the property descri o : = S
herain below in exercise of powers conferred an him { her under saction 13 (4) of the said | & | Further detais MdUdmg st availadle| Available at : #Hi =1L ES’?F.‘T ’ . B h: Math Road. Hath
: . firancial sfatements (with schedulas) | hitps:/technofabengineering.com / = rancn: Mathura Road, Hathras
Act, readwith Rule 8 & 9 ofthe said Rule on this 19 Day of October 2024. et - B kﬂfﬂ md
: : Ty : ! of bwo years, lists of creddors, art & L= N
The bormower in particular and the public in genera! are hereby cautioned not to deal with | ralevant datas for subseguent avents
the property and any dealings with the property will be subject 1o the charge of Canara | of the process are available at URL:
Bank for an amount of Rs., 1,61,65,266.52 (Rupees One Crore Sixty one lacs Sixty Five | |- = & = fr——1 T 3 : ar Appe : . o
thousand Two Hundred sixty six and Paisa Fifty Two only) and interest thareon 9 | Elgibility for resoiution applicants, Availabie at ;
: Forsacly ATy W any b under section 25(2)(h) ofthe | https:/technofabengineering.com / Whereas, the undarslgned hemg the -"w1hmzlad 'I:}fl’n::er of the EIAHH OF H.ﬁm}ﬂ.ﬂ um:iE'l‘ I:I‘:E E-F{:untls-ah-:m am:i Eamnslruclmn of Financial Assets and
Emhmm;TstzHegtm;;mmdmmW?mslnns of Section 13(8) of the Act, inrespect of| | Code i availabie at URL! . Enforcement of security Interest Act, 2002 and in exercise of powers conferred under section 13 {12} read with Rule 3 of Security Interest (Enforcement)
T Thicdis, o ol 16| Last date for recaipt of BXpression | |'_||3. 11.2024 Rulas, 2002, issuad a demand natice calling upon the Borrowar/Guarantors as given below to repay the amount mantionad balow within 60 days from the
DESCRIFTION QF THE IIII'HWAELLE PROPERTY - - _  Of infarest receipt of the said notice. The bamower having failed to repay the amounk, notice is hereby given to the Borrower/Guarantors and the public in general that
All that Part and Parcel of Plot Mo. 77A, New Industrial Area Kandrori, Mohtalilndora | |11, DE!EE iﬁrﬁgﬁmmn&ﬁ:ﬂ 16.11.2024 the undersigned has taken possession of the property described herein below in exercisa of powers conferred on him! her under Section (4) of section 13
Road, Revenus ostats of I.Inhal]-.BarL Distt Han_gra, HP, m““"ﬂfm 1300 5q nier, e . of ihe act read with rule 8 of the security’interest Enforcement riles, 2002 on the date menbioned below against their names. The Bormower/Guarantors in
Khasra no.371/221/1172 Khatoni no.156/8 having the boundaries herein under | |12 Last date for submission of 21 11.2024 . dth hiici AR sk nal ad deall i il b hi R f
mentlaned, Bounded; East: Front (Road). West: Back Piot No, B4, Morth: Plot Mo, 78, | | | objections 1o provisional st | PEEARAE P e BUANI I DR L A B DL OT B HGR-DURCU AL YOI, sKMLOEY, L IDE W e O KL B ST g 0. e ot
Sauth: Plot Mo, 77 12! Dale of issue of final st of 01.12.2024 2 BANK OF BARODA MATHURA ROAD HATHRAS BRANCH for the amount detailed below and interest together with expenses therson. The
DESCRIPTION OF THE MOVABLE PROPERTY mspmw resohution gpphgan‘tg [ Borrower's attention is invited to provisions of Sub-section 8 of section 13 of the Act, in respect of time available, to redeem the secured assets.
Automatic Lay-up machine for layup the strings Jigs and fixtures (Bussing tables, 14, Date of issue of information 06.12.2024 8, Mame of the : : Date of  Oytstanding
inspection tables) ' memorandum, evaluation matrix Ne. ‘Borrowers/Guarantors | Beectiptian ot IMeaie Fiopeity Piotieed Amount
Solar cell tester, EL tester, Pnumaticait compressor with buffer tank, 30HP, ATW | | | and request for resolution F'Eﬂ'l'fﬂ' 1. Borrowar: Mrs. Yogesh Kumar Wio Mr. Ramesh Equitable morigage dated 18.07.2023 of plot situated at 5/14, 22.07.2024 Rs. 153471810
Dual track tab & stringer, Semi-Automatic Solar Panel Laminator, Solar Cell Laser | | | Prospective resolubon spplicants o ) Chandra, MIG 353, Avas Vikas Colony. Hathras, Avas Vikas Colony, Hathras UP- 204101, (Area- 162,00 Sq. Mtr.) + interest and other
Dicing Machine, Solar Module Tester, Solar Panal Framing machine, Solderinglron, | |15/ Last dafe for submissionof | 06.01.2025 U - 204101, Guarantor: Mr. Ramesh Chandra Sio standing in the name of Mr. Yogesh Kumari W/o Mr. Ramesh o7 2054
Semco Multi-function cell sorting machine, Cone pulley light duty Lathe machine, | |  Tesolufionplans _ _ Mr. Dewi Ram. MIG 3/53, Avas Vikas Colony, Hathras | Chandra, Bounded & Bulled as: Easl: Rasta 12 Mir wide, West: possss LEE o
Accessories to lathe machine, Hydraulic press machine, Hydraulic shearing | |1 Process emall id to submit | cirp.technofabengineeringltdigmail.com \UP- 204101 | Plot No. 5/13, North: 3 Mir Rasta wide, South: Rasta 12 Mir wide. 17. 111.21124
machine, Drill MIC with Rac and Pinion, Packing Loding Charge, Hand pallet Truck, Expression of Interest - 2. Borrower: 1. Mis Alok Singh URF Golu Bullding| Equitable Mortgage dated 24.11,2022 of residential house situated 22,07.2024 Rs. 20,85,363.29
Weodon partical board Almerfa, Computer table, Office Chalr, 250 Lir, RO System, : Atul Mittai Material (Firm), MIG 3/53, Avas Vikas Colony, Hathras | at MIG 3/53, Avas Vikas Colony, Hathras, UP- 204101. (Area- # innarest s oy
A/C 2TN with inverter, LRD Batten 20W, 600MM Wall Fan industrial, Electronic | |Date 22102024  Resolution Professional for Technofab Engineering Limited U,P- 204101, 2. mr. Yogesh Kumar Wio Mr. Ramesh | 144 &0 i) stancling: in 1 E M R b Chand Date of charges w.e.f
Testing Boarding for Solar Panel and batteries, Diesel Gen-set, 19 computers, 17 | | Place: Dalh Regn. No.: IBEIIPA-O01/IP-PO0M35/2017-18M10762 Chandra, MIG 3/53, Avas Vikas Colony, Hathras UP-| -0 sq. mir,) standing in the name I.'.i_ T. | ames andra 22.07.2024
computers, DVR channels/cameras, Printer 136NW, Printer 329DW, 10KV UPS 04107 Guarantar: My Ramsch Chandra S My | 2/0 Mr. Devi Ram. Bounded & Butted as: East: House No. 3/52, (4719, 2024
Battery, Battery Racks Dew| Ram, MIG 353 Avas Vikas Colony, Hathras West: House No. 3/54, North: 7.50 Mir Rasta Wide, South: House
Date : 19-10-2024, Place : Kangra (HP) Authorised Officer, Canara Bank | UB.- 204101, BLEERLANG S| S
Date : 21,10.2024 Place: Hathras Authorised Officer, Bank of Baroda

HANDOVER —RECPDCL

RECPDCL handed over a project specific SPV. viz, Rajasthan-IV
H-1 Power Transmission to PGCIL recently at Gurugram. PGCIL
emerged as the Transmission Service Provider through Tariff-
based Competitive Bidding process conducted by RECPDCL,
the Bid Process Coordinator, for development of the above
transmission project on Build, Own, Operate & Transfer basis.

CELEBRATION —NTPC
Every year, the NTPC Township at Noida
transforms during Durga Puja to indulge
everyone in the festive vibes. During the
29thyr of the Pujain Sector 33 of Noida, & i | 4
CONCLAVE— IREDA S g the NTPC Township received many visitors from different parts of Delhi-
PK Das, CMD, IREDA, participated in two pa- NCR. Each year, it is an opportunity to spread different relevant social
nel discussions at the Brainstorming Conclave messages through distinct themes, wherein the theme of this year was

organized by the Central Electricity Authority. Green Power.
PROGRAM— SCOPE The conclave focused on shaping the “Indian
SCOPE organized Eudaimonia (Living Well, Faring Well) - emphasizing overall | Power Sector Scenario by 2047,” where CMD APPROVAL - PFC

ST |||-:r;||q.

wellness through the integration of financial stability, holistic health & inh- | addressed the topics of “Financing the Energy &
eritance planning at SCOPE Convention Centre. The program was addressed |  Transition by 2047 & “Capacity Planning &
by Atul Sobti, DG, SCOPE & Member, Governing Body, ILO; Dr. Mohit Gupta, | Regulatory Framework for Renewable Energy

PFC Infra Finance IFSC Ltd. has
received approval from Inte-
rnational Financial Services Cen-

Professor of Cardiology, GB Pant Hospital; CA Anil Chopra, Group Director, | DY 2047.” During the discussion, Das underscored IREDA's leading role in promoting and making inn- | tres Authority to commence bu-
Bajaj Capital Ltd. & KK Rai, Senior Advocate, Supreme Court of India. ovative renewable energy technologies such as Ethanol, Electric Mobility, Battery Storage, Pumped Sto- siness as a Finance Company in '
rage, Floating Solar, Green Hydrogen, & Green Ammonia- financially viable. IFSC GIFT City Gujarat. PIFIL will be the frstfinance company in IFSC
MOU— NBCC MOU—RITES dedicated to power and infrastructure lending.
- : : " — e ot o el g ot i
NBCC signed an MoU with Navodaya Vidyalaya samiti to embark on RITES signed an Mol with Etihad Rail, the developer & operator of [ isiiaraa =" | | pSSOCHAM

a transformative educational initiative, aimed at constructing three
new permanent campus facilities in Delhi & implementing solar and
electric water heating systems in 331 Jawahar Navodaya Vidyalayas

the UAE National Rail Network, to explore cooperation & synergize
strengths in developing railways & related infrastructure services in

Sanjay Nayar President ASSOCHAM, said, the PM
GatiShakti National Master Plan is a perfect example

. . the UAE & wider region. The MoU was signed by Shadi Malak, the of leveraging technology for real time monitoring and
s e, il s Sy Kty ol M O ¥l o Wil WD OATES Uit 00 | ADES || parapintrtomiasnaspondor
’ ’ the Global Rail Transport Infrastructure Exhibition & Conference held in Abu Dhabi. The partnership aims to crucial sectors such coal, steel, fertiliser, ports, food
explore collaborative opportunities for supply/leasing of rolling stock, consultancy & project management for and public distribution. In recent conversations with global stakeholders,
CELEBRATION — TERUMO INDIA railway projects & services such as repairing of rolling stock & operation & maintenance of railway infrastructure three years of this transformative initiative highlights the incredible
Terumo India celebrated Terumo Patient’s Day 2024 to connect withits | to ensure more efficient & modernized rail services in the UAE & across the region. infrastructure story of India and showcases the potential for India to
Group Mission of “Contributing to Society through Healthcare”. The : make for India and the world.

celebration, which coincides with the founding day of Terumo Corporation MEETING—WAPCOS

globally, reflects the company’s deep commitment to putting patients at RK Agrawal, CMD, WAPCOS called on H.E. Ibrahim UW-
the center of every innovation, partnership, and initiative it undertakes. H IZEYE, the Minister of Energy, Water Resources & Mines,
Samejima, CEO, Terumo Corporation attended the celebrations. Government of Burundi. During this meeting, Agrawal bri-

efed about the status of projects being handled by
INAUGURATION o UTTARA_KHAND GRAMIN BANK, WAPCOS in Burundi. H.E. Brig. Gen. Aloys BIZINDAVYI,
Chief Secretary, Ms. Radha Raturi, inaugurated the new premises of

Uttarakhand Gramin Bank's Dehradun Main Branch, located opposite the Ambassador & Senior Officials of the Govemment of '
, Burundi and WAPCOS were also present in the meetin WAPCOS has provided engineering consultanc i
MKP College. This branch is notably managed entirely by women staff. P . P J ; ! UTTARAKHAND TOURISM Perched away from the hustle of city

_ ) services to various clients since incorporation, in over 75 countries & has developed a global presence, life, Jadung a tiny hamlet on the Sino-Indo Border in the Uttarakashi
Ms. Raturi appreciated the bank's efforts to enhance customer articularly in South Asia & across Africa, in areas of water, power and infrastructure sectors iotri i 2 Vi '
convenience & commended the display of products promoted by Sel- p y , P : District of Uttarakhand is a village where time seems to have stopped.

Help Groups in the current premises ACQUISITION—POWERGRID Inhabited originally by the Jadh Bhotiyas, a semi-nomadic tribe, the
' POWERGRID has acquired three Project Special Purpose village was evacuated in 1962 during the India - China War & since

VIGILANCE AWARENESS— BANK OF INDIA Vehicles (SPVs) to execute Inter-State Transmission Projects thgn, the inhabitants havg migrated_to pearby villages & even to farther
Bank of Indiia is organizing Vigilance Awareness Campaign from 15.09.2024 to 15.11.2024. Various awareness | '¢lated t0 transmission of renewable energy. These SPVs are ciies ike Denradun, Haridwar & Rishikesh in search of work.

activities are being organized by the BOI Dehradun Zone & 38 | o0uth Olpad Transmission Ltd.,"Jam Khambhaliya Trans- m

. e mission Ltd., which have been acquired from the Bid Process
Er:]a : g rt]r?:toe{thgLa;r?csjrg;er g}aﬁv\\; El\:vfhrg éﬂ?:ll ygﬁﬁbl&fgﬂ Coordinator PFC Consulting Ltd. & the SPV ‘Rajasthan IV H1 Power Transmission Limited* has been SC DAV Public School
Branches of the Zone have oraanized 116 Awareness Gram Sabnag | 2¢duired from the Bid Process Coordinator RECPDCL. These projects have been won by POWERGRID , TUDIic_oChool,
o g after competing with various private sector players & emerging as successful bidder in TBCB process. Noida, organized & hosted DAV
in Villages. UP State level Sports tournament

KOREA TOURISM ORGANIZATION INDIA SIGNS MOU WITH IRCTC SOUTH ZONE from 17th to 13th OCT, 2024.

Inaugural ceremony graced by
The Korea Tourism Organization (KTO) India office has
signed a significant Mo with the Indian Railway Catering the presence of Chief Guest Jaswant Slngh Saini, MOS, Parllamentary

: \ affairs UP Govt., industrial development, VP (DAV CMC ), Dr. NK Uberoi
and Tourism Corpqrahon (IRCTC) South Zonq {0 promote (Chairman of the school) & Dr. Alpna Sharma (RO, DAV schools,UP
cross-cutural tourism and strengthen travel ties between & UK Zone). Principal Mrs. Chitra Kant expressed her gratitude towards
India and South Korea. The MoU was formalized by Myong ' P ' P y

1, g Discor & SFC o, 10
& P Rajalingam Basu, IRTS, Group General Manager of IRCTC South Zone on October 10, 2024 in Chennai. 10 '

HSCL has been awarded a project for the campus development of
Gondwana University, Gadchiroli, Maharashtra. The project, valued at
Rs 1000 Cr., will establish a modern educational & administrative
setup, transforming the university into a centre for advanced learning
and innovation.

INNAGURATION — NAGAR NIGAM GHAZIABAD

The inauguration for the development and beautification of
roads was done by Sunil Sharma (Cabinet Minister & chief
guest), Mayor Smt. Sunita Dayal, Commissioner Vikramaditya
Singh Malik and other officers recently, wherein Airport Road to
Nag Road was in focus alongside the construction of pav-
ements and sitting areas.

Blind Relief Association’s organising Diwali Bazaar, more
popularly known among Delhiites as the "Blind School Diwali Mela",
this iconic festive event is one of Delhi's oldest & most eagerly awaited.
The Bazaar has been consistently held for 44 yrs, with the sole
exception of 2020 due to the pandemic. This yr's Bazaar is again a
week-long event, scheduled to take place from 22nd to 28th Oct 2024,
from 10:30 a.m. to 8:00 p.m. at the Association's premises on LL Rai
Marg/ Lal Bahadur Shastri Marg, near The Oberoi, New Delhi.

o0 © New Delhi o0 ¢

INTELLECTUAL PUNJABI CHAMBER OF COMMERCE
EVENT —SOCIAL WELFARE DEPARTMENT Dr Mandeep Singh Chhatwal, Co Founder & CEO of Intellectual Punjabi

rove wtoms . N The Department of Social Welfare celebrated World Mental Health Day, | chamber of Commerce met & presented IPCC Coffee Table Book to H.E.
- o, 2024 & organized amega event on this occasion by holding sessions on Diana Mondino, honorable foreign minister of Argentina who was on her

the theme, “Mental Health at Work Place” by Dr. Santosh Sah, Psychiatrist | i official trip to India. A luncheon reception was hosted by H.E Mariano

& Dr. Amrita Sahay, Assistant Professor, Clinical Psychology. Aman Caucino, Ambassador of Argentina to India. Dr. Chhatwal had constructive
Sehrawat, Paris Olympic Bronze Medalist (57 kg wrestiing category) was | iseission with the Argentinian delegation led by their foreign minister.

felicitated on the occasion.
oo o
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Harrls and Trump scrap for few undecided voters

Republican presidential nominee and former US President Donald Trump works behind the
counter during a visit to McDonalds in Feasterville-Trevose, Pennsylvania on Sunday.
Meanwhile, McDonald's said it doesn’t endorse political candidates

REUTERS

Sanofi in talks over
sale of $17 bn Opella

DOMINIQUE PATTON
Paris, October 21

FRENCH DRUGMAKER
SANOFI said on Monday it had
entered exclusive talks to sell a
50% controlling stake in its
consumer health business
Opellato US private equity firm
Clayton Dubilier & Rice (CD&R).

French public investment
bank Bpifrance is expected to
become a minority shareholder,
taking a stake of around 2%,
said Sanofi in a statement,and
giving the state a seat on
Opella’s board.

Sanofi, which is joining a
growing number of drugmak-
ers shedding consumer related
businesses, said Opella had
been valued at around 16 bil-
lion euros ($17 billion), or 14
times estimated core earnings
(EBITDA) for 2024.

Reports that an Opella sale
was close triggered criticism
from government opponentsin
recent weeks over the potential
loss of a strategicasset, prompt-
ing workers to strike and rival
bidder PAI Partners to make a
renewed offer for the business.

French government
sources said late Sunday that
Sanofi had reached an agree-

WELL-SET ON ALL FRONTS,
to step into a New Decade

I
I-
B
i

DEAL DETAILS
M The drugmaker said
Opella had been valued at
around 16 billion euros
($17 billion), or 14 times
estimated core earnings
(EBITDA) for 2024

' M Sanofi had reached an

agreement on terms of the
deal after providing Paris
with guarantees on
maintaining jobs and
production in France

ment on terms of the deal after
providing Paris with guaran-
tees on maintaining jobs and
production in France.

The proposed transaction,
still subject to definitive agree-
ments, social processes and
statutoryapprovals,is expected
toclose in the second quarter of
2025 at the earliest,said Sanofi.

The company also up-
graded its earnings per share
(EPS) guidance, saying it ex-
pects its 2024 EPS excluding
Opella to increase by at least a

(FIGURES - Q2 FY 25) [

low-single digit percentage at
constant exchange rates. In-
cluding Opella, it would have
upgraded its EPS estimate to
between stable and low single-
digit percentage growth from
previously stable, it said.
Speaking to reporters on
Monday about its choice of
buyer, chief executive Paul Hud-
son said, “We chose the group
with the best capabilities and
people that would help us en-
able thelong term success of the
business.” —REUTERS

NANCY COOK
& JOSH WINGROVE
October 21

FOR DONALD TRUMP, the
closing 15 days of the presi-
dential campaign will see a fre-
netic blitz of splashy events
and unconventional media ap-
pearances designed to reach
voters who might not nor-
mally tune into politics.
Kamala Harris, for her part,
is zeroing in on defending the
Democrats’ “Blue Wall” of
Pennsylvania, Michigan, and
Wisconsin, with new targeted
messaging aimed at the few
remaining persuadable voters

who could make or break the
2024 election. She’ll hit all
three states on Monday, part of
a series of events in critical
suburban counties.

The approaches underscore
the fundamental differences
between the candidates — a
Republican whose decade-
long grip on the nation’s poli-
tics has been fueled by his
mastery of spectacle and the
press,and a Democrat whose
rapid trajectory has been un-
derpinned by her deliberate
and methodical approach —
but also a shared underlying
reality: that the 2024 election
appears as close as any in the

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

TECHNOFAB ENGINEERING LIMITED OPERATING ENGINEERING
AND CONSTRUCTION COMPANY, SERVING THE POWER, INDUSTRIAL

AND INFRASTRUCTURE SECTORS IN INDIA AND OUTSIDE INDIA

(Under Eegulation 364 (1) of the Insolvency and Bankruptey Board of India
(Insolvency Hemiu’ric_:nn_ _I_'-_'mcg&;_fqr t.'._‘r_nrpnr_qjg Fer§nn5} Fegulations, 2016
RELEVANT PARTICULARS
'.| Name of the Corporate Debtor Technofab Engineering Limited

lEII"J L742100L 197 1PLCOOST 12

Z | Address of the registered office | 913, Hembunit Chambers 89, Nehru Place,
New Celhi, South Delt -110014

hitps:/Mechnofabengineenng.com/

4, | Detadls of place where majority  Plof No_ 5, Sector 27 C, Mathura Road,
Faridabad 121003, Haryana

The company 1 having 15 important

_ angoing projects at vanous location

f | Quantity & valse of main products’. As per latest available financial statement

seryices sold in last financial year for Financial Year 2022 - 2023:-
Quantity-NA, Value — 12849 Lakhs

7.| Number of employees! workmen 40 Employees

B. | Further detas inc luding last avatable Avaitable at
| Fmancial statemants (with schedules)  https:/technofabengineering.com /

alang with PANICINILLP No.

3 | URL of website

of fved azsats ane located

5. | Installed capacity of main
products’ services

| of two wears, lists of creditors,
relevant dates for subsequent events
of the process are avaiable al URL!

5 | Eligibility for resolution applicants - Available at
https:/itechnofabengineering.com /

lunder section 25{2)(h) of the
IE.:u:IE is available at URL:

10, Last date for receipt of expression  08.11.2024

{of interest

11.| Date of issue of provisional listof  16.11.2024

| prespectve rasolubon applicants

12| Last date for submission of  21.11.2024
:'ElbjEGiﬂl'IE to provistonal list

13 Date of issue of final st of 01.12.2024
| prospectve _resululim applicants

. Date of msue of information 06.12.2024

memorandum, evaluation malrix
iand request for rezolufion plan fo
| prospective resalution applicants
15| Last date for submission of
| mesoiution plans
.| Process email id to submit
| Expression of Interest

Diate 22,10 2024
Place: Dethi

106.01.2025
cirp.technofabengineeringltd@gmail.com

Rezolution Professional for Technofab Engineering Limited
Regn. No.: |IBEBIIPA-001/IP-PO0439/2017-18110762

Atul Mittal

nation’s history.

Campaign officials and po-
litical operatives are anticipat-
ing a jump-ball election, de-
cided at the margins in seven
battleground states by
whichever candidate can turn
out the most supporters and
infrequent voters. The final
two weeks will highlight
Trump’s efforts to lock down
the votes of young men, Black
men and Latinos — his cam-
paign’s strategy dating back to
the Republican primary.

Harris will spend her time
trying to shore up her sup-
port among suburban

women, Black voters and with

dolel d® Canara Bank <@

helow offices:

moderate Republicans, who
traditionally have been
turned off by Trump’s record
and rhetoric.

“The races come downtoa
point or less in our states and
so, of course, the polls are go-
ing to show that it’s a point or
less.That’s just how it is,” said
Pennsylvania governor Josh
Shapiro.

Shapiro, along with Michi-
gan’s Gretchen Whitmer and
Wisconsin’s Tony Evers — all
Democratic governors in the
critical Blue Wall — barn-
stormed the states in a bus
tour over the past week.

In interviews, all expressed

optimism to some degree for
Harris: Shapiro said flatly Har-
ris would win his state, Evers
said he feels “confident” in his
and Whitmer said she’d rather
play Harris’hand than Trump’s
in Michigan.

Still, the Harris campaign
feels a real sense of urgency
as her post-presidential de-
bate polling bump has evap-
orated. Former House Repub-
lican Denver Riggleman,who
appeared with Harris last
week at an event urging anti-
Trump Republicans to back
the Democrat, called the race
a“dead heat”

— BLOOMBERG
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Season's Greetings!

May this festive season bring you
happiness, peace and prosperity.
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UNAUDITED FINANCIAL RESULTS FOR THE QUARTER / HALF YEAR ENDED SEPTEMBER 30, 2024

Sl

Particulars

Quarter ended | Half Year ended
30.09.2024

30.09.2024

Quarter ended
30.09.2023

(¥ in Lakhs)

Year ended
31.03.2024

' Deposits (Unaudited) (Audited)
< 57,369 Cr -9% 1 | Total Income from operations (Net) 166026.63 324103.98 | 148611.44 601222.04
2 | Net Profit / (Loss) for the period (before Tax, Exceptional and / or Extraordinary items) 35817.71 69266.74 33061.25 123073.09
4 Advances \ 3 | Net Profit / (Loss) for the period before Tax (before tax after Exceptional and / or Extracrdinary items) 35817.71 69266.74 33061.25 123073.09
' 4 | Met Profit / (Loss) for the period after Tax (after Exceptional and / or Extraordinary items) 28517.71 54966.74 28061.25 101573.09
2 "H'?zz Cr- 11% 5 | Total Comprehensive Income for the period (Comprising Profit/(Loss) for the period (after tax) and . . . :
Other Comprehensive Income (after tax) Mot Applicable Mot Applicable | Not Applicable | Mot Applicable
f OP. Profit 6 | Paid up Equity Share Capital (face value of ¥1/- each) 7406.72 7406.72 | 740416 7406.72
T | Reserves (excluding Revaluation Reserve) 832736.43
14628Cr-M% B | Securties Premium Account Not Applicable Mot Applicable | Mot Appllcable Not ﬂ.pplrcable
= 9 | NetWorth 883808.0] 883808.01 785868.19 837423.37
ROA 10| Paid up Debt Capital/Outstanding Debt (%) Nil Nil | Nil Mil
1.59 % ' 11| Outstanding Redeemable Preference Shares il Ml | il Mil
4 12| Debt Equity ratio* 0.20 0.20 | 0.09 011
s 13| Earnmings per share (before and after extraordinary items) (of ¥1/- each) (not annualised)
f NIM " - Basic 3.85 7.42 | 3,78 13.72
3.67% - Diluted 3.82 7.37 3.75 | 13.62
| 14| Total dEbt to total assetﬁ{‘?{.]** 3.57 35?| 6,71 | B Eﬁ"
F 15 Eapital Hedemmmn Reserve - . )
Gross NPA ' 16| Debenture Redemption Reserve .
\. 3.54% 17| Debt Service Coverage Ratio MotApplicable
18| Interest Service Coverage Ratio
MNet NPA = Debt represents borrowings with residual maturity of more than one year =+ Total Debt represents Total borrowings of the Bank
‘ 1.62% Note; The above is an extract of the detailed format of Quarterly / Half Year ended financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/Year ended Financial Results are available on the Stock Exchange websites
' N BSE: hittp://www.bseindia.com, NSE: http:/fwww.nseindia.com and Bank website; http://www.cityunionbank.com By Otder:of the Board
RoOE ‘ ‘.. Dr. N. KAMAKODI
! 12.93 % 4 Place : Chennai MD & CEO

~ Dated: 21* October 2024 DIN: 02039618

CIN No. : L65110TN1904PLC001287

Regd. Office: 149, T.S.R. (Big) Street, Kumbakonam - 612 001.
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Harrls and Trump scrap for few undecided voters

Republican presidential nominee and former US President Donald Trump works behind the
counter during a visit to McDonalds in Feasterville-Trevose, Pennsylvania on Sunday.
Meanwhile, McDonald's said it doesn’t endorse political candidates

REUTERS

Sanofi in talks over
sale of $17 bn Opella

DOMINIQUE PATTON
Paris, October 21

FRENCH DRUGMAKER
SANOFI said on Monday it had
entered exclusive talks to sell a
50% controlling stake in its
consumer health business
Opellato US private equity firm
Clayton Dubilier & Rice (CD&R).

French public investment
bank Bpifrance is expected to
become a minority shareholder,
taking a stake of around 2%,
said Sanofi in a statement,and
giving the state a seat on
Opella’s board.

Sanofi, which is joining a
growing number of drugmak-
ers shedding consumer related
businesses, said Opella had
been valued at around 16 bil-
lion euros ($17 billion), or 14
times estimated core earnings
(EBITDA) for 2024.

Reports that an Opella sale
was close triggered criticism
from government opponentsin
recent weeks over the potential
loss of a strategicasset, prompt-
ing workers to strike and rival
bidder PAI Partners to make a
renewed offer for the business.

French government
sources said late Sunday that
Sanofi had reached an agree-

WELL-SET ON ALL FRONTS,
to step into a New Decade

I
I-
B
i

DEAL DETAILS
M The drugmaker said
Opella had been valued at
around 16 billion euros
($17 billion), or 14 times
estimated core earnings
(EBITDA) for 2024

' M Sanofi had reached an

agreement on terms of the
deal after providing Paris
with guarantees on
maintaining jobs and
production in France

ment on terms of the deal after
providing Paris with guaran-
tees on maintaining jobs and
production in France.

The proposed transaction,
still subject to definitive agree-
ments, social processes and
statutoryapprovals,is expected
toclose in the second quarter of
2025 at the earliest,said Sanofi.

The company also up-
graded its earnings per share
(EPS) guidance, saying it ex-
pects its 2024 EPS excluding
Opella to increase by at least a

(FIGURES - Q2 FY 25) [

low-single digit percentage at
constant exchange rates. In-
cluding Opella, it would have
upgraded its EPS estimate to
between stable and low single-
digit percentage growth from
previously stable, it said.
Speaking to reporters on
Monday about its choice of
buyer, chief executive Paul Hud-
son said, “We chose the group
with the best capabilities and
people that would help us en-
able thelong term success of the
business.” —REUTERS

NANCY COOK
& JOSH WINGROVE
October 21

FOR DONALD TRUMP, the
closing 15 days of the presi-
dential campaign will see a fre-
netic blitz of splashy events
and unconventional media ap-
pearances designed to reach
voters who might not nor-
mally tune into politics.
Kamala Harris, for her part,
is zeroing in on defending the
Democrats’ “Blue Wall” of
Pennsylvania, Michigan, and
Wisconsin, with new targeted
messaging aimed at the few
remaining persuadable voters

who could make or break the
2024 election. She’ll hit all
three states on Monday, part of
a series of events in critical
suburban counties.

The approaches underscore
the fundamental differences
between the candidates — a
Republican whose decade-
long grip on the nation’s poli-
tics has been fueled by his
mastery of spectacle and the
press,and a Democrat whose
rapid trajectory has been un-
derpinned by her deliberate
and methodical approach —
but also a shared underlying
reality: that the 2024 election
appears as close as any in the

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

TECHNOFAB ENGINEERING LIMITED OPERATING ENGINEERING
AND CONSTRUCTION COMPANY, SERVING THE POWER, INDUSTRIAL

AND INFRASTRUCTURE SECTORS IN INDIA AND OUTSIDE INDIA

(Under Eegulation 364 (1) of the Insolvency and Bankruptey Board of India
(Insolvency Resolution Process for Corporate Persons) Eegulations, 2016
'RELEVANT PARTICULARS

'.| Name of the Corporate Debtor Technofab Engineering Limited
1 (CIN: L74210DL1871PLCODST12
Z | Address of the regmlered office 913, Hamkunt Chambers 89, Nehru Place,
Mew Delhi, South Delh - 110018
hitps:/Mechnofabengineenng.com/
4, | Detadls of place where majority  Plof No_ 5, Sector 27 C, Mathura Road,
Faridabad 121003, Haryana
The company 1 having 15 important
_ angoing projects at vanous location
f | Quantity & valse of main products’. As per latest available financial statement
services sold in lasl inancial year  for Financial Year 2022 - 2023:-
| Quantity-NA, Value — 12849 Lakhs
7. | Number of employees/ workmen 40 Employees
B. | Further deta®s including last avatable Avaitable at
| Fmancial statemants (with schedules)  https:/ftechnofabengineering.com /

alang with PANICINILLP No.

3 | URL of website

of fved azsats ane located

5. | Installed capacity of main
products’ services

| of two wears, lists of creditors,
relevant dates for subsequent events
of the process are avaiable al URL!

5 | Eligibility for resolution applicants - Available at
https:/itechnofabengineering.com /

lunder section 25{2)(h) of the
IE.:u:IE is available at URL:

10, Last date for receipt of expression  08.11.2024

{of interest

11.| Date of issue of provisional listof  16.11.2024

| prespectve rasolubon applicants

12| Last date for submission of  21.11.2024
:'ElbjEGiﬂl'IE to provistonal list

13 Date of issue of final st of 01.12.2024
| prospectve _resululim applicants

. Date of msue of information 06.12.2024

memorandum, evaluation malrix
iand request for rezolufion plan fo
| prospective resalution applicants
15| Last date for submission of
| mesoiution plans
.| Process email id to submit
| Expression of Interest

Diate 22,10 2024
Place: Dethi

06.01.2025

cirp.technofabengineeringltd@gmail.com

Rezolution Professional for Technofab Engineering Limited
Regn. No.: |IBEBIIPA-001/IP-PO0439/2017-18110762

Atul Mittal

nation’s history.

Campaign officials and po-
litical operatives are anticipat-
ing a jump-ball election, de-
cided at the margins in seven
battleground states by
whichever candidate can turn
out the most supporters and
infrequent voters. The final
two weeks will highlight
Trump’s efforts to lock down
the votes of young men, Black
men and Latinos — his cam-
paign’s strategy dating back to
the Republican primary.

Harris will spend her time
trying to shore up her sup-
port among suburban

women, Black voters and with

dolel d® Canara Bank <@

helow offices:

moderate Republicans, who
traditionally have been
turned off by Trump’s record
and rhetoric.

“The races come downtoa
point or less in our states and
so, of course, the polls are go-
ing to show that it’s a point or
less.That’s just how it is,” said
Pennsylvania governor Josh
Shapiro.

Shapiro, along with Michi-
gan’s Gretchen Whitmer and
Wisconsin’s Tony Evers — all
Democratic governors in the
critical Blue Wall — barn-
stormed the states in a bus
tour over the past week.

In interviews, all expressed

optimism to some degree for
Harris: Shapiro said flatly Har-
ris would win his state, Evers
said he feels “confident” in his
and Whitmer said she’d rather
play Harris’hand than Trump’s
in Michigan.

Still, the Harris campaign
feels a real sense of urgency
as her post-presidential de-
bate polling bump has evap-
orated. Former House Repub-
lican Denver Riggleman,who
appeared with Harris last
week at an event urging anti-
Trump Republicans to back
the Democrat, called the race
a“dead heat”

— BLOOMBERG
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Season's Greetings!

May this festive season bring you
happiness, peace and prosperity.
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UNAUDITED FINANCIAL RESULTS FOR THE QUARTER / HALF YEAR ENDED SEPTEMBER 30, 2024

Sl

Particulars

Quarter ended | Half Year ended
30.09.2024

30.09.2024

Quarter ended
30.09.2023

(¥ in Lakhs)

Year ended
31.03.2024

' Deposits (Unaudited) (Audited)
< 57,369 Cr -9% 1 | Total Income from operations (Net) 166026.63 324103.98 | 148611.44 601222.04
2 | Net Profit / (Loss) for the period (before Tax, Exceptional and / or Extraordinary items) 35817.71 69266.74 33061.25 123073.09
4 Advances \ 3 | Net Profit / (Loss) for the period before Tax (before tax after Exceptional and / or Extracrdinary items) 35817.71 69266.74 33061.25 123073.09
' 4 | Met Profit / (Loss) for the period after Tax (after Exceptional and / or Extraordinary items) 28517.71 54966.74 28061.25 101573.09
2 "H'?zz Cr- 11% 5 | Total Comprehensive Income for the period (Comprising Profit/(Loss) for the period (after tax) and . . . :
Other Comprehensive Income (after tax) Mot Applicable Mot Applicable | Not Applicable | Mot Applicable
f OP. Profit 6 | Paid up Equity Share Capital (face value of ¥1/- each) 7406.72 7406.72 | 740416 7406.72
T | Reserves (excluding Revaluation Reserve) 832736.43
14628Cr-M% B | Securties Premium Account Not Applicable Mot Applicable | Mot Appllcable Not ﬂ.pplrcable
= 9 | NetWorth 883808.0] 883808.01 785868.19 837423.37
ROA 10| Paid up Debt Capital/Outstanding Debt (%) Nil Nil | Nil Mil
1.59 % ' 11| Outstanding Redeemable Preference Shares il Ml | il Mil
4 12| Debt Equity ratio* 0.20 0.20 | 0.09 011
s 13| Earnmings per share (before and after extraordinary items) (of ¥1/- each) (not annualised)
f NIM " - Basic 3.85 7.42 | 3,78 13.72
3.67% - Diluted 3.82 7.37 3.75 | 13.62
| 14| Total dEbt to total assetﬁ{‘?{.]** 3.57 35?| 6,71 | B Eﬁ"
F 15 Eapital Hedemmmn Reserve - . )
Gross NPA ' 16| Debenture Redemption Reserve .
\. 3.54% 17| Debt Service Coverage Ratio MotApplicable
18| Interest Service Coverage Ratio
MNet NPA = Debt represents borrowings with residual maturity of more than one year =+ Total Debt represents Total borrowings of the Bank
‘ 1.62% Note; The above is an extract of the detailed format of Quarterly / Half Year ended financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI
(Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/Year ended Financial Results are available on the Stock Exchange websites
' N BSE: hittp://www.bseindia.com, NSE: http:/fwww.nseindia.com and Bank website; http://www.cityunionbank.com By Otder:of the Board
RoOE ‘ ‘.. Dr. N. KAMAKODI
! 12.93 % 4 Place : Chennai MD & CEO

~ Dated: 21* October 2024 DIN: 02039618

CIN No. : L65110TN1904PLC001287

Regd. Office: 149, T.S.R. (Big) Street, Kumbakonam - 612 001.
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DISNEY NAMES
JAMES GORMAN
AS NEW CHAIR

WALT DISNEY
SAID on
Monday it
would appoint
a new chief
executive

' officer in early
2026 and named James
Gorman as its chairman.
Gorman, executive
chairman of Morgan Stanley,
would step down from that
role at the end of 2024 and
take on the position at
Disney in January. He would
succeed Mark Parker, who is
leaving the media giant's
board after nine years.

PERPLEXITY IN
TALKS FOR $9 BN
VALUATION

PERPLEXITY Al, AN artificial
intelligence company
building a search product
that aims to compete with
Google, isin early talks to
raise funding from investors
at a valuation of about $9
billion, according to a
person familiar with the
matter. The company is
seeking to raise more than
$500 million in the funding
round, the person said.

UK FINES VYW
UNIT FOR UNFAIR
PRACTICES

ABRITISH
REGULATOR has
fined Volkswagen's
UK financial
services unit 5.4 million
pounds ($7 million) for unfairly
treating customers between
2017 and 2023. Volkswagen
Financial Services (UK), which
has agreed to pay over 21.5
million pounds in redress to
around 110,000 customers
who may have suffered, also
took cars away from
vulnerable customers without
considering other options.
AGENCIES

NANCY COOK
& JOSH WINGROVE
October 21

FOR DONALD TRUMP, the
closing 15 days of the presi-
dential campaign will see a fre-
netic blitz of splashy events
and unconventional media
appearances designed toreach
voterswho might not normally
tune into politics.

Kamala Harris, forher part,is
zeroing in on defending the
Democrats’“Blue Wall” of Penn-
sylvania,Michigan,and Wiscon-
sin, with new targeted messag-
ing aimed at the few remaining
persuadable voters who could
makeorbreakthe 2024 election.
She’llhitall three states on Mon-
day, part of a series of events in
critical suburban counties.

The approaches underscore
the fundamental differences
between the candidates — a

Repubhcan whose decade-long
grip on the nation’s politics has
been fueled by his mastery of
spectacle and the press,and a
Democrat whose rapid trajec-
tory has been underpinned by
her deliberate and methodical
approach — but also a shared
underlying reality: that the
2024 election appears as close
asanyin the nation’s history.
Campaign officialsand polit-
ical operativesareanticipatinga
jump-ball election, decided at
the margins in seven battle-
ground statesbywhichevercan-
didate can turn out the most
supporters and infrequent vot-
ers. The final two weeks will
highlight Trump’seffortstolock
down the votes of young men,
Black men and Latinos — his
campaign’s strategy datingback
tothe Republican primary.
Harris will spend her time
trying to shore up her support

A R TN

i

Republican pre5|dent|al nominee and former US President Donald Trump works behind the
counter during a visit to McDonalds in Feasterville-Trevose, Pennsylvania on Sunday.

Meanwhile, McDonald's said it doesn't endorse political candidates

among suburbanwomen, Black
voters and with moderate
Republicans, who traditionally
havebeen turned off by Trump’s

record and rhetoric.

“The races come down to a
pointorlessinourstatesandso,
of course, the polls are going to

Sanofi in talks with CD&R
over sale of $17 bn Opella

DOMINIQUE PATTON
Paris, October 21

FRENCH DRUGMAKER
SANOFI said on Mondayit had
entered exclusive talkstosella
50% controlling stake in its
consumer health business
Opella to US private equity
firm Clayton Dubilier & Rice
(CD&R).

French public investment
bank Bpifrance is expected to
become a minority share-
holder, taking a stake of
around 2%, said Sanofi in a
statement,and giving the state
aseat on Opella’s board.

Sanofi, which is joining a
growing number of drugmak-
ers shedding consumerrelated
businesses, said Opella had
been valued at around 16 bil-
lion euros ($17 billion), or 14
times estimated core earnings
(EBITDA) for 2024.

Reports that an Opella sale
was close triggered criticism

DEAL DETAILS

M The drugmaker said
Opella had been valued at
around 16 billion euros
($17 billion), or 14 times
estimated core earnings
(EBITDA) for 2024

M Sanofi had reached an
agreement on terms of the
deal after providing Paris
with guarantees on
maintaining jobs and
production in France

from government opponents
inrecentweeks overthe poten-
tial loss of a strategic asset,
prompting workers to strike
andrival bidder PAI Partnersto
make a renewed offer for the
business.

® LUONGIS VIETNAM'S NEW PRESIDENT

Vietnam's newly elected President Luong Cuong (left) Prime Minister Pham Minh
Chinh, General Secretary of the Communist Party To Lam and Chairman of the
National Assembly Tran Thanh Man pose together for photo in Hanoi on Monday AP

Pakistan cuts
Chief Justice's
termto 3 yrs

SAJJAD HUSSAIN
Islamabad, October 21

PAKISTAN ON MONDAY
enacted alaw,capping the Chief
Justice’s tenure to three years
and setting up a special com-
missiontoappointthe topjudge
from three senior-most judges
of the Supreme Court, amid
opposition from the jailed for-
mer PM Imran Khan’s party.
President Asif Ali Zardari on
Monday gave his assent to the
Constitution (26th Amend-
ment) Act, 2024, after it was
passed byboth Houses of Parlia-
ment — the Senate and the
National Assembly. With the
26th Constitution Amendment
Bill becoming law, the govern-
ment can now block Justice
Masoor Ali Shah from succeed-
ingthe current Chief Justice Qazi
Faez Isa,who is set to retire on
October 25 afterreaching super-
annuation,whichis 65 years.
The original idea of extend-
ingtheretirementage of judges
from 65 to 68 wasnot partof the
amendment.On Sunday, thebill
wasgreenlitbythe Senatewitha
two-thirds majority. The gov-
ernment needed 224 votes to
passtheamendment. —PTI

Boeing’s proposal
likely to add over
S$1 bn to wage bills

BOEING IS EXPECTED to book
more than $1 billion in wage-
related expenses from its pro-
posed labour contract, analysts
said,althoughits sharesrose 3%
on Monday on hopes of an end
toacrippling strike.

About 33,000 workers will
vote on the contract proposal on
Wednesday aftera
more than
month-long work

The new
contract proposal

announced on Saturday
includes a 35% pay hike over
fouryears,a $7,000 ratification
bonus, a reinstated incentive
plan and enhanced contribu-
tions to workers’ 401 (k) retire-
ment plans, including a one-
time $5,000 contribution plus
up to 12% in employer contri-
butions.

The new wage
increase and the

stoppage, which announced on ratificationbonus
has halted pro- gaturdayincludesa are an improve-
duction of models o . mentoverthe pre-
% pay hik P
including its best- 33 ofpay @ OVET  Jious offer,which
selling 737 MAX our years was rebuffed by
narrowbodyjets. — the striking work-

The vote also
coincides with Boeing’s third-
quarter results, in which it is
expected to report a hefty loss.
“We view the proposal as a posi-
tive step,” Ben Tsocanos, aero-
space director at ratings agency
S&P Global, said in an email to
Reuters. “Resolving the strike
quickly is key to improving the
company’s financial position
and supporting the rating”

The new contract proposal

ers, but the salary
hikes still fall short of a 40%
pay rise over four years
demanded by the Machinists'
union. Wells Fargo’s Matthew
Akers, who has a rare bearish
view on Boeing stock, said the
deal may not be ratified.

“Our analysis of over 1,000
online comments implies a
more constructive view but still
notenough to pass,”Akerswrote
inanote. —REUTERS

French government
sources said late Sunday that
Sanofi had reached an agree-
ment on terms of the deal after
providing Paris with guaran-
tees on maintaining jobs and
production in France.

The proposed transaction,
still subject to definitive agree-
ments, social processes and
statutoryapprovals,is expected
tocloseinthe second quarterof
2025 atthe earliest,said Sanofi.

The  company  also
upgraded its earnings per
share (EPS) guidance, saying it
expectsits 2024 EPS excluding
Opella to increase by at least a
low-single digit percentage at
constant exchange rates.
Including Opella,itwould have
upgraded its EPS estimate to
between stable and low single-
digit percentage growth from
previously stable, it said.

Sanofi shares were down
0.5% in early trade. Speaking
to reporters on Monday about
its choice of buyer, chief exec-
utive Paul Hudson said, “We
chose the group with the
best capabilities and people
that would help us enable
the long term success of
thebusiness” = —REUTERS

Forvia gets new deals with BYD, Xiaomi

FRENCH CAR PART supplier
Forvia has secured new
deals with Chinese
automakers BYD and
Xiaomi, it said on Monday,
sending its shares up nearly
10%. The world's seventh
largest car parts supplier by

EQT, others to
buy Nord Anglia

SWEDISH INVESTMENT
FIRM EQT has formed a
consortium with Neuberger
Berman Private Markets and
the Canada Pension Plan
Investment Board to take
ownership of international
schools operator Nord
Anglia Education for $14.5
billion including debt.
—REUTERS

revenue, whose Chinese
sales account for a quarter
of total revenue, is hoping
new contracts with Chinese
manufacturers will offset
ailing auto demand from
domestic manufacturers.
—REUTERS

JAB to boost stake
in JDE Peet's

GERMAN CONGLOMERATE
JAB has agreed to acquire
Mondelez's 86 million shares
in Dutch coffee maker JDE
Peet's for €25.10 per share,
amounting to a total of €2.2
billion($2.4 billion).
Following the transaction,
JAB's stake in JDE Peet's will
increase to 68%, JAB said.

—REUTERS |

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
TECHNOFAB ENGINEERING LIMITED OPERATING ENGINEERING

AND CONSTRUCTION COMPANY, SERVING THE POWER, INDUSTRIAL
AND INFRASTRUCTURE SECTORS IN INDIA AND OUTSIDE INDIA

1. Name of the Cor
along with PAN/CIN/LLP No.

2. Addrass of the registered office

3. URL of website
4. Details of place where majority
(of fixed assels are located
5 Installed EEID-EIEIE:,f of main
products! services

of bwo years, lists of creditors
relevant dales for subsaquent E:'I.IBMS
of the process are available at URL:

under section 25{2 1) of the
Code is available at URL:

]
o |

of inlerast

prospective resolubon appllcants

prospeciive resolution applicanis

4. Data of issue of information
memorandum, evaluabon malnix
and request-for resolulion plan fo
prospective resolulion applicants

15. Last date for submission of
resolution plans

6. Process email id fo submit
Exprezsion of infarest

Date - 22 10,2024
Place; Dehi

[Undar Regulation 364 (1).of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016
RELEVANT PARTICULARS

te Debtor | Technofab E

ngineering Limited

| CIN: LT4290DL1971PLCOO5T12

243, Hamkunt Chambars 85, Nehru Place,
| New Delhi, South Delhi -110019

| hitps: .'.technu::F&tranglnearlng com/

| Plat Mo. 5, Sector 27 C, Mathura Road,
| Fandabad 121003, Haryana

The company is having 15 -mwrtant
4 | angoing p!DjEL'lE- at vanous |'D{:ﬂtll.'.lr1
B, ﬂ*..'-:anu'ly' & vahue of main products/| As per latest available financial statement

services sold in last hnanciad year | for Financial Year 2022 - 2023:-

| Quantity-NA, Value — 12849 Lakhs

7. Numbser of employees! workmen | 40 Employees

8 Further details including last avalablel Available at
financial siatements (with schedules) | hitps:itechnofabengineering.com /

9. Eligibdity for resolution applicants | Availabla at
https:Mechnofabengineering.com /

Last date for rer;mp!. of expression ﬂ-E 11 zuz-:;

11, Date of issue of provisional listof | 16.11.2024

12| Last date for submlsslnn of 21 12024
|objections to provisional list |
13 Date of issue of final st of 01.12.2024

|06.12.2024

|06.01.2025
' cirp.technofabengineeringtd@gmail.com

Atul Mittal

Resolufion Professional for Technofab Engineenng Limited
Regn. No.: IBBIAPA-OD1IP-PO04 30/20 T-18/10762

REUTERS

show that it’s a point or less.
That’s just how it is,” said Penn-
sylvania governor Josh Shapiro.

Shapiro, along with Michi-

Harris , Trump scrap for few undecided voters

Trump sued for defamation by
exonerated ‘Central Park Five'

DONALD TRUMP IS facing
a defamation lawsuit over
comments he made during
the September presidential
debate about five men who
were wrongly convicted in
the 1989 jogger rape case
and came to be known as
the “Central Park Five.” The
men, who were teenagers
when they were arrested,
said in a lawsuit filed on

gan’s Gretchen Whitmer and
Wisconsin’s Tony Evers — all
Democratic governors in the
critical Blue Wall — barn-
stormed the states in a bus tour
over the past week. In inter-
views,all expressed optimism to

Monday in federal court in
Philadelphia that Trump
defamed them by saying
during the debate that they
had pleaded guilty when
they hadn’t. Trump also
made erroneous com-
ments during the debate
suggesting someone had
been Kkilled during the
1989 incident.

— BLOOMBERG

some degree for Harris: Shapiro
said flatly Harris would win his
state, Evers said he feels “confi-
dent”in his and Whitmer said
she’d rather play Harris’ hand
than Trump’s in Michigan.

— BLOOMBERG

China banks cut lending
rates to boost economy

BLOOMBERG
October 21

CHINESE BANKS CUT their
benchmark lending rates
after easing by the central
bankat the end of September,
part of a series of measures
aimed at reviving economic
growth and halting a housing
market slump.

The one-year loan prime
rate was lowered to 3.10%
from 3.35%, while the five-
year LPRwas reduced to 3.60%
from 3.85%.

The size of the cut is at the
upperbound of the 20-25 basis
pointsrangeforecastbyPeople’s
Bank of China governor Pan
Gongsheng in speeches since
late September,and biggerthan
the 20 basis point reduction
projected by all 17 economists
surveyed by Bloomberg.

The cutstothe LPR —which
is set by a group of big Chinese
banks — come after the PBOC

ONE-YEAR LOAN PRIME RATE CUTTO 3.10%

Move follows PBOC interest rate cuts (%)
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Source: People's Bank of China, Bloomberg

outlined steps last month to
encourage households and
companies to borrow money.
The measuresinclude lowering
interest rates and unlocking
liquidity to encourage bank
lending. “The larger cuts con-
firm the PBOC’s stance of eas-
ing monetary policy more
quickly, and echo the Polit-

buro’s statement of cutting
rates more forcefully,” said
Beckly Liu,head of Chinamacro
strategyat Standard Chartered.

The offshore yuan was
nearly flat at around 7.12 per
dollar.Thirty-year government
bond yield was little changed
at 2.3% amid thin trading in
the morning.

Syngenta seeks $3-bn ESG
loan, Asia’s biggest this year

LORRETTA CHEN
October 21

AGROCHEMICALS GIANT
SYNGENTA Groupis seekinga
$3 billion sustainability-linked
loan, in what would be Asia’s
largest dollar facility linked to
environmental,social and gov-
ernance-related metrics so far
thisyear.

The Sinochem-owned
company has mandated Agri-
culture Bank of China, Bank of
China, China Construction
Bank, Credit Agricole Corpo-
rate & Investment Bank,
Industrial & Commercial Bank
of China and DBS Bank on the
loan, said the people, asking
nottobeidentified asthe mat-

terisnot public.The borrowing
issplitintothree- and five-year
tranches, the people added.
Sustainability-linked loans
are making a
comeback in Asia
after  volumes
dropped last year.
Companies in the

Proceeds raised
will partially
refinance a $4.5
billion three-year

the company didn’t immedi-
atelyrespond toan email seek-
ing comment. Proceeds raised
will partially refinance a $4.5
billion three-year
sustainability-

linked loan from
2022, the people
said. The previous

region keen to sustainability- financing  was
boost its decar- linked | f among the largest
bonisation efforts iniced foan from facilities linked to
have raised $46 2022 ESG metrics from
billion-equivalent E— Asiaat that time.

of such facilities so far thisyear,
a 28% jump from the same
period in 2023, Bloomberg-
compiled data shows.

Calls to a Singapore-based
media representative for Syn-
genta went unanswered and

The new loan carries an
unspecified greenshoe option,
said one of the people, which
allows the size to increase
beyond $3 billion depending on
market demand.

—BLOOMBERG

dotel §® Canara Bank<@

A Government of India Undertaking

ATTENTION INVESTORS

We wish to inform that the Tier I/l Bonds issued by Canara Bank and erstwhile
SyndicateBank (amalgamated into Canara Bank w.e.f. 01-Apr-2020), are listed on
National Stock Exchange of India Limited on various dates. Notice is hereby given to the
Bond Holders, Beneficial Owners, Depository Participants and all concerned that the RTA
of the Bank has been changed from M/s. Canbank Computer Services Ltd., to
KFin Technologies Limited ('KFin') (SEBI Regn MNo. INRO0OD000221) with effect from
21.10.2024 (date of shifting of electronic connectivity to the new RTA)

For any inquiries pertaining to Tier | / Il Bonds issued by the Bank, kindly contact

Together We Can

below offices:
REGISTRAR & TRANSFER AGENT CANARA BANK
KFin Technologies Limited Domestic Settlement Section,

Unit: Canara Bank

Hyderabad-500 032

Toll free: 1800 309 4007

Selenium, Tower B, Plot No. 31 & 32,
Financial District, Nanakramguda,

Email: einward.ris@kfintech.com

Website: www.kfintech.com

Email ID :

Canara Bank, Integrated Treasury Wing,
6th Floor, Canara Bank Building, C-14,
G-Block, BKC Bandra (E),

Mumbai-400 051

Ph: 022-26725121/5142

Fax: 022-26725133

tidsettmum(@canarabank.com

The said details are also available on the Bank's website as well as updated on the

website of the Stock Exchanges

Please Note: There is no change in Registrar and Transfer Agent of the Bank for equity
segment, which remains same as KFin Technologies Private Limited, Hyderabad.

Date :22.10.2024
Place : Bengaluru

For CANARA BANK
Company Secretary

financialexp.epaptin

Kolkata
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das 3ty asicr
Bank of Baroda

B

Raj Nagar Branch, C-98, RDC, Raj Nagar, Ghaziabad-201001

Email : rajnag@bankofbaroda.com

and Bid Increaza Amount are mentionad bolow -

Rule 6 {2) & B (6) of the Security Interest (Enforcement) Rules, 2002,

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES "APPENDIX- IV-A [See proviso to Rule 6 (2) & 8 (6}]

E-Auction Sale Motice for Sale of Immovable Assets under the Securitisation and Reconsfruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to

Molice i hereby given to the public in ganeral and in particular to the Bormower (5), Mortgagor{s) and Guarantar (5] that the below described immavable propary martgagedicharged to the Secured Cradiar, possession ofwhich has been taken by the Authonsed Officerof Bank
of Baroda, Secured Creditor, will be soid on "As is whera 87, *As is whal is”, and “Whataver there 5™ basis for recovery of dues in below mentioned accountis, The delails of Bomower's!/Martgagon Guarantor/sSecurad AssatisDues/Resene Pricale-Auction date & Time, EMD

- 1. Resarve Price- Property

Sr Mame & address of Borrower's | Give short description of the Immovable property Date of e-Auction : Status of ;
No. Guarantor/ Morigagor s with known encumbrances, if any Total Dues Time of E-auction ; Eﬁiﬂ;@:ﬂ?ﬂﬂuﬂ;ﬂ:“ Biicxanalrn J:;P:ﬂ;:;l;
1, |Borrower: Prashant Buildteck Pvt Ltd, Reg. Of - 325, Mayur vinar, | Equitabla Mortgage of Residential Property of CA/018, | Rs. 1,53,81,594.64 (Rs. One Crore | 27.11,2024 | 1. Reserve price Symbolic 22.11.2024

Phase-1, Delhi-91 Corporate Office; D-42. 3rd Floor, RDC, Raj Nagar | Avantika Residential Colony, Situated at Ghaziabad |Fifty Three Lakhs Eighly One| Timings0z00FM | Rs. 3,06,00,000/- & 10.00 AM

Ghaziaabad-201001.  Director 1. Mr. sudhir Chaudhary, Director 2. | measuring in East 30 meters, west 30 meters, North 14 | Thousand Five Hundred MNinety Four o 0600 PM 2 EMD fo 2,00 PM

Mrs. Sujata Chaudhary, Both are Rio CA-18, Avantka Colony. | Meters, South 14 meters admeasuring total area 420 sq. | and Paisa Sixty Four only) as on 15- Rs. 30.60,000/-

Ghaziaabad-201002. Gaurantor 1. Mr Deepak Kant Gupta, Rio R-5/114, | meters, standing in the name of Mr Sudhir Chaudhary | 05-2023 plus unserviced interest, 1.Bid increase amount

ROC, Rapagar, Ghaziabad-201001 Gaurantor 2. Mr. Vivek Bhati, Rio R- | Sfo Lt Shri Bhopal Singhand Mrs. Sujata Chaudhary. unapplied interest and legal & other Re. 500,000/

21229, Raj Nagar, Ghaziabad-201001 charges thereon. i

For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.infe-auction.htm and online auction portal https:/lebkray.in
Also, prospective bidders may contact the Authorised officer on Mobile 8007602296

Date : 18-10-2024, Place : Ghaziabad

Authorised Officer, Bank of Baroda

Reglonal Office North Deihl, DP 10-11,
I Fioor Local Shopping Centre, Opp,
Maurya Enclave, Pitampura, Dalhi, 110034,
Emall: ronrecdeliZcanarabank.com

.JI'I-:I[‘-_l Bank

POSSESSION NOTICE [SECTION 13(4)]
(For Immovable Property and Movable Property)

notice.

the: public m general that the undersigned has faken possession of the properly descnbed
Act, read with Rude 8 & 9 ofthe sald Rule on this 19 Day of October 2024.

The bormower in particular and the public i general are hereby cautionad nol 1o deal with
thousand Two Hundred sixty six and Paisa Fifty Two only ) and interest thereomn.

fime avadable, to rodeam the secured assats,

Whereas, the undersigned being the Authorized Officer of the Canara Bank under
Securiization And Reconstruction of Financial Assets and Enforcement of Security |
Interast Act, 2002 (Act 34 of 2002} (hersinafer referred to as “the Act’) and in exercise of
powers conferred under Section 13 (12) read with Rufe 3 of the Security Inlerest
(Enforcement) Rules 2002, issued a Demand Motice dated 22.07 2024 calling upon the |
borrower Ms Aton Sunlogics LLP, Pt Mo TTA Mew Indusirial Area Kandron, Bain |
Attaran Indugirial Area, Kangra Himachal Pradiesh 176402, Mis Aton Sunlogics LLP, Mo}
58 NPX Lirblech, Plot No.C1, Sector 153 Gautambudh Nagar, Noida, Uttar Pradesh -|
201304, 5ri. Ravi Bansal S/o Late | P Arya, 6104 ATS Green Paradize Scclely Sector
CHI 4, Greater Moida Gautam Budh University, Kasana UP 201310, Smt Manisha Bansal |
Dio Vijender Kumar Singhal, 6104 Als Paradise Society Sector Chi 4, Greater Noida |
Gautam Budh Magar 201306 io repay the amount mentoned in the nofice, be Rs. |
1,61,65,266.52 (Rupees One Crore Sixty one facs Sixty Five thousand Two Hundred
sixty six and Paisa Fifty Two only) within 60 days from the date of receipt of the said |

The borrower having faded to repay tha amount, nobca |2 hareby givan to the bonmower and |

hergin below in axercise of powers confamed on him / her under-section 13 {4) of the said |

the property and any dealings with the properly will be subject o the charge of Canara
Bank for an amount of Rs. 1,61,65,268.52 (Rupees One Crore Sixty one lacs Sixty Five |

The borrower's attention = imvited to the provisions of Section 1318) of the Act, in respect ufé

DESCRIPTION OF THE IMMOVABLE PROPERTY

mentioned, Bounded: East: Front (Road), West: Back Plot Mo, 84, North: Plat Mo. 7B,
South; Plot Mo, 77

DESCRIPTIOM OF THE MOVABLE PROPERTY
Automatic Lay-up machine for layup the strings Jigs and fixtures (Bussing tables,
inspection tables)
Solar cell tester, EL tester, Pnumaticait compressor with buffer tank, 30HP, ATW

Samco Multi-function cell sarting machine, Cone pulley light duty Lathe machine,
Accessories to lathe machine, Hydraulic press maching, Hydraulic shearing
machine, Drill MIC with Rac and Pinion, Packing Loding Charge, Hand pallet Truck,
Wooden partical board Almeria, Computer table, Office Chair, 250 Lir. RO System,

Battery, Battery Racks

Allthat Part and Parcel of Plot No. TTA, New Industrial Area Kandrori, Mohtali Indora |
Road, Revenue estate of Mohali-Bari. Distt Kangra, HP , measuring 1800 sq meter. |
Khasra no.371/2211172 Khatoni no.156/9 having the boundaries herein under

Dual track tab & stringer, Semi-Automatic Solar Panel Laminator, Solar Cell Laser |
Dicing Machine, Solar Module Tester, Solar Panel Framing machine, Soldering Iron, |

AIC ZTN with inverter, LRD Batten 20W, G0DMM Wal! Fan Industrial, Electronic |
Testing Boarding for Solar Panel and batteries, Diesal Gen-set, 19 computers, 17 |
computers, DVR channels/cameras, Printer 136NW, Printer 3290W, 10KV UPS |

Atul Mittal
Diate : 22.10.2024 Resolution Professional for Technofab Engineering Limited
| Place: Dethi Regn. No.: IBEIPA-O01/IP-POD4 357201 7-1810762 |

Date : 19-10-2024, Place : Kangra (HP)

|
Authorised Officer, Canara Bank |

HANDOVER —RECPDCL

RECPDCL handed over a project specific SPV. viz, Rajasthan-1V
H-1 Power Transmission to PGCIL recently at Gurugram. PGCIL
emerged as the Transmission Service Provider through Tariff-
based Competitive Bidding process conducted by RECPDCL,
the Bid Process Coordinator, for development of the above
transmission project on Build, Own, Operate & Transfer basis.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

TECHNOFAB ENGINEERING LIMITED OPERATING ENGINEERING
AND CONSTRUCTION COMPANY, SERVING THE POWER, INDUSTRIAL

AND INFRASTRUCTURE SECTORS IN INDIA AND OUTSIDE INDIA
{Under Regulation 364 {l:"} of the Insolvency and Eﬂﬂkﬂﬂgﬂ}' Board of India
(Insolvency Resolution Process for Enrp-::rata Persons) Ragulations, 2016
_ RELEVANT MRTICU LARS
1| Name of the Corporate Debtor | Tn:hnnfah Engineering Limited
alungmﬂl PAN/CIN/LLP No. | CIN: L?4E1QDL19?1PLCW5HE
| Address of the registered office | 813, Hembwurt Chambers B3, Nehru Place,
| Mew Dethi, South Dalki -110019
uFtL of website . hltps {echnofabengineering.com/
' Details of place where majnnlj.-' | Plot No. 5, Sector 27 C, Mathura Road,
of fixed assels are located | Faridabad 121003, Haryana
| Installed capacity of main | The company is hﬁ'.'lng 15 important
I pmductsJ Senices | engoing projects at various location.
Bl uuanw & value of main pruductsf Ag per |atest available financial statement
| senvices sold in last inancial year | for Financial Year 2022 - 2023:-
| Quantity-NA, Value — 12849 Lakhs
Humb-er n::-f empleyeeen' '.w:urkmen 44:1 Ernplngeee
B | Further details including fast available| Available at
financial stztements (with schedules) | hitps:/itechnofabengineering.com |
of two vears, lists of cradiors,
relevant dates for subsegquent avents
of the process are availadle at URL!
o | Eligibifity for resolution applicants | Available at
under section 25(2)h) of the | hittps:/itechnofabengineering.com [
| Code is available at URL:
10. Last date for reeemi of expreesnn ug 11.2024
_ ofinterest .
11| Date of issue of provisional st of | 16,.11.2024
prospective resolution applicants

P

.'n.||_.:.

L= |

12/ Lasl date for submission of | 21.11.2024
| [:hjac:tmrﬁ.inpmwsumalist Lo L
13! Date of issue of final list of (01.12.2024

pmspeclnm resolution applicants .
14, Date of Issue of information '06.12.2024
memarandum, evaluation matrix |
and requeslfm resolution plan to
pmepe:lwa resohution epphcante
' Last date for submission of
r&sa:lluuun plans
1&! Process emall id to submit
 Expression of Interest

1%

i.l'l

06.01.2025
| elrp.technofabengineeringltd@gmail.com

| CONCLAVE— IREDA

PROGRAM— SCOPE

M aPE

PUBLIC NOTICE

{rrqmurrr g8, Third Fiaar, FP-12, TP-50, O
G, Highway Bodakeey, AHMEDABAD-380058
Mofice i5 hereby given that the cerlificate(s] for
e under marthoned I‘:qml'.' Sharas of tha
l.‘}erru;rang.- have baen lostimisplaced and the
hu:nkfser[a I purchaser{s) of the said Equy
Shares hava apgllerj fo the Company o Issus
duphcale Share Carliicate|s].

Ay person wha has a delm in respect of fhe
said shares should lodge such the claim with
the Company at its Fegisterad Ofica within 21
days from 1T‘u5 daie efse the Company wil
proceed o issue duplicale cerificatels] without
an!,r1ur|hEr|nI|rn.=1L'|:m

Folic No.: 022370

;ﬂ'& Eﬁ:ﬁ Distincsive Mos Il’-ﬂlﬂrﬂrﬂi
AM. Johari. | B0 | CHEH“E:!IJ]"‘]HEE?;ES 1155_'3

Eﬂu IE':FEH1 o OGRIEE000 1155&3

Date: 72102024 ”*‘"‘"&?“jﬁﬂ"’“’

PK Das, CMD, IREDA, participated in two pa-
nel discussions at the Brainstorming Conclave
organized by the Central Electricity Authority.
The conclave focused on shaping the “Indian

EERGE & Indian Bank

), T

ZONAL OFFICE GURGADN,
Plot No. 18, IRCON Tower, 4th Floor, Sector-
32, Gurugram-122003
Corporate office; 254-260, AVVAI shanmugam
Salai, Royapettah Chennai-600014

CORRIGENDUM

The General Public is hereby informed tha
in Sale nofice published on 11-10-2024 in
this newspaper at 5.No. 1 Borrower MIS
DTS Die Casting, The Amount
Dutstanding should be read as
R5.58.24 320/- as on 09.10.2024 with
further interest, costs, other charges
and expenses thereon from 10.90.2024..
instead of Rs, 59,24,320/- as on
08.10.2024 with further interest, cosis,
olher charges and expenses therson from
08 10.2024,
All Other matter of the advertisement
will remain unchanged.

Authorized Officer, Indian Bank

Bank of Baroda

As par

5| Name of the Date of = Qutstanding
No. Borrowers/Guarantors Description of Immovable Property ”,?2:%;" Amount

POSSESSION NOTICE (For Immovable Property)
endix IV read with rule B{1) of the Securi
Whereas, the undersigned baing the Authorized Officer of the BANK OF BARDDA, under the Securitization and Reconstruction of Financial Assets and
Enforcement of security Interest Acl, 2002 and in sxercise of powers conferred under section 12 (12) read with Rule 3 of Security Interest (Enforcement)
Rulez, 2002, issued a demand notice calling upon the Borrower!/Guarantors as given below to repay the amount mentioned below within 60 days fromthe
receipt of the said notice, Tha barrower having failed ta repay the amount, naticea is hereby given ta the Borrower/Guarantors and the public in general that
the undersigned has taken possession of the property described herein below in exercise of powers conferred on himd her under Section (4} of section 13
of tha act read with rule 8 of the securily interest Enforcemant rules, 2002 on the date mantioned balow against their names, The Borrower/Guarantors in
particuiar and the public in general are hereby cautioned nof to deal with the property, and any dealings with the property will be subject to the charge of
BANK OF BARODA MATHURA ROAD HATHRAS BRANCH for the amount detalled below and interest together with expenses thereon. The
B-urmwer'l- attention is invited to provisions of Eul}-nctm-n 8 of section 13 of the Act, in respect of time available, to redeem the secured assets.

Eﬁ Karnataka Bank Ltd. €

Your Family Bank, Across India.

Asset Recovery Management Branch Phone ; 011-40591567(Ext-240)

B-B, First Floor, Rajendar Park, E-Mail : delhiarmi@kikbank.com

Pusa Road Website : www. karnatakabank.com

New Defhi-110 060 CIN : LBS110KA1924PLCO01128
AL TICE OF | PROPERTY

E-Auction Sale Notice for Sale of Iimmovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002
read with provision ta rule 8(1) of Security Interest (Enforcement) Rules, 2002,
Motice is hareby given to public in ganeral and in particutar to Borrowsr (s} and Guarantor
(s} thal the below describad Immovable properly morgagedicharged to the secured
Creditor, the Physical Possession of which has bean taken by the Authorised Oficer of
Karnataka Bank Ltd, the Securad Creditor on 20.05.2022. will be soid on “As is Where
is", “As s What is" and "Whatever there is" on 27.11.2024, for recovery of
Rs.1,16,21,775.07 (Rupees One Crore Sixteen Lakhs Twenty One Thousand Seven
Hundred Seventy Five and Paisa Seven Only) i.2. (i) Rs.98 46,076.83 under Overdraft
Account No.18397T000100446001 along with futura interast from 01.08.2022, plus cost,
(i) Rs.17,75,698.24 under Bill Discounting Afc No_ 1896300200000301 along with
applicable futurs interest, due lo the Karnataka Bank Ltd, Daryaganj Branch-Delhi, 82,
Ground Floor, Dayananda Road, Daryaganj, Delhi-110002, the Secured creditor from
(1) M{s Versha Traders, Represented by its Proprietor-Mr. Jagdish Prasad Singhal
addressed at: F-196/1, Dilshad Colony, Shahdara, Delhi-110085 (2)Mrs. Santosh
Singhal Wio Mr. Jagdish Prasad Singhal Residing at Fial No.G-3, Leeta Homa, Piol
No.23 Seclor-1V, Vaishali, UIP-201012 being borrowers/ guarantors/ co—obligants.
DESCRIFTION OF THE IMMOVABLE PROPERTY:
All that Part & parcel of Basement of property Mo. F-196(Flot No.198, Block-F), Out of
Khasra No 107652715, measuring 634.50sqft siuated at Village-Fiminess Tahirpur,
Dishad Exten MoJ, Dilshad Colony, Naga-Shahdara, Dalhi-110095, belonging 1o
Mrs.Santosh Singhal Wio Mr. Jagdish Prasad Singhal {common security for Mfs Shanti
Trading Corporation) Boundaries: East: Road, West: Part of Property Mo F-186, North:
Plot Mo, F-197, South: Part of Property No: F- 196
Reserve Price | Upset Price below which the property may not be sold:
Rs.27,00,000.00 {Rupess Twenty Saven Lakhs only)
Earnest money to be depositeditendered: Rs 2 70,000 00 {Rupees Two Lakhs Seventy
Thiousand Only)
(The bomower simorigagor's attention is invited to the provisions of Sub-section (8} of
Section 13 of the Act, in respect of time available to redeam the secured asset).
(This Notice shall also serve as Notice under Sub Rule (1) of Rule (9) of Security
Interest Enforcement Rules-2002 to the Borrower/Guarantors)
For detailed terms and conditions of sale, please refer to fink in Karnataka Bank's
Website .e.www_karnatakabank com under the head "Mega E-Auction on 27,11.2024".
The E-auction will b conducted through poral hitps:\bankauctions.in/ on 27.11.2024
fraem 11:30 A.Mio 12:30 P.M with unlimited extansion of 05 minutes. The intending bidder is
required fo regisier their name at https:/bankauctions.inf and get the user id and
password free of cost and get online training on E-auction (fentatively on 26.11.2024) from
M!s dcloswre, 60SA, Gith Floor, Maitrivanam, Ameerpet, Hyderabad-500038, contact
Mo.040-23836405, mobile E142000802 and info@bankauctions.in,

Date: 21.10.2024 For Karnataka Bank Ltd
Place: Dalhi Chief Manager & Authorised Officer

Branch: Mathura Road, Hathras

Interest (Enforcemant) Rules, 2002

Chandra, MIG 3/53, Avas Vikas

U.P- 204101

1. Borrower: Mrs. Yogesh Kumari Wio Mr Ramesh

U.P- 204101. Guarantor: Mr. Ramash Chandra Sio|
Mr. Devi Ram, MIG 3753, Avas Vikas Colony, Hathras

WP~ 204101,
Date : 21.10.2024

2. Borrower: 1, Mis Alok 5 Eingh URF Gsolu Elulldlng
Material {Firm), MIG 3753, Avas Vikas Colony, Hatfhwas|
LR~ 204101, 2. mr. Yogesh Kumar Wa Mr. Ramesh
Chandra, MIG 3/53, Avas Vikas Calony, Hathras ULP-)
204107, Guarantor: Mr. Ramesh Chandra Slo Mr
Dl Ram, MIG 3753, Avas Vikas Colony, Hathras

Colgny, Halhras,

Equitable morgage dated 18.07 2023 of plot situated al 514, 22.07.2024 Rs.1534,718.10
| Avas Vikas Colony, Hathras UP- 204101, (Area- 162,00 Sg. Mir.)
standing in the name of Mr. Yogesh Kumari W/o Mr. Ramesh
Chandra. Bounded & Butted as: East Rasta 12 Mir wide, West
| Plot Mo, 5/13, North: 3 Mir Rasta wide, Soulh: Rasta 12 Mir wida.

+ interast and other
charges woel,
22.07. 2024

"' 10.2024

Mo, 3/60.

Place: Hathras

Equitable Mortgage dated 24.11.2022 of residential house situated 22.07 2024 Rs. 20,85,363.29

‘at MIG 3/53, Avas Vikas Colony, Hathras, UP- 204101, (Area- il s
144 50 sq. mir.) standing in the name of Mr, Ramesh Chandra P :g::.::m 22 07.2024
Sla Mr. Devl Ram. Bounded & Bulted as: East: House No. 3/52, 17 10.2024

West: House No. 3/54, Narth: 7.50 Mir Rasta Wide, South: House

Authnﬁr;ed.ﬂl'ﬁ::ar,.ﬂank of Baroda

CORPORATE BRIEFS

CELEBRATION —NTPC

Every year, the NTPC Township at Noida
transforms during Durga Puja to indulge
everyone in the festive vibes. During the
29th yr of the Pujain Sector 33 of Noida, L
the NTPC Township received many visitors from different parts of Delhi-
NCR. Each year, it is an opportunity to spread different relevant social
messages through distinct themes, wherein the theme of this year was
Green Power.

Power Sector Scenario by 2047,” where CMD
addressed the topics of “Financing the Energy
Transition by 2047” & “Capacity Planning &
Regulatory Framework for Renewable Energy L 8 ;
by 2047.” During the discussion, Das underscored IREDA's leading role in promoting and making inn-
ovative renewable energy technologies such as Ethanol, Electric Mobility, Battery Storage, Pumped Sto-
rage, Floating Solar, Green Hydrogen, & Green Ammonia- financially viable.

APPROVAL - PFC

PFC Infra Finance IFSC Ltd. has
received approval from Inte-
rnational Financial Services Cen-
tres Authority to commence bu-
siness as a Finance Company in
IFSC GIFT City Gujarat. PIFIL will be the first finance company in IFSC

SCOPE organized Eudaimonia (Living Well, Faring Well) - emphasizing overall
wellness through the integration of financial stability, holistic health & inh-
eritance planning at SCOPE Convention Centre. The program was addressed
by Atul Sobti, DG, SCOPE & Member, Governing Body, ILO; Dr. Mohit Gupta,
Professor of Cardiology, GB Pant Hospital; CA Anil Chopra, Group Director,
Bajaj Capital Ltd. & KK Rai, Senior Advocate, Supreme Court of India.

-
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MOU— NBCC MOU—RITES dedicated to power and infrastructure lending.
. . . " - B Iy L e R e
NBCC signed an MoU with Navodaya Vidyalaya Samitito embark on RITES signed an MoU with Etihad Rail, the developer & operator of ™ ik ras semees ASSOCHAM
a transformative educational initiative, aimed at constructing three ihe UAE National Rail Network. o explore cooneration & svieraize — . _ .
new permanent campus faciltes in Delni & implementing Solar and strengths in developing railwa ’s & re?ated infragtructure se?lvicegs in ‘= Saejay Neyar lPreS|dent ASSOC'HAM e
electric water heating systems in 331 Jawahar Navodaya Vidyalayas y ping raiway — == GatiShakdi National Master Plan is a perfect example

the UAE & wider region. The MoU was signed by Shadi Malak, the
CEO of Etihad Rail, & Rahul Mithal, the CMD of RITES Ltd., during AT Ea e

the Global Rail Transport Infrastructure Exhibition & Conference held in Abu Dhabi. The partnership aims to
explore collaborative opportunities for supply/leasing of rolling stock, consultancy & project management for
railway projects & services such as repairing of rolling stock & operation & maintenance of railway infrastructure
to ensure more efficient & modernized rail services in the UAE & across the region.

MEETING—WAPCOS

RK Agrawal, CMD, WAPCOS called on H.E. Ibrahim UW-
IZEYE, the Minister of Energy, Water Resources & Mines,
Government of Burundi. During this meeting, Agrawal bri-
efed about the status of projects being handled by
WAPCOS in Burundi. H.E. Brig. Gen. Aloys BIZINDAVYI,
the Ambassador & Senior Officials of the Government of
Burundi and WAPCOS were also present in the meeting. WAPCOS has provided englneerlng consultancy
services to various clients since incorporation, in over 75 countries & has developed a global presence,
particularly in South Asia & across Africa, in areas of water, power and infrastructure sectors.

ACQUISITION—POWERGRID

POWERGRID has acquired three Project Special Purpose
Vehicles (SPVs) to execute Inter-State Transmission Projects
related to transmission of renewable energy. These SPVs are
‘South Olpad Transmission Ltd.,"Jam Khambhaliya Trans-
mission Ltd., which have been acquired from the Bid Process '
Coordinator PFC Consulting Ltd. & the SPV ‘Rajasthan IV H1 Power Transmission Limited* has been
acquired from the Bid Process Coordinator RECPDCL. These projects have been won by POWERGRID
after competing with various private sector players & emerging as successful bidder in TBCB process.

of leveraging technology for real time monitoring and
implementation of national infrastructure projectsin
crucial sectors such coal, steel, fertiliser, ports, food
and public distribution. In recent conversations with global stakeholders,
three years of this transformative initiative highlights the incredible
infrastructure story of India and showcases the potential for India to
make for India and the world.

across India. The MoU was signed by KV Reddy, GM, Navodaya
Vidyalaya Samiti & Anil Kumar, Chief General Manager, NBCC.

CELEBRATION — TERUMO INDIA

Terumo India celebrated Terumo Patient’s Day 2024 to connect with its
Group Mission of “Contributing to Society through Healthcare”. The
celebration, which coincides with the founding day of Terumo Corporation
globally, reflects the company’s deep commitment to putting patients at
the center of every innovation, partnership, and initiative it undertakes. H
Samejima, CEO, Terumo Corporation attended the celebrations.

INAUGURATION — UTTARAKHAND GRAMIN BANK

Chief Secretary, Ms. Radha Raturi, inaugurated the new premises of
Uttarakhand Gramin Bank's Dehradun Main Branch, located opposite
MKP College. This branch is notably managed entirely by women staff.
Ms. Raturi appreciated the bank's efforts to enhance customer
convenience & commended the display of products promoted by Self-
Help Groups in the current premises.

HSCL has been awarded a project for the campus development of
Gondwana University, Gadchiroli, Maharashtra. The project, valued at
Rs 1000 Cr., will establish a modern educational & administrative
setup, transforming the university into a centre for advanced learning
and innovation.

UTTARAKHAND TOURISM Perched away from the hustle of city
life, Jadung a tiny hamlet on the Sino-Indo Border in the Uttarakashi
District of Uttarakhand is a village where time seems to have stopped.
Inhabited originally by the Jadh Bhotiyas, a semi-nomadic tribe, the
village was evacuated in 1962 during the India - China War & since
then, the inhabitants have migrated to nearby villages & even to farther
cities like Dehradun, Haridwar & Rishikesh in search of work.

SC DAV _Public_School, '
Noida, organized & hosted DAV
UP State level Sports tournament
from 17th to 19th OCT, 2024.
Inaugural ceremony graced by
the presence of Chief Guest Jaswant Singh Sa|n| IVIOS Parllamentary
affairs UP Govt., industrial development, VP (DAV CMC ), Dr. NK Uberoi
(Chairman of the school) & Dr. Alpna Sharma (RO, DAV schools,UP
& UK Zone). Principal Mrs. Chitra Kant expressed her gratitude towards
the guests & all participating schools. The ceremonial torch was lighted
& students took oath. Programme ended with National Anthem.

VIGILANCE AWARENESS— BANK OF INDIA

Bank of India is organizing Vigilance Awareness Campaign from 15.09.2024 to 15.11.2024. Various awareness
activities are being organized by the BOI Dehradun Zone & 38
branches of BOI across the State. V Tiwari, Zonal Manager, info-
rmed that as the precursor of VAW, all the Rural & Semi-Urban
Branches of the Zone have organized 116 Awareness Gram Sabhas
in Villages.

KOREA TOURISM ORGANIZATION INDIA SIGNS MOU WITH IRCTC SOUTH ZONE
The Korea Tourism Organization (KTO) India office has i
signed a significant MoU with the Indian Railway Catering
and Tourism Corporation (IRCTC) South Zone to promote
cross-cultural tourism and strengthen travel ties between
India and South Korea. The MoU was formalized by Myong
Kil Yun, Regional Director, India & SAARC countries, KTO,
& P Rajalingam Basu, IRTS, Group General Manager of IRCTC South Zone on October 10, 2024 in Chennai.

INNAGURATION — NAGAR NIGAM GHAZIABAD

The inauguration for the development and beautification of
roads was done by Sunil Sharma (Cabinet Minister & chief
guest), Mayor Smt. Sunita Dayal, Commissioner Vikramaditya
Singh Malik and other officers recently, wherein Airport Road to
Nag Road was in focus alongside the construction of pav-
ements and sitting areas.

Blind Relief Association’s organising Diwali Bazaar, more
popularly known among Delhiites as the "Blind School Diwali Mela",
this iconic festive event is one of Delhi's oldest & most eagerly awaited.
The Bazaar has been consistently held for 44 yrs, with the sole
exception of 2020 due to the pandemic. This yr's Bazaar is again a
week-long event, scheduled to take place from 22nd to 28th Oct 2024,
from 10:30 a.m. to 8:00 p.m. at the Association's premises on LL Rai
Marg/ Lal Bahadur Shastri Marg, near The Oberoi, New Delhi.

INTELLECTUAL PUNJABI CHAMBER OF COMMERCE

Dr Mandeep Singh Chhatwal, Co Founder & CEQ of Intellectual Punjabi
Chamber of Commerce met & presented IPCC Coffee Table Book to H.E.
Diana Mondino, honorable foreign minister of Argentina who was on her
first official trip to India. A luncheon reception was hosted by H.E Mariano
Caucino, Ambassador of Argentina to India. Dr. Chhatwal had constructive
discussion with the Argentinian delegation led by their foreign minister.

EVENT —SOCIAL WELFARE DEPARTMENT

The Department of Social Welfare celebrated World Mental Health Day,
2024 & organized a mega event on this occasion by holding sessions on
the theme, “Mental Health at Work Place” by Dr. Santosh Sah, Psychiatrist
& Dr. Amrita Sahay, Assistant Professor, Clinical Psychology. Aman
Sehrawat, Paris Olympic Bronze Medalist (57 kg wrestling category) was
felicitated on the occasion.
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DISNEY NAMES
JAMES GORMAN
AS NEW CHAIR

WALT DISNEY
SAID on
Monday it
would appoint
a new chief
executive
officer in early
2026 and named James
Gorman as its chairman.
Gorman, executive
chairman of Morgan Stanley,
would step down from that
role at the end of 2024 and
take on the position at
Disney in January. He would
succeed Mark Parker, who is
leaving the media giant's
board after nine years.

PERPLEXITY IN
TALKS FOR $9 BN
VALUATION

PERPLEXITY Al, AN artificial
intelligence company
building a search product
that aims to compete with
Google, isin early talks to
raise funding from investors
at a valuation of about $9
billion, according to a
person familiar with the
matter. The company is
seeking to raise more than
$500 million in the funding
round, the person said.

UK FINES VW
UNIT FOR UNFAIR
PRACTICES

ABRITISH
REGULATOR has
fined Volkswagen's
UK financial
services unit 5.4 million
pounds ($7 million) for unfairly
treating customers between
2017 and 2023. Volkswagen
Financial Services (UK), which
has agreed to pay over 21.5
million pounds in redress to
around 110,000 customers
who may have suffered, also
took cars away from
vulnerable customers without
considering other options.
AGENCIES

NANCY COOK
& JOSH WINGROVE
October 21

FOR DONALD TRUMP, the
closing 15 days of the presi-
dential campaignwill seeafre-
netic blitz of splashy events
and unconventional media
appearances designed toreach
voterswho might not normally
tune into politics.

Kamala Harris,forherpart,is
zeroing in on defending the
Democrats™Blue Wall” of Penn-
sylvania,Michigan,and Wiscon-
sin, with new targeted messag-
ing aimed at the few remaining
persuadable voters who could
makeorbreakthe 2024 election.
She’llhitallthree stateson Mon-
day, part of a series of events in
critical suburban counties.

The approaches underscore
the fundamental differences
between the candidates — a

Sanofi in talks with CD&R

Repubhcan whose decade-long
grip on the nation’s politics has
been fueled by his mastery of
spectacle and the press,and a
Democrat whose rapid trajec-
tory has been underpinned by
her deliberate and methodical
approach — but also a shared
underlying reality: that the
2024 election appears as close
asanyin the nation’s history.
Campaign officialsand polit-
ical operativesareanticipatinga
jump-ball election, decided at
the margins in seven battle-
ground statesbywhichevercan-
didate can turn out the most
supporters and infrequent vot-
ers. The final two weeks will
highlight Trump’s effortstolock
down the votes of young men,
Black men and Latinos — his
campaign’s strategy datingback
tothe Republican primary.
Harris will spend her time
trying to shore up her support

-"u

Republican presidential nominee and former US President Donald Trump works behind the
counter during a visit to McDonalds in Feasterville-Trevose, Pennsylvania on Sunday.

Meanwhile, McDonald's said it doesn't endorse political candidates

among suburbanwomen, Black
voters and with moderate
Republicans,who traditionally
havebeen turned off by Trump’s

record and rhetoric.

“The races come down to a
pointorlessin ourstatesand so,
of course, the polls are going to

over sale of $17 bn Opella

DOMINIQUE PATTON
Paris, October 21

FRENCH DRUGMAKER
SANOFI said on Monday it had
entered exclusive talks tosella
50% controlling stake in its
consumer health business
Opella to US private equity
firm Clayton Dubilier & Rice
(CD&R).

French public investment
bank Bpifrance is expected to
become a minority share-
holder, taking a stake of
around 2%, said Sanofi in a
statement,and giving the state
a seat on Opella’s board.

Sanofi, which is joining a
growing number of drugmak-
ers shedding consumerrelated
businesses, said Opella had
been valued at around 16 bil-
lion euros ($17 billion), or 14
times estimated core earnings
(EBITDA) for 2024.

Reports that an Opella sale
was close triggered criticism

e s s

DEAL DETAILS

M The drugmaker said
Opella had been valued at
around 16 billion euros
($17 billion), or 14 times
estimated core earnings
(EBITDA) for 2024

B e

M Sanofi had reached an
agreement on terms of the
deal after providing Paris
with guarantees on
maintaining jobs and
production in France

from government opponents
inrecentweeks over the poten-
tial loss of a strategic asset,
prompting workers to strike
andrival bidder PAI Partners to
make a renewed offer for the
business.

® LUONG IS VIETNAM'S NEW PRESIDENT

Vietnam's newly elected President Luong Cuong (left) Prime Minister Pham Minh
Chinh, General Secretary of the Communist Party To Lam and Chairman of the
National Assembly Tran Thanh Man pose together for photo in Hanoi on Monday AP

Pakistan cuts
ChiefJustice's
termto 3 yrs

PAKISTAN ON MONDAY
enacted a law, capping the
Chief Justice’s tenure to three
years and setting up a special
commission toappoint the top
judge from three senior-most
judges of the Supreme Court,
amid opposition from the
jailed former prime minister
Imran Khan’s party.

President Asif Ali Zardarion
Monday gave his assent to the
Constitution (26th Amend-
ment) Act, 2024, after it was
passed by both Houses of Par-
liament — the Senate and the
National Assembly.

With the 26th Constitution
Amendment Bill becoming
law, the government can now
block Justice Masoor Ali Shah
from succeeding the current
Chief Justice QaziFaezIsa,who
is set to retire on October 25
after reaching superannua-
tion,which is 65 years.

The originalidea of extend-
ing the retirement age of
judges from 65 to 68 was not
part of theamendment.

On Sunday, the bill was
greenlit by the Senate with a
two-thirds majority. The gov-
ernment needed 224 votes to
passtheamendment. —PTI

Boeing’s proposal
likely to add over
S$1 bn to wage bills

BOEING IS EXPECTED to book
more than $1 billion in wage-
related expenses from its pro-
posed labour contract, analysts
said,althoughitssharesrose 3%
on Monday on hopes of an end
toacrippling strike.

About 33,000 workers will
voteon the contract proposalon
Wednesday after a more than
month-long work stoppage,
which has halted production of
models including its best-sell-
ing 737 MAX narrowbody jets.

The vote also coincides with
Boeing’s third-quarterresults,in
which it is expected to report a
heftyloss.“Weviewthe proposal

asa positive step,” Ben Tsocanos,
aerospace director at ratings
agency S&P Global, said in an
email to Reuters. “Resolving the
strike quicklyiskeytoimproving
the company’sfinancial position
and supporting the rating”

The new contract proposal
announced on Saturday
includes a 35% pay hike over
fouryears,a $7,000 ratification
bonus, a reinstated incentive
plan and enhanced contribu-
tions to workers’ 401(k) retire-
ment plans, including a one-
time $5,000 contribution plus
up to 12% in employer contri-
butions. —REUTERS

French government
sources said late Sunday that
Sanofi had reached an agree-
ment on terms of the deal after
providing Paris with guaran-
tees on maintaining jobs and
production in France.

The proposed transaction,
still subject to definitive agree-
ments, social processes and
statutory  approvals, is
expectedtocloseinthe second
quarterof 2025 at the earliest,
said Sanofi.

The company  also
upgraded its earnings per
share (EPS) guidance, saying it
expectsits 2024 EPS excluding
Opella to increase by at least a
low-single digit percentage at
constant exchange rates.
Including Opella,itwould have
upgraded its EPS estimate to
between stable and low single-
digit percentage growth from
previously stable, it said.

Speaking to reporters on
Monday about its choice of
buyer, chief executive Paul
Hudson said, “We chose the
group with the best capabili-
tiesand people that would help
us enable the long term suc-
cess of the business.”

—REUTERS

Forvia gets new deals with BYD, Xiaomi

FRENCH CAR PART supplier
Forvia has secured new
deals with Chinese
automakers BYD and
Xiaomi, it said on Monday,
sending its shares up nearly
10%. The world's seventh
largest car parts supplier by

EQT, others to
buy Nord Anglia

SWEDISH INVESTMENT
FIRM EQT has formed a
consortium with Neuberger
Berman Private Markets and
the Canada Pension Plan
Investment Board to take
ownership of international
schools operator Nord
Anglia Education for $14.5
billion including debt.
—REUTERS

revenue, whose Chinese
sales account for a quarter
of total revenue, is hoping
new contracts with Chinese
manufacturers will offset
ailing auto demand from
domestic manufacturers.
—REUTERS

JAB to boost stake
in JDE Peet's

GERMAN CONGLOMERATE
JAB has agreed to acquire
Mondelez's 86 million shares
in Dutch coffee maker JDE
Peet's for €25.10 per share,
amounting to a total of €2.2
billion($2.4 billion).
Following the transaction,
JAB's stake in JDE Peet's will
increase to 68%, JAB said.

—REUTERS

REUTERS

show that it’s a point or less.
That’s just how it is,” said Penn-
sylvania governor Josh Shapiro.

Shapiro, along with Michi-
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Harris Trump scrap for few undecided voters

Trump sued for defamation by
exonerated ‘Central Park Five'

DONALD TRUMP IS facing
a defamation lawsuit over
comments he made during
the September presidential
debate about five men who
were wrongly convicted in
the 1989 jogger rape case
and came to be known as
the“Central Park Five.” The
men, who were teenagers
when they were arrested,
said in a lawsuit filed on

gan’s Gretchen Whitmer and
Wisconsin’s Tony Evers — all
Democratic governors in the
critical Blue Wall — barn-
stormed the states in a bus tour
over the past week. In inter-
views,all expressed optimism to

Monday in federal court in
Philadelphia that Trump
defamed them by saying
during the debate that they
had pleaded guilty when
they hadn’t. Trump also
made erroneous com-
ments during the debate
suggesting someone had
been Kkilled during the
1989 incident.

— BLOOMBERG

some degree for Harris: Shapiro
said flatly Harris would win his
state, Evers said he feels “confi-
dent”in his and Whitmer said
she’d rather play Harris’ hand
than Trump’s in Michigan.

— BLOOMBERG

China banks cut lending
rates to boost economy

BLOOMBERG
October 21

CHINESE BANKS CUT their
benchmarklendingrates after
easing by the central bank at
the end of September, part of a
series of measures aimed at
reviving economic growthand
halting a housing market
slump.

The one-year loan prime
rate was lowered to 3.10%
from 3.35%, while the five-
year LPRwas reduced to 3.60%
from 3.85%.

The size of the cut is at the
upper bound of the 20-25 basis
pointsrange forecast by People’s
Bank of China governor Pan
Gongsheng in speeches since
late September,and bigger than
the 20 basis point reduction
projected by all 17 economists
surveyed by Bloomberg.

The cutstothe LPR —which
is set by a group of big Chinese
banks — come after the PBOC

ONE-YEAR LOAN PRIME RATE CUTTO 3.10%

Move follows PBOC interest rate cuts (%)

5.0
4.5
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Source: People's Bank of China, Bloomberg

outlined steps last month to
encourage households and
companies to borrow money.
The measures include lowering
interest rates and unlocking
liquidity to encourage bank
lending. “The larger cuts con-
firm the PBOC’s stance of eas-
ing monetary policy more
quickly, and echo the Polit-

buro’s statement of cutting
rates more forcefully,” said
Beckly Liu,head of China macro
strategyat Standard Chartered.

The offshore yuan was
nearly flat at around 7.12 per
dollar.Thirty-year government
bond yield was little changed
at 2.3% amid thin trading in
the morning.

Syngenta seeks $3-bn ESG
loan, Asia’s biggest this yr

LORRETTA CHEN
October 21

AGROCHEMICALS GIANT
SYNGENTA Groupisseekinga
$3 billion sustainability-linked
loan, in what would be Asia’s
largest dollar facility linked to
environmental,social and gov-
ernance-related metrics so far
thisyear.

The Sinochem-owned
company has mandated Agri-
culture Bank of China, Bank of
China, China Construction
Bank, Credit Agricole Corpo-
rate & Investment Bank,
Industrial & Commercial Bank
of China and DBS Bank on the
loan, said the people, asking
nottobeidentified asthe mat-

terisnot public.The borrowing
issplitinto three-and five-year
tranches, the people added.

Sustainability-linked loans
are making a

Proceeds raised

the company didn’t immedi-
atelyrespond toan email seek-
ing comment. Proceeds raised
will partially refinance a $4.5

billion three-year

comeback in Asia sustainability-
after volumes will partially linked loan from
dropped last year. refinance a $4.5 2022, the people
Companiesinthe  pijllion three-year  said.The previous
region keen to sustainability- financing  was
boost its decar- linked | f among the largest
bonisation efforts ihiced foan from facilities linked to
have raised $46 2022 ESG metrics from
billion-equivalent L Asiaat that time.

of suchfacilities sofarthisyear,
a 28% jump from the same
period in 2023, Bloomberg-
compiled data shows.

Calls to a Singapore-based
media representative for Syn-
genta went unanswered and

The new loan carries an
unspecified greenshoe option,
said one of the people, which
allows the size to increase
beyond $3 billion depending on
market demand.

—BLOOMBERG

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
TECHNOFAB ENGINEERING LIMITED OPERATING ENGINEERING

AND CONSTRUCTION COMPANY, SERVING THE POWER, INDUSTRIAL
AND INFRASTRUCTURE SECTORS IN INDIA AND OUTSIDE INDIA

{Under Regulation 36A (1) of the Insalvency and F.lankn.l%lizy Board of India

| along with PANICIN/LLP No.

3] UEI_ l:-f w&tlslte

| of fived assats are localted

5. | Instafled capacity of main
products/ services

| of twa years. lists of creditars,
| relevant dates for subsequent events
of the process are avahable at URL:

{under section 25{2)ih) of the
| Code Is available at URL:

| af interast
11 | Date of issue of |
| prespectve resalulion applicants
12! Last date for submission of
|objections to provisional list
13| Date of Esue of final kst of
prospactive resolution apphcants |
14,| Date of issue of information
memeorandum, evaluation matrix
(and request for resolution plan to
prospective resolution applicants
15,/ Las! date for submission aof
| resolution plans
16| Process email id fo submit
| Expression of Interas!

Dafe ; 22.10.2024
Placa: Defhi

.:Insrhlvency Rasolution Process for Carpmate Persu:mj

___RE LE"H'AHT PARTICULARS

.| Name of the Corparate Debtor | Technofab Engineering Limited
_ | CIN: LT4290DL197 1PLCO0S712
2 | Address of the registerad office | 213, Hemkunt Chambars B3, Mahry Place,
hla.'i Dalli, South Delhi -110014
hﬂ'ps ftechnofabengineering.com/
4. Details of place where majority | Plat No. 5, Sector 27 C, Mathura Road,
Faridabad 121003, Haryana
' The company is having 15 important
|ongoing projects at various location.
6. Quanzll‘y & value of main producis/| As per latest available financial statement

tsenvices sold in kast financial year |for Financial Year 2022 - 2023:-

_ | Cuantity-NA, Value — 12849 Lakhs
?__Huml:uer af emp[oyaas-f workmen 40 Emplﬂyaﬁs
.| Further defads including last availabisl Available at

fnancia! statemants (with schedules) | hitps:/ftechnofabengineering.com /

gulations, 2016

g Eligibility for resolution apr;ﬂ:c.ants Available at
https:/itechnofabengineering.com /

10| Last date for rau:-alpl; of ENDIEESion ﬂ-ﬁ 11.2024
wovisional fist of | 15_11_21}24
21.11.2024
101.12.2024

|06.12.2024

| 06.01.2025

| cirp.technofabengineeringltd@gmail.com

Atul Mittal

Resolufion Professional for Technofab Engineering Limited
Regn; No.: IBEBIPA-DD/IP-POD435/201 71810762

dofel d® Canara Bank <@

A Government of India Undertaking

below offices:

We wish to inform that the Tier I/l Bonds issued by Canara Bank and erstwhile
SyndicateBank (amalgamated into Canara Bank w.e.f. 01-Apr-2020), are listed on
National Stock Exchange of India Limited on various dates, Notice is hereby given to the
Bond Holders, Beneficial Owners, Depository Participants and all concerned that the RTA
of the Bank has been changed from M/s. Canbank Computer Services Ltd., to
KFin Technologies Limited ('"KFin") (SEBI Regn No. INROD0D000221) with effect from
21.10.2024 (date of shifting of electronic connectivity to the new RTA)

For any inquiries pertaining to Tier | / Il Bonds issued by the Bank, kindly contact

Together We Can

Unit: Canara Bank

Hyderabad-500 032

Toll free: 1800 309 4001

REGISTRAR & TRANSFER AGENT
KFin Technologies Limited

Selenium, Tower B, Plot No. 31 & 32,
Financial District, Nanakramguda,

Email; einward.ris@kfintech.com

Website: www.kfintech.com

Email ID ;

CANARA BANK

Domestic Settlement Section,

Canara Bank, Integrated Treasury Wing,
6th Floor, Canara Bank Building, C-14,
G-Block, BKC Bandra (E),

Mumbai-400 051

Ph: 022-26725121/5142

Fax: 022-26725133

tidsettmumi@canarabank.com

Date :22.10.2024
Place : Bengaluru

The said details are also available on the Bank's website as well as updated on the
website of the Stock Exchanges
Please Note; There is no change in Registrar and Transfer Agent of the Bank for equity
segment, which remains same as KFin Technologies Private Limited, Hyderabad.

For CANARA BANK
Company Secretary

financialexp.epaptin




WWW.FINANCIALEXPRESS.COM

IN THE

NEWS

DISNEY NAMES
JAMES GORMAN
AS NEW CHAIR

WALT DISNEY
SAID on
Monday it
would appoint
a new chief
executive

~% officerin early
2026 and named James
Gorman as its chairman.
Gorman, executive
chairman of Morgan Stanley,
would step down from that
role at the end of 2024 and
take on the position at
Disney in January. He would
succeed Mark Parker, who is
leaving the media giant's
board after nine years.

PERPLEXITY IN
TALKS FOR $9 BN
VALUATION

PERPLEXITY Al, AN artificial
intelligence company
building a search product
that aims to compete with
Google, is in early talks to
raise funding from investors
at a valuation of about $9
billion, according to a
person familiar with the
matter. The company is
seeking to raise more than
$500 million in the funding
round, the person said.

UK FINES VYW
UNIT FOR UNFAIR
PRACTICES

ABRITISH
REGULATOR has
fined Volkswagen's
UK financial
services unit 5.4 million
pounds ($7 million) for unfairly
treating customers between
2017 and 2023. Volkswagen
Financial Services (UK), which
has agreed to pay over 21.5
million pounds in redress to
around 110,000 customers
who may have suffered, also
took cars away from
vulnerable customers without
considering other options.
AGENCIES

NANCY COOK
& JOSH WINGROVE
October 21

FOR DONALD TRUMP, the
closing 15 days of the presi-
dential campaignwill seea fre-
netic blitz of splashy events
and unconventional media
appearancesdesigned toreach
voterswho might not normally
tune into politics.

Kamala Harris,forherpart,is
zeroing in on defending the
Democrats™Blue Wall” of Penn-
sylvania,Michigan,and Wiscon-
sin, with new targeted messag-
ing aimed at the few remaining
persuadable voters who could
makeorbreakthe 2024 election.
She’llhitall three states on Mon-
day, part of a series of events in
critical suburban counties.

The approaches underscore
the fundamental differences
between the candidates — a

Republican whose decade-long
grip on the nation’s politics has
been fueled by his mastery of
spectacle and the press,and a
Democrat whose rapid trajec-
tory has been underpinned by
her deliberate and methodical
approach — but also a shared
underlying reality: that the
2024 election appears as close
asanyinthe nation’s history.
Campaign officialsand polit-
ical operativesareanticipatinga
jump-ball election, decided at
the margins in seven battle-
ground statesbywhichevercan-
didate can turn out the most
supporters and infrequent vot-
ers. The final two weeks will
highlight Trump’s effortstolock
down the votes of young men,
Black men and Latinos — his
campaign’sstrategy datingback
tothe Republican primary.
Harris will spend her time
trying to shore up her support

e

Republican presidential nominee and former US President Donald Tr-dmp works behind the

counter during a visit to McDonalds in Feasterville-Trevose, Pennsylvania on Sunday.

Meanwhile, McDonald's said it doesn't endorse political candidates

among suburbanwomen, Black
voters and with moderate
Republicans, who traditionally
havebeen turned off by Trump’s

record and rhetoric.

“The races come down to a
pointorlessinourstatesand so,
of course, the polls are going to

Sanofi in talks with CD&R
over sale of $17 bn Opella

DOMINIQUE PATTON
Paris, October 21

FRENCH DRUGMAKER
SANOFI said on Mondayit had
entered exclusive talks tosella
50% controlling stake in its
consumer health business
Opella to US private equity
firm Clayton Dubilier & Rice
(CD&R).

French public investment
bank Bpifrance is expected to
become a minority share-
holder, taking a stake of
around 2%, said Sanofi in a
statement,and giving the state
aseat on Opella’s board.

Sanofi, which is joining a
growing number of drugmak-
ersshedding consumer related
businesses, said Opella had
been valued at around 16 bil-
lion euros ($17 billion), or 14
times estimated core earnings
(EBITDA) for 2024.

Reports that an Opella sale
was close triggered criticism

- = -

DEAL DETAILS

B The drugmaker said
Opella had been valued at
around 16 billion euros
($17 billion), or 14 times
estimated core earnings
(EBITDA) for 2024

| M Sanofi had reached an

agreement on terms of the
deal after providing Paris
with guarantees on
maintaining jobs and
production in France

from government opponents
inrecent weeks overthe poten-
tial loss of a strategic asset,
prompting workers to strike
and rival bidder PAI Partners to
make a renewed offer for the
business.

| ® LUONG IS VIETNAM'S NEW PRESIDENT

J

Vietnam's newly elected President Luong Cuong (left) Prime Minister Pham Minh
Chinh, General Secretary of the Communist Party To Lam and Chairman of the
National Assembly Tran Thanh Man pose together for photo in Hanoi on Monday AP

Pakistan cuts
ChiefJustice's
termto 3 yrs

PAKISTAN ON MONDAY
enacted a law, capping the
Chief Justice’s tenure to three
years and setting up a special
commission toappoint the top
judge from three senior-most
judges of the Supreme Court,
amid opposition from the
jailed former prime minister
Imran Khan’s party.

President Asif Ali Zardarion
Monday gave his assent to the
Constitution (26th Amend-
ment) Act, 2024, after it was
passed by both Houses of Par-
liament — the Senate and the
National Assembly.

With the 26th Constitution
Amendment Bill becoming
law, the government can now
block Justice Masoor Ali Shah
from succeeding the current
ChiefJustice Qazi FaezIsa,who
is set to retire on October 25
after reaching superannua-
tion,which is 65 years.

The originalidea of extend-
ing the retirement age of
judges from 65 to 68 was not
part of theamendment.

On Sunday, the bill was
greenlit by the Senate with a
two-thirds majority. The gov-
ernment needed 224 votes to
passtheamendment. —PTI

Boeing’s proposal

likely to add over
S$1 bn to wage bills

BOEING IS EXPECTED to book
more than $1 billion in wage-
related expenses from its pro-
posed labour contract, analysts
said,althoughitssharesrose 3%
on Monday on hopes of an end
toacrippling strike.

About 33,000 workers will
vote onthe contract proposal on
Wednesday after a more than
month-long work stoppage,
which has halted production of
models including its best-sell-
ing 737 MAX narrowbodyjets.

The vote also coincides with
Boeing’s third-quarterresults,in
which it is expected to report a
heftyloss.“Weviewthe proposal

asapositive step,”Ben Tsocanos,
aerospace director at ratings
agency S&P Global, said in an
email to Reuters. “Resolving the
strike quicklyiskeytoimproving
the company’s financial position
and supporting therating.”

The new contract proposal
announced on Saturday
includes a 35% pay hike over
fouryears,a $7,000 ratification
bonus, a reinstated incentive
plan and enhanced contribu-
tions to workers’ 401 (k) retire-
ment plans, including a one-
time $5,000 contribution plus
up to 12% in employer contri-
butions. —REUTERS

French government
sources said late Sunday that
Sanofi had reached an agree-
ment on terms of the deal after
providing Paris with guaran-
tees on maintaining jobs and
production in France.

The proposed transaction,
still subject to definitive agree-
ments, social processes and
statutory  approvals, s
expected tocloseinthesecond
quarterof 2025 at the earliest,
said Sanofi.

The  company  also
upgraded its earnings per
share (EPS) guidance, saying it
expectsits 2024 EPS excluding
Opella to increase by at least a
low-single digit percentage at
constant exchange rates.
Including Opella,itwould have
upgraded its EPS estimate to
between stable and low single-
digit percentage growth from
previously stable, it said.

Speaking to reporters on
Monday about its choice of
buyer, chief executive Paul
Hudson said, “We chose the
group with the best capabili-
tiesand people thatwould help
us enable the long term suc-
cess of the business.”

—REUTERS

Forvia gets new deals with BYD, Xiaomi

FRENCH CAR PART supplier
Forvia has secured new
deals with Chinese
automakers BYD and
Xiaomi, it said on Monday,
sending its shares up nearly
10%. The world's seventh
largest car parts supplier by

EQT, others to
buy Nord Anglia

SWEDISH INVESTMENT
FIRM EQT has formed a
consortium with Neuberger
Berman Private Markets and
the Canada Pension Plan
Investment Board to take
ownership of international
schools operator Nord
Anglia Education for $14.5
billion including debt.

—REUTERS |

revenue, whose Chinese
sales account for a quarter
of total revenue, is hoping
new contracts with Chinese
manufacturers will offset
ailing auto demand from
domestic manufacturers.
—REUTERS

JAB to boost stake
in JDE Peet's

GERMAN CONGLOMERATE
JAB has agreed to acquire
Mondelez's 86 million shares
in Dutch coffee maker JDE
Peet's for €25.10 per share,
amounting to a total of €2.2
billion($2.4 billion).
Following the transaction,
JAB's stake in JDE Peet's will
increase to 68%, JAB said.
—REUTERS

REUTERS

show that it’s a point or less.
That’s just how it is,” said Penn-
sylvania governor Josh Shapiro.

Shapiro, along with Michi-
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Harris, Trump scrap for few undecided voters

—_—
1

Trump sued for defamation by
exonerated '‘Central Park Five'

DONALD TRUMP IS facing
a defamation lawsuit over
comments he made during
the September presidential
debate about five men who
were wrongly convicted in
the 1989 jogger rape case
and came to be known as
the“Central Park Five.” The
men, who were teenagers
when they were arrested,
said in a lawsuit filed on

gan’s Gretchen Whitmer and
Wisconsin’s Tony Evers — all
Democratic governors in the
critical Blue Wall — barn-
stormed the states in a bus tour
over the past week. In inter-
views,all expressed optimism to

Monday in federal court in
Philadelphia that Trump
defamed them by saying
during the debate that they
had pleaded guilty when
they hadn’t. Trump also
made erroneous com-
ments during the debate
suggesting someone had
been killed during the
1989 incident.

— BLOOMBERG

some degree for Harris: Shapiro
said flatly Harris would win his
state, Evers said he feels “confi-
dent”in his and Whitmer said
she’d rather play Harris’ hand
than Trump’s in Michigan.

— BLOOMBERG

China banks cut lending
rates to boost economy

BLOOMBERG
October 21

CHINESE BANKS CUT their
benchmarklendingrates after
easing by the central bank at
the end of September, part of a
series of measures aimed at
reviving economic growthand
halting a housing market
slump.

The one-year loan prime
rate was lowered to 3.10%
from 3.35%, while the five-
year LPRwasreduced to 3.60%
from 3.85%.

The size of the cut is at the
upper bound of the 20-25 basis
pointsrange forecast by People’s
Bank of China governor Pan
Gongsheng in speeches since
late September,and bigger than
the 20 basis point reduction
projected by all 17 economists
surveyed by Bloomberyg.

The cutstothe LPR —which
is set by a group of big Chinese
banks — come after the PBOC

ONE-YEAR LOAN PRIME RATE CUTTO 3.10%

Move follows PBOC interest rate cuts (%)

5.0
45
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Source: People's Bank of China, Bloomberg

outlined steps last month to
encourage households and
companies to borrow money.
The measures includelowering
interest rates and unlocking
liquidity to encourage bank
lending. “The larger cuts con-
firm the PBOC’s stance of eas-
ing monetary policy more
quickly, and echo the Polit-

buro’s statement of cutting
rates more forcefully,” said
Beckly Liu,head of Chinamacro
strategyat Standard Chartered.

The offshore yuan was
nearly flat at around 7.12 per
dollar.Thirty-year government
bond yield was little changed
at 2.3% amid thin trading in
the morning.

Syngenta seeks $3-bn ESG
loan, Asia’s biggest this yr

LORRETTA CHEN
October 21

AGROCHEMICALS GIANT
SYNGENTA Groupisseekinga
$3 billion sustainability-linked
loan, in what would be Asia’s
largest dollar facility linked to
environmental,social and gov-
ernance-related metrics so far
thisyear.

The Sinochem-owned
company has mandated Agri-
culture Bank of China, Bank of
China, China Construction
Bank, Credit Agricole Corpo-
rate & Investment Bank,
Industrial & Commercial Bank
of China and DBS Bank on the
loan, said the people, asking
not tobeidentified as the mat-

terisnot public.The borrowing

issplitinto three- and five-year

tranches, the people added.
Sustainability-linked loans

the company didn’t immedi-
atelyrespond toan email seek-
ing comment. Proceeds raised
will partially refinance a $4.5

are making a ) billion three-year
comebackinAsia ~ Proceedsraised  gystainability-
after volumes will partially linked loan from
dropped last year. refinance a $4.5 2022, the people
Companiesinthe  pijllion three-year  said.The previous
region keen to sustainability- financing  was
boost its decar- linked | f among the largest
bonisation efforts iniced foan from facilities linked to
have raised $46 2022 ESG metrics from
billion-equivalent I Asiaat that time.

of such facilities so far this year,
a 28% jump from the same
period in 2023, Bloomberg-
compiled data shows.

Calls to a Singapore-based
media representative for Syn-
genta went unanswered and

The new loan carries an
unspecified greenshoe option,
said one of the people, which
allows the size to increase
beyond $ 3 billion depending on
market demand.

—BLOOMBERG

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
TECHNOFAB ENGINEERING LIMITED OPERATING ENGINEERING

AND CONSTRUCTION COMPANY, SERVING THE POWER, INDUSTRIAL
AND INFRASTRUCTURE SECTORS IN INDIA AND OUTSIDE INDIA

 along with PANICIN/LLP No.

3 | URL of wabsite

of fixed assats are located
& | Installed capacity of main
products/ services

of b years; lists of creditors,
refevant dates for subsequent events
of the pracess are availabiz at LRL

under saction 25(21h) of the
| Code is available at URL.

of inferest

prospective resolution applicants

| prospective resolution applicants i

14| Date of issue of information
memarandum, evakuation matrix
and request for resolubion |:ulan 4]
| prspective sesalulion applicaris
15| Last date for submission of
(fesolbonpians
15| Procass email id to submit
| Expression of Interest

Date ; F2.70. 2024
Place; Dethi

(Under Regulation 364 (1) of the Insalvency and Bankruptcy Board of India
{Inzalvency Resolution Process for Corporate Persons) Regulations, 2016
RELEVANT PARTICULARS

1./ Name of the Corporate Debtor  Technofab Engineering Limited
CIN: Lr410DL1971PLCDOGT12
2 | Address of the registerad office | 913, Hemkuni Chambers 89, Nehru Place,
| New Deini, South Delni -110019
_ f W hitps:iftechnofabengineering com/
4 | Details of place where majority | Plot No. 5. Sector 27 C, Mathura Road,
| Fardabad 121003, Haryana
The company is having 15 imporant
| |ongoing projects at various location
B | Crsantity & valua of main products!| As per latest available financial statement
senices sold in kast financial year |for Financial Year 2022 - 2023:-
L |Quanlity-NA, Value - 12849 Lakhs
7. | Numier of smpiayess/ workmen | 40 Employees
& | Furiher datails including last avatable Available at
financiz! statements (with schedules| | hitps:/itechnofabengineering.com /

5 | Eligibility for rezolution applicants | Available at
https:itechnofabengineering.com /

10 Last date for raceipt of expression | 06.11.2024

11| Date of issue of provisional list of | 16.11.2024

t2|Last date for submissionof | 21.11.2024
| objections io provisional st _
13| Date of issue of final st of 01.12.2024

06.12.2024

06.01.2025

' n'irp.'t'enhm-;-hbengfﬂeariﬁﬁltd@gmhii-l::um

Atul Mittal

Resalution Professional for Technofab Engineering Limited
Regn. No.: IBBUIPA-O01/IP-POO438/201T-18/10762 |

dolel d® Canara Bank<@

A Government of India Undertaking

Together We Can

below offices:

ATTENTION INVESTORS

We wish to inform that the Tier I/ll Bonds issued by Canara Bank and erstwhile
SyndicateBank (amalgamated into Canara Bank w.ef. 01-Apr-2020), are listed on
National Stock Exchange of India Limited on various dates. Notice is hereby given to the
Bond Holders, Beneficial Owners, Depository Participants and all concerned that the RTA
of the Bank has been changed from M/s. Canbank Computer Services Ltd., to
KFin Technologies Limited ('"KFin') (SEBI Regn No. INROOD000221) with effect from
21.10.2024 (date of shifting of electronic connectivity to the new RTA)

For any inquiries pertaining to Tier | / || Bonds issued by the Bank, kindly contact

Unit: Canara Bank

Hyderabad-500 032

Toll free; 1800 309 4001

REGISTRAR & TRANSFER AGENT
KFin Technologies Limited

Selenium, Tower B, Plot No. 31 & 32,
Financial District, Nanakramquda,

Email: einward.ris@kfintech.com

Website: www. kfintech.com

Email 1D :

CANARA BANK

Domestic Settlement Section,

Canara Bank, Integrated Treasury Wing,
6th Floor, Canara Bank Building, C-14,
G-Block, BKC Bandra (E),

Mumbai-400 051

Ph: 022-26725121/5142

Fax: 022-26725133

tidsettmum@canarabank.com

Date :22.10.2024
Place : Bengaluru

The said details are also available on the Bank's website as well as updated on the
website of the Stock Exchanges

Please Note: There is no change in Registrar and Transfer Agent of the Bank for equity
segment, which remains same as KFin Technologies Private Limited, Hyderabad.

For CANARA BANK
Company Secretary

financialexp.epapr.in
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Standalone Consolidated
Quarter Ended Half Year Ended Year Ended Quarter Ended Half Year Ended Year Ended|
Particulars 30-Sep-24 | 30-Jun-24 | 30-Sep-23 | 30-Sep-24 | 30-Sep-23 | 31-Mar-24 | 30-Sep-24 | 30-Jun-24 | 30-Sep-23 | 30-Sep-24 | 30-Sep-23 | 31-Mar-24
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited | Unaudited Unaudited | Unaudited | Unaudited | Unaudited | Audited
Total Income 13,125.98] 8,809.62] 7.475.67| 21,935.60] 13,115.58] 29.562.38] 13,125.98] 8.809.62| 7.475.67] 21935.60] 13.115.58] 29,562.38
Total Expenses 13,060.71] 8,495.03] 6,496.86| 21,555.74] 11,959.79| 27,665.88] 13,085.42] 8,495.03| 6,496.86] 21,580.45] 11,959.79| 27,665.88
[Profit/ (Loss) Before Tax 65.27 314.58 978.82 379.85  1,155.80 1,896.51 37.36 323.78 980.16 35273 1,164.07] 1910.79
T AT, YRS KU HHSA F || -'
Current Tax 9.26 73.17 225.28 63.91 290.89 342.94 -16.89 | 73.36 227.36 56.47 292.97 341.87
ey A I q?jﬁ 37 RIS q 015 Deferred Tax 26.02 515 i 3117 - 2545 2602 515 - 3117 - 2545
Profit/(Loss) for the period 48.51 236.26 753.53 284.77 864.90 1,528.11 28231  245.26 752.79 265.08 871.09| 1,543.46
hed I aﬁgfﬁ[ '{)]Tﬁqa §l! Total Comprehensive Income for the period 48.70 237.77 802.67 286.47 914.04 1,528.11 28.42 246.77 801.93 266.78 92023  1,543.46
~ Paid up equity share capital 10,676.90]  9,140.66] 4,570.33| 10,676.90] 4,57033|  9.140.66] 10,676.90] 9.140.66] 4,570.33] 10,676.90]  4,570.33] 9,140.66
qg éaaﬁ Q'{éf HEY §_§ %, S{o HGRISE Other Equity excluding Revaluation Reserves 6.16555| 2.70547| 6.596.14| 6.16555| 659614 2,589.63| 6.16633] 2.71447]| 660853] 6,16633] 660853| 257116
ﬁ el ﬁ‘EFR:[ 3;”5'-@ (@gﬁ-q) gh- uZh Earnings per Equity Share 0.0 0.03 0.19 0.03 0.19 0.27 0.00] 0.03 0.19 0.03 0.19 0.29
e (o .
| % sl 1:"3 aaali $| 3T§ﬂ dch A)  THE STANDALONE FINANCIAL RESULTS OF THE COMPANY HAVE BEEN PREPARED IN ACCORDANCE WITH IND AS PRESCRIBED UNDER SECTION 133 OF THE
[ COMPANIES ACT 2013 (THE ACT) READ WITH THE RELEVANT RULES THEREUNDER AND IN TERMS OF REGULATION 33 OF THE SEBI (LISTING OBLIGATIONS
3ifem = & KT S TRt B | HERTSS ( ) (
% E A a éﬁ '_-: » e{ AND DISCLOSURE REQUIREMENTS) REGULATIONS 2015.
SERE] hel B)  THE RESULTS OF THE COMPANY ARE ALSO AVAILABLE FOR INVESTORS AT WWW.INTEGRAESSENTIA.COM, WWW.BSEINDIA.COM AND WWW.NSEINDIA.COM
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CIN: L74110DL2007PLC396238
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Statement of unaudited Financial Results for the Quarter and Half Year Ended 30th September, 2024

(All figures are in lakhs except otherwise stated)
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Standalone Consolidated
Quarter Ended Half Year Ended Year Ended Quarter Ended Half Year Ended Year Ended|
Particulars 30-Sep-24 | 30-Jun-24 | 30-Sep-23 | 30-Sep-24 | 30-Sep-23 | 31-Mar-24 | 30-Sep-24 | 30-Jun-24 | 30-Sep-23 | 30-Sep-24 | 30-Sep-23 | 31-Mar-24
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited | Unaudited Unaudited | Unaudited | Unaudited | Unaudited | Audited
Total Income 13,125.98] 8,809.62] 7.475.67| 21,935.60] 13,115.58] 29.562.38] 13,125.98] 8.809.62| 7.475.67] 21935.60] 13.115.58] 29,562.38
Total Expenses 13,060.71]  8,495.03] 6,496.86| 21,555.74] 11,959.79| 27,665.88] 13,085.42] 8,495.03| 6,496.86] 21,580.45] 11,959.79| 27,665.88
[Profit/ (Loss) Before Tax 65.27 314.58 978.82 37985  1,155.80 1,896.51 37.36 323.78 980.16 35273 1,164.07] 1910.79
T AT, YRS KU HHEN o | | Doy -'
Current Tax 9.26 73.17 225.28 63.91 290.89 342.94 -16.89 | 73.36 227.36 56.47 292.97 341.87
e AT q'a'@[ 3T HERTE q 3[@' Deferred Tax 26.02 515 - 3117 - 2545 26020 515 - 3117 - 2545
Profit/(Loss) for the period 48.51 236.26 753.53 284.77 864.90 1,528.11 28.23]  245.26 752.79 265.08 871.09| 1,543.46
hed I aﬁgﬂa‘r ‘\)]Tﬁqa §l! Total Comprehensive Income for the period 48.70 237.77 802.67 286.47 914.04 1,528.11 28.42 246.77 801.93 266.78 92023  1,543.46
~ Paid up equity share capital 10,676.90]  9,140.66] 4,570.33| 10,676.90] 4,57033|  9.140.66] 10,676.901 9.140.66] 4,570.33] 10,676.90]  4,570.33] 9,140.66
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ﬁ el ﬁ‘EFR:[ 3;”5'-@ (@gﬁ-q) gh- TZh Earnings per Equity Share 0.0 0.03 0.19 0.03 0.19 0.27 0.00] 0.03 0.19 0.03 0.19 0.29
e (o .
| % sl 1:"3 aaali $| 3T§ﬂ dch A)  THE STANDALONE FINANCIAL RESULTS OF THE COMPANY HAVE BEEN PREPARED IN ACCORDANCE WITH IND AS PRESCRIBED UNDER SECTION 133 OF THE
[ COMPANIES ACT 2013 (THE ACT) READ WITH THE RELEVANT RULES THEREUNDER AND IN TERMS OF REGULATION 33 OF THE SEBI (LISTING OBLIGATIONS
3ifem = & KT S UehT B | WSS ( ) (
% E A a éﬁ '_-: » e{ AND DISCLOSURE REQUIREMENTS) REGULATIONS 2015.
SERE] hel B)  THE RESULTS OF THE COMPANY ARE ALSO AVAILABLE FOR INVESTORS AT WWW.INTEGRAESSENTIA.COM, WWW.BSEINDIA.COM AND WWW.NSEINDIA.COM
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INTEGRA ESSENTIA LIMITED

CIN: L74110DL2007PLC396238
REGD OFF: 607, 6th Floor, Pearls Best Height -II,Netaji Subhash Place,North West Delhi, Delhi, India, 110034
Statement of unaudited Financial Results for the Quarter and Half Year Ended 30th September, 2024

(All figures are in lakhs except otherwise stated)

PLACE: DELHI
DATE: 19 OCTOBER 2024

FOR INTEGRA ESSENTIA LIMITED
DEEPAK KUMAR GUPTA
DIRECTOR
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